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LOK SABHA DEBATES

Thursday, August 8, 1991/Sravana,

17, 1913 (Saka)

The Lok Sabha met at Eleven of the
Clock

[MR. SPEAKER in the Chair)

(T ranslation]

DR. LAXMI NARAYAN PAN.
DEYA (Mandsaur): Mr. Speaker,
Sir, whatever happened yesterday was
not in good taste. Whatever Shri
Madhavrao Scindia has said here and
whatever record of proceedings we
have received is merely a repetition
of what we had objected to. He has
repeated the word ‘traitor’.  Unless
Shri Madhavrao Scindia apologises...
or resigns. we are helpless. We do
not want that the proceedings of the
House are interrupted but...(Interrup-
tions)... this situation has arisen be-
cause of the remarks made by Shri
Madhavrao Scindia.

11.02 hrs.

At this stage, Shri Phool Chand Ver-
ma and some other hon. Members
came and stood on the floor near
the Table.

(Interruptions)

(English]

MR. SPEAKER: The House
stands adjourned to meet after forty
minutes.

11.05 hrs.
The Lok Sabha then adjourned tiii

mimutes past Eleven
of the Clock.

forty-five

1145 brs.

The Lok Sabha reassembled at forty
five minutes past Eleven of the
Clock.

[MR. SPEAKER in the Chair)

({nterruptions) .

At this stage Shri Phool Chand Ver-
ma and some other hon. Mem-
bers came and stood on the
floor rear the Table.

{Interryptions)

MR. SPEAKER: The House
stands adjourned for one Hour.

11.46 hrs.

The Lok Sabha then adjourned till
forty five minutes past Twelve of the
Clock.

WRITTEN ANSWERS TO
QUESTIONS

[Translation]

i and Modernisation of
Wlephone Exchanges in Uttar Pradesh
¢347. SHRI RAINATH SONKAR
SHASTRI: Will the Minister of
COMMUNICATIONS be pleased 10
state: .

(a) whether the Government are
aware of the increasing faults in te-
lephone system in Varanasi Jaunpur
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and Ghazipur districts of Uttar Pra- (i) modernising the services by
desh; - providing electronic exchanges.

(b) if so, the steps taken by Gov- (ii) replacement of fault prone ca-
ernment to improve the teiephone bles by new cables.

service in those districts; (iii) replacement of heavy over-

head alignments by under-
ground cables and insulated
wires (drop wircs etc.).

(c) whether there is any plan to ex-
pand and modernise telephone ex-
changes in those districts; and

(iv) replacement of worn out tele-

THE MINISTER OF STATE OF (v) Training to improve skill and
THE MINISTRY OF COMMUNL!)CA- motivation of staff.
TIONS (SHRI RAJESH PILOT): (v} Em . .
\ . phasis on improvement of
(sz;':;t?rg; Sl:‘r \T/}:a;::il}sjnnﬁﬂfph::g interaction with user public.

Ghazipur Districts are not increasing.

(c) Yes. Sir.
(b) To further improve the Tele-
phone services in these districts, fol- (d) The details arc given in the at-
lowing steps are taken: tached statement.
STATEMENT

Details of Expansion and Modernisation plans for Telephone Exchanges in
Varanasi, Jaunpur and Ghazipur Districts is given below :

SI. Nameof Tvpe Likely Remarks
No. Exchange year of

commission-

ing

1. Varanasi District

Bhadohi 1000 L C-DOT 91-92 Replacement of MAX. 11 by
800 L

Khamaria 512 Port C-DOT 91-92 Replacement of MAX. 1I by
300 L
Varanasi 5000 L E10B 91-92 Replacement of MAX. 1 by
5.1K
2. Jaunpur District
Shahganj 200 L ESAX, 91-92 Replacement of CB Exchange

by 200 L
Mugra 128L C-DOT  91-92 Replacement of MAX. 111 by
Badshahpur 100 L
Jaunpur 2000 L RLU 90-91 Replacement of MAX. 11 by
(Off Varanasi) 1200 L .

3. Gha.ipur District
Ghazipur 1000 L RLU 91-92 Replacement of NEAX by 600 L
(Off Varanasi)
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Crimes in Delhi
SHRI MADAN LAL
KHURANA:

SHRI KALKA DASS:

*348.

Will the Minister of HOME AF-
FAIRS be pleased to state:
(a) the number of crimes com-

mitted in Delhi during the last three
vears category-wise and district-wise:

(b) the number of crimes out ot
them committed by women; and

Written Answers 6

(¢} whether the Government have
made any analysis about the increas-
ing involvement of women in crimes?

THE MINISTER OF HOME AF-
FAIRS (SHRI S. B. CHAVAN): (a)
Statement I indicating the number of
crime cases registered in Delhi during
the last three years category-wise and
district-wise is attached.

(b) Statement 1I indicating the num-
ber of women arrested in these crimes
during the last three years under diffe-
rent crime heads and district-wise is
attached.

(c) No, Sir.
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Royalty Rates on Minerals

*349. SHRI MOHAN SINGH:
Will the Minister of MINES be
pleased to state:

(a) whether the Union Government
propose to increase the rates of ro-
valty on minerals;

(bY if so, the details thereof; and

(c) the time by which it is likely
to be increased?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a) to
(c}) The matter is under active con-
sideration of the Government.

{English]

Alleged occupation of houses in
Srinagar by C.R.P.F.

*350. SHRI ANBARASU ERA:

SHRI PALA K. M.
MATHEW:

Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) whether some of the houses in
Srinagar and other parts of the Val-
ley vacated by Kashmiri migrants in
panic are under the occupation of the
Central Reserve Police Force per-
sonnel;

(b) if so, whether any rent is be-
ing paid to the owners of those
houses;

(c) whether complaints have been
received from the owners of those
houses in this regard: and

(d) if so, the details thereof and
the action taken in the matter?

THE MINISTER OF HOME AF-
FAIRS (SHRI S. B. CHAVAN): (a)
and (b) The State Government have
provided houses vacated by Kashmiri
migrants in the Valley specially in
Srinagar, to the Central Reserve Po-
lice Force for their accommodation.
On completion of assessment of rent
and after due processing in some
cases rent has been paid,

AUGUST 8§, 1991
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(c) and (d) Two complaints, one
from the owner of Archana Guesl
House and the other from one Sh.

H. N. Tutoo, have been received
and remitted to the State Govern-
ment for appropriate action.

[T ranslation)

Rose cultivation as an Agriculture
Industry

*351. DR. LAL BAHADUR RA-
WAL: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether the Government pro-
pose to treat rose cultivation as an
agriculture industry;

(b) if so, whether the Government
propose to set up a rose-based agri-
culture industry at Barwana in Hath-
ras (Uttar Pradesh):

(c) if so. the details thereof: and
(d) if not,

THE MINISTER OF AGRICUL-
TURE (SHRI BALRAM JAKHAR):
(a) The Government have no pro-
posal to treat Rose Cultivation as an
agriculture industry at present.

(b) to (d) No Sir, there is a re-
search scheme of ICAR under im-
plementation  with  effect from
15-10-1990 at Narendra Dev Uni-
versity of Agriculture and Techno-
logy. Faizabad on improvement of
vield and quality of rose oil.

the reasons therefor?

[English]
Report of Multi Disciplinary Com-
mittee on Central Grosnd Water

Board

*352. SHRI SUDHIR GIRI: Will
the Minister of WATER RESOUR-
CES be pleased to state:

(a) whether the Swaminathan Multi
Disciplinary Committee set up by
Government to review the goals and
objectives iacluding restructing of
the Central Ground Water Board has
submitted its report:
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(b) if so, the main recommenda-
tions made by the Committee; and

(c) the follow-up action taken by
the Government thereon?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHA-
RAN SHUKLA): (a) Yes, Sir. The
Committec set up in September, 1989
submitted its report to the Govern-
ment on the l6th August, 1990.

(b) The Committee has included in
their  report 70 main recommenda-
tions. Of these. some of the im-
portant oncs are listed in the attached
statement laid on the Table of the
House.

(¢) As recommended by the Com-
mittee, a small Group of officers was
set up and entrusted with the task
of working out the strength of per-
sonnel required for Regional Direc-
toratcs and at the Headquarters for
carrying out the functions as recom-
mended by the Committee. The
Group has submitted its report ou
3Ist May 1991. Thereafter, the seti-
ing up of an inter-ministerial Em-
powered Committee for the further
processing of the report is in hand.

STATEMENT

Main recommendations made by the
High Level Committee set up to re-
view the goals and objectives and
organisational structure of the Cen-

tral Ground Water Board. are listed
below : —

(i) To periodically assess the coun-
try’'s ground water resources.

(ii) To monitor and guide ground
Water development to pro-
mote its sustainable manage-
ment.

(iii) To develop refine and disse-
minate, on its own as well as
in coordination with other
agencies,  basin-specific tech-
nologies for sustainable ground
water development and ma-
nagement including pricrity

areas such as conjunctive use
of ground and surface water
including brackish or sea wa-
ter; augmentation and conser-
vation including artificial re-
charge, prevention and reme-
dy of pollution and saline in-
gress, and the location, design,
operation and maintenance of
ground  water extraction
structures and devices, recyc-
ling and rouse of water, and
solutions to urban problems.

(iv) To establish a National In-
formation System in collabo-
ration with State Governments
and other agencies for its dis-
semination to uscr agencies.

(V) To establish a National Insti-
tute for Ground Water Re-
search, Training and Manage-
ment and organise all-India
coordinated research projects
involving  appropriate institu-
tions and universities, in  or-
der to foster the growth of a
national grid of Research &
Development institutions co-
vering  different aspects of
ground water  conservation
and utilisation.

(vi) To carry out Water Balance
Studies with the basin or sub-
basin as the unit. For basins
extending over more than one
State, the Ground Water Or-
ganisation at the national level
will have an important coor-
dinating role. Each sub ba-
sin. within a State, may be
studied by the State level
Ground Water Organisation.
The concerned Regional Di-
rectorate can guide the study
and compile the report for the
entire basin.

(vii) To carry out reappraisal sur-
veys with a cvcle of five years.

(viii) T bring out an integrated hy-
drograph network within two
to three vears time.
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@ix) To develop linkage with So-
cial Science Imstitutions in or-
der to give adequate attention
to the social engineering as-
pects of ground water saving
and sharing.

(x) To adopt a revised target date
for completion of long-term
target of 18,000 boreholes.

(xi) Exploratory dnilling particu-
larly for deep aquifers, will
have to be handled by the Na-
tional Ground Water Organisa-
tion alone during this decade.

(xii) The Ground Water Organisa-
tion at national level should
be headed by a Director Ge-
neral in the scale of Additio-
nal Secretary and he should be
supported by four Deputy Di-
rectors General in the scale of
Joint Secretary. In order to
achieve integrated work ar-
rangement in the field so that
command and control is not
diffused, the  Organisation
should have 17 Regional Di-
rectorates, combining both
the Scientific and Engineer-
ing Wings, to discharge all
functions of the organisation.

(xiif) The Flexible Complementing
facility should be extended to
the Officers of Engineering
Wing.

(xiv) A Consultant may be engag-
ed to prepare an appropnate
Stores Management System.

Modernisation of Durgapur Steel Plant

*353. SHRI HANNAN MOLLAH:
Will the Minister of STEEL be
pleased to state:

(a) the progress made so far in the
modemisation of Durgapur Stee!
Plant; and

(b) the time by which the work
is Hkely to be completed?

.AUGUST 8, 1991
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THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHR1
SONTOSH MOHAN DEB): (a) The
basic and detailed design engineer-
ing and the ordering of plant and
equipment have almost been complet-
ed for 14 of the 16 main turnkey
packages under DSP modernisation.
The remaining two packages are yet
to be finalised. Though in some
areas of work like equipment supply
and erection of structurals and equip-
ment, slippages have been observed,
substantial progress has been made
in civil works and structural supplies.

(b) Steel Authority of India expect
that the overall completion schedule
of March, 1993 set for the whole pro-
ject would be adhered to.

Prices of Fertilisers
#354. SHRI CHHEDI PASWAN:

SHRI HARIKEWAL
PRASAD:

Will the Minister of
TURE be pleased to state:

AGRICUL-

(a) when the prices of fertilisers
were last fixed;

(b) whether the Government pro--

pose to increase the prices of fertili-
sers:

(¢) if so, the details thereof and
reasons therefor:;

(d) whether there is likely to be
an adverse impact of pricc hike on
the farmers; and

(c) if so, the steps proposed to be
taken by the Government in this re-
gard?

THE MINISTER OF AGRICUL-
TURE (SHRI BALRAM JAKHAR):
(a) to (c) The statutory consumer
prices of fertilisers were revised with
effect from the 25th July, 1991. The
details of these prices are given in
attached statement. A reduction has
since been announced., which would
increase fertiliser prices by 30%, in-
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stead of 409, over the prices prevail-
ing on 24th July, 1991.

There had been no effective in-
creaec in fertiliser prices since Juiy,
1981 whereas there has been a con-
tinuous increase in procurement and
market prices of different crops. The
fertiliser prices were revised to con-
tain the fertiliser subsidy bill which
was Rs. 24.80 crores in 1977-78 and
had risen to R3. 4387.73 crores in
1990-91.

(d) and (e) Apart from the reduc-
tion of fertiliser prices the Govern-
ment of India is issuing instruction
that a special schemc should be fram-

SRAVANA 17, 1913 (SAKA)
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ed in consultation with the States so
that the small and marginal farmers
can be given fertilisers at prices pre-
vailing before 25th July, 1991.

The consumption of fertilisers de-
pends not only on the consumer pri-
ces of fertilisers but also on other re-
lated factors which include the avail-
ability of irrigation facilities and of
high yielding varieties of seeds, wea-
ther conditions, credit facilities, the
expectation of farmers regarding the
crop prices. etc. To the extent this
price-revision will affect the cost of
production, the support and procure-
ment prices will be suitably adjusted
to offsct the increase in costs.

STATEMENT

Name of fertilizers

Maximum
price per
tonne net (in
Rupee) as on

25-7-91
! i 2
1. Urca (46°, N) 3300
2. Muriate of Potash (60°, K) 1820
3. Di-ammonium Phosphate (18-46-0) 5040
4. NPK (17-17-17) . 3640
5. NPK (15-15-15) . 2940
6. NPK (19-19-19) . 4140
7. Ammonium Phosphate Sulphate (20~"&0) 3640
8. Nitro Phosphate (20-20-0) 3360
9. Nitro Phosphate (23-23-0) 4120
10. Ammonium Phosphate Sulphate (16-20-0) 3220
11. Urea Ammonium Phosphate (24-24-0) . 4280
12. Urea Ammonium Phosphate (28-28-0) . 5040
13. NPK (14-28-14) . 4280
14. NPK (14-35-14) . 4760
15. NPK (10-26-26) . 4140
16. NPK (12-32-16) . 4560
17. Triple Super Phosphate (46 %, P,Os) 3640

(Granular)
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1 2

18. Triple Super Phosphate (Powder) . 3360
19. Single Super Phosphate (Powder) (14 %{ P,0O,) 1160
20. Single Super Phosphate (Powder) (169, P.O;) 1340
21. Single Super Phosphate (Granular) (169 P,O;) 1540
22. Anhydrous Ammonia . . . . 5280
[1 runslation] [English)

Post Office and Telephoue Facilities Survey Regarding Wastage of River

to Gram Panchayats

*355. SHRI DAU DAYAL JOSHI:

SHRI UPENDRA NATH
VERMA:

~ Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whether the Government have
any plan to provide post office and
telephone facilities to all the gram
panchayats in the country by the end
of Eighth Five Year Plan:

(b) if so. the details thereof; and

(c) the number of gram panchayats
in Rajasthan which have been provid-
cd with post office and telcphone faci-
lities so far?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNI-
CATIONS (SHRI RAJESH PILOT):
(a) and (b) Yes Sir, as regards pro-
vision of telephone facility, there is
a plan to cover all panchayat villages
by the end of the Eighth Plan. Re-
garding postal network, presently
there are 1,32,646 post offices cater-
ing to the rural areas including pan-
chayat villages. It is proposed to set
up about 6000 pust offices in the rural
areas during the Eighth Plan period,
on the basis of existing norms.

(c) The number of gram pancha-
yats in Rajasthan provided with post
office and telephone facilities are as
below:

7014

Post Office
T 2448

“"Telephones

Waters

*356. SHRI VIJAY NAVAL PA.-
TIL: Will the Minister of WATER
RESOURCES be pleased to state:

(a) whether the Government have
undertaken any survey on wastage of
river waters during = monsoon and
floods;

(b) if so. the outcome thereof;

~ (c) the steps being taken for stor-
ing the surplus waters resulting from
monsoon and floods;

(d) whether the Government pro-
pose to utilise inter-basin waters for
increasing the irrigation potential in
the country: and

(e) if so, the details thereof?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHA-
RAN SHUKLA): (a) and (b) The Cen-
tral Water Commission has assessed
the average annual flow of the river
basins of India as 1880 billion cubic
metre, out of which the annual aver-
age utilisable surface water is expect-
ed to be 690 billion cubic metres with-
out inter-basin transfers of water. Pre-
sent utilisation js of the order of 380
billion cubic metres of surface water
from the storages and from direct run

of the river together.

() A number of storage projects
including small tanks have been con-
structed for storage of water. Existi
storage capacity in the country is 193.
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billion cubic metre. Projects envisag-
ing 76.8 billion cubic metre of stor-
age are under construction.

(d) Yes Sir.

(e) It has been assessed that it may
be possible to utilise 224 billion
cubic metre of additional waters
through inter-basin water transfers.
Studies and surveys for the purpose
have been taken in hand.

Production of Iron Ore Concentrate
and Pellets in KIOCL

*357. SHRI V. KRISHNA RAO:

SHRI C. P. MUDALAGI-
RTYAPPA:

Will the Minister of STEEL be
pleased to state:
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(a) the production of iron ore con-
centrate and iron ore pellets in Kudre-
mukh Iron Ore Company Ltd. (KIO-
CL) during 1989-90 and 1990-91:

(b) the quantity of those items ex-
ported by KIOCL during the above
period:

(c) whether any new agreement bet-
ween China and India has been sign-
ed for export of those items; and

(d) if so. the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEB): (a) The
production of Iron Ore Concentrate
and Pellets by Kudremukh Tron Ore
Co. Ltd. (KIOCL) during the vears
1989-90 and 1990-91 was as under:

(In dry Lakh Metric tonnes)

Item 1989-90 1990-91
Iron ore Concentrate 53.89 60.06
Iron ore Pellets 19.76

19.19

(b) The information is given below:

(In dry Lakh Metric tonnes)

Item 1989-90 1990-91
Iron ore Concentrate 34.04 39.06
Iron ore Pellets 19.46 18.36

() and (d) Yes. Sir. KIOCL has
signed agrecements with three parties
far export of 3.70 lakh tonnes of iron
ore concentrate to China during the
year 1991-92,

Waiting List for
tioms

*358. SHR1 SRIBALLAV PANI-
GRAHI: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) the total number of persons on
the waiting list for telephone connec-
tions in Orissa till date: and

Telephone Comnec-
in Orissa

(b} the steps taken to provide tele-
phone connections expeditiously. espe-
cially in Western Orissa?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNI-
CATIONS (SHRI RAJESH PILOT):
(a) 5346 number of persons are wait-
ing for telephone connections in Orissa
as on 30-6-1991,

(b) Expansion plans are drawn for
clearing the present waiti‘r:ﬁ list pro-
gressively during the 8th Plan period.
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Identity Cards for Residents of
Border Areas Punjab and J & K

*359. DR. LAXMINARAYAN

PANDEY:

SHRI ATAL BIHARI
VAJIPAYEE:

Wiil the Minister of HOME AFF-
AIRS be pleased to state:

(a) whether the Governments of
Punjab and Jammu and Kashmir have
decided to issue identity cards to the
residents of border areas:

(b) if so. the criteria regarding eli-
gibility of persons who would be en-
titled to the issue of such cards:

(c) what administrative precautions
taken to ensure that only eligible
persons are issued such cards:

(d) whether work regarding issue of
identity cards in these two States has
commenced. if so, the progress made
so far:

(e) the estimated number of persons
in each of the two States who are
eligible for such cards: and

(f) the time schedule by which the
scheme is to be implemented?

THE MINISTER OF HOME AF-
FAIRS (SHRI S. B. CHAVAN): (a)
Yes. Sir.

(b) In Punjab all permanent resi-
dents of the age of 13 years and above
and in Jammu & Kashmir only males
of the age of 18 years and above in
specified border areas are to be issued
identity cards.

(c) Identity cards are issued by the
State Governments only after proper
verification of the identity and eligi-
bility of the applicant by the police/
district authorities.

(d) While the State Government of
Punjab are engaged in completing the
formalities for taking up actual dis-
tribution of the cards, the Govern-
ment. of Jammu & Kashmir have al-
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ready distributed cards to most of the
cligible persons.

(e) Punjab—1.14 lacs
J & K—1.80 lacs

(f) No time schedule has been pres-
cribed by the State Governments for
implementation of the scheme.

Industrial Security Cell

*360. SHRI PRITHVIRAJ
D. CHAVAN: Will the Minister of
HOME AFFAIRS be pleased to state:

(a) whether the Government have
established an Industrial Security Cell
to give protection and security to
Public Sector Undertakings against
terrorist and subversive activities:

(b) if so, whether all the Public
Sector Undertakings are covered under
it: and

(c) whether this Cell has so far been
able to avert any mishap?

THE MINISTER OF HOME AF-
FAIRS (SHRI S. B. CHAVAN): (a)
to (c) No. Sir. However, there is a
Central TIndustrial Security Force for
protection and security of Industrial.
Undertakings owned by the Central
Government and certain other Indus-
trial Undertakings.

[Translation)

Telephone Connections on Recom-
mendations of Members of Parliament

*361. SHRI MORESHWAR
SAVE: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) the number of telephone con-
nections that can be recommended by
a Member of Parliament in a year;

(b) the usual time taken for ims-
tallation of such telephones; and

(c) the steps being taken by the
Government to ensure speedy: instal-

lation of such telephone connections?
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THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNI-
CATIONS (SHRI RAJESH PILOT):
(a) A Member of Parliament can make
recommendations for sanction of tele-
phone connections on out of turn
basis as under:—

Member of --10 cases from his/
Parliament her constituency.
(Lok Sabha) 5 cases from any

where in India.
Member of —10 cases from their
Parliament respective States

(Rajya Sabha)
5 cases from any-
where in India.

_(b) and _(c) Such telephone connec-
tions are installed on priority subject
to technical feasibility. Suitable in-

structions have already been issued to
this effect.

Training of Women in Agricultare
*362. SHRIMATI MAHENDRA

KUMARI: Will the Minister of AG-
RICULTURE be pleased to state:

(a) the States where Projects on
‘Training’ of Women in Agricul-
ture’ are presently being implemented:

(b) whether the Government pro-
pose to extend such projects to all
the States with particular reference to
Rajasthan;

(c) if so. the details thereof. and

(d) the other
which women
agriculture?

programmes under
are being trained in

"THE MINISTER OF AGRICUL-
TURE (SHRI BALRAM JAKHAR):
(a) Projects on ‘Training of Women in
Agriculture’ are presently being im-
plemented in Karnataka. Tamil Nadu.
Gujarat and Orissa.

(b) Yes. Sir. Efforts are being made
to extend such projects to other States
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also, including Rajasthan, through
assistance from Donor Agencies.

(c) Donor Agencies have agreed to
fund two projects in Madhya Pradesh
and Andhra Pradesh. Projects of some
other States including Rajasthan have
also been received.

(d) Regular Training of Women in
Agriculture is being provided through
185 Farmers Training Centres and
109 Krishi Vigyan Kendras. Train-
ing to Young Farm Women in agro-
based activities is also being provided
under the TRYSEM Programme.

[T ranslation]

Royalty Rates and Production of
Minerals im Madhya Pradesh

*363. SHRI VISHWESHWAR
BHAGAT: Will the Minister of
MINES be pleased to state:

(a) the rates of royalty on minerals
provided by the Union Government to
the Government of Madhya Pradesh
during the last three years: and

(b) the production and quantity of
minerals received by the Government
from the various mines of Madhya
Pradesh during the above period, year-
wise?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAYV): (a) The
rates of royalty on minerals were noti-
fied in the Gazette of India, Extra-
ordinary. Part TI. Section 3(i) vide
GSR 458 (E) dated 5-5-1987. These
rates which are in force since May 5.
1987 are uniformly  applicable
throughout India. including Madhya
Pradesh.

(b) The production of minerals in
Madhya Pradesh for the years 1988 to
1990 is enclosed in the statement.
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Conversion of Telephone Ex
into Electronic Exchanges im UP
*364. SHRI RAJVEER SINGH :

Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) the names of telephone exchang-
es in Uttar Pradesh which were to be
converted into electronic exchanges
agg lix;ked with STD facility during
1990-91;

(b) whether such facilities have been
provided in those telephone exchanges;

(c) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICA-
TIONS (SHRI RAJESH PILOT) :
(a) 38 telephone exchanges were to be
converted into electronic exchanges
and linked with STD facility during
1990-91 in Uttar Pradesh. Details are
given in statement.

{b) and (c) This facility has been
provided in 33 telephone exchanges.
Details are given in statement.

(d) This facility could not be pro-
vided at Tehri, Uttarkashi, Farukha-
bad, Sonbhadra and Jhansi due to
delay in supply of equipment.

STATEMENT

List of Stations in U.P. proposed to be

converted into Electronic Exchanges

and provided with S.T.D. Facility
during 1990-91

Ayodhya

Barausa

Barhalganj

Beerpur (Rihandnagar)

Bhatparrani

Dewasharif

Dhanpatganj

Ferozabad

Gopeshwar

Handia

. Jaswantnagar
. Kadiour

—t
Ce®Novarwp =

-t eh
N -
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13. Kaptanganj
14. Koeripur

15. Kurwar

16. Kurebhor

17. Lambua

8. Loni

19. Maharajganj
20. Mahmoodabad
21. Mathura Refinery
22. Mauaima

23. Mohanlalgan;j
24. Nandganj

25. Nawabganj
26. Phulpur

27. Phurpur—Allahabad
28. Ramganj

29. Raniganj

30. Salempur

31. Sandila

32. Sardarnagar
33. Simiri

34. Tehri

35. Uttarkashi
36. Farukhabad
37. Sonbhadra
38. Jhansi

[English]

Coanstitution of Telecommunication
Advisory Committec

*365. SHRI BHAGEY GOBAR-
DHAN : Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether the Telecommunication
Advisory Committees constituted for
different States have been superseded:

(b) if so, the réasons therefor; and

(c) time by which new Committees
are likely to be constituted?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNI-
CATIONS (SHRI RAJESH PILOT):
(@) to (c) No. Sir. However, Tele-
phone /Telecom Advisory Committees
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and the Central Advisory Committee
constituted by the previous caretaker
Government are being reviewed.

[Translation)
Recruitment of Local Persons in BSF
2140. SHRI BHUVNESHWAR

PRASAD MEHTA: Will the Minis-
ter of HOME AFFAIRS be pleased
to state:

(a) whether the Headquarters of
the Border Security Force has been
functioning in Hazaribagh district of
Bihar for the last twenty years:

- (b) whether the Government pro-
puse to give priority to local and dis-
placed persons in recruitment to BSF
for appointment to Class [Tl and
Class 1V posts: and

(c) if so, the details thereof

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI M. M. JA-
COB): (a) No. The Hecadquarter of
BSF is located at New Delhi.

(®) and (¢) Local persons arc al-
ready being given priority in recruit-
ment to the Group ‘C’ and ‘D’ posts
in gencral duty in BSF, through the

system of State/Union Territory-wise
allocation of annual vacancies and
recruitment of respective State /Union
Territory domiciled persons against
these vacancies. This procedurc has
cnsured fair representation of each
State, UT in the BSF and meets the
interest of the local and displaced
persons.  Therefore. there is no propo-
sal with the Government to change this
cxisting procedure of recruitment.

[English]
NALCO Employces

2141. SHRI K. PRADHANI: Will
the Minister of MINES be pleased to

state:

(a) the total number of employees
working in National Aluminium Com-
pany. at Damanjodi and Angul in
Orissa. categorywise separately: and

(b) the number of Scheduiled
Castes Scheduled  Tribes  employees
among them. category-wise?

THE MINISTER Or STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAY): (a) and
(b) The categorywise break-up of total
number of emplovees. including those
belonging ~“to Scheduled Castes (SO
and  Scheduled Tribes (ST) working
at  Damanjodi and Argul units
of National Aluminium Company
Limited (NALCO) is given below: -

Group Damanjodi Angul
' }olul SC ST Total SC ST
A 289 28 13 623 72 25
B 170 14 10 276 25 16
C. . 1229 238 296 2242 474 507
D 148 9 69 121 33 24
Grand Total 1836 289 388 3262 604 512
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[T ranslation]
Persons Speaking Languages and
Dialects

2142. SHR1 BHOGENDRA JHA:
Will the Minister of HOME AFF-
AIRS be pleased to state:

_(a) whether the figures of popula-
tion s| ing various languages and
dialects have been collected as per
the instructions issued to the enumera-
tors for 1991 Census in this regard;

(b).if s0, the number of persons
speaking Maithili and other languages,
State-wise: and

(c) if not. the time by which those
figures are likely to be released?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN.
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI M. M. JA-
COB): (a) Information regarding
mother tongue and two other langu-
ages known has been collected for cach
individual enumerated in the 1991
Census in all States and Union Ter-
ritories. except Jammu and Kashmir
where the 1991 Census has not been
conducted.

(b) and (c) The processing and tabu-
lation of data collected in the 1991
Census is in progress. The number
of speakers of mother tongue langu-
ages based on the 1991 Census is
likely to be available by 1993-94.

[English]

Construction of Staff Quarters for
P&T Employees in Orissa

2143. DR. KARTIKESWAR PA.
TRA: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) the Government’s policy on pro-
viding staff quarters to employees of
the Departments of Posts and Tele-
communications in the urban and
rural areas of the country:

AUGUST 8, 1991
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(b) the number of staff quarters
available to both the Departments se-
parately in  Orissa upto March 31,
1991: and

(c) the number of staff quarters
under construction/proposed to  be
constructed in  the near future in
Orissa along with their locations?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) The policy follow-
ed by the Departments of Posts and
Telecommunications  in this matter
respectively is as under:

(A) Department of Posis: The
policy of this Department is
to ensure satistaction levels to
about 15, to the extent re-
sources permit. The transfer-
able categories are given prio-
rity. The actual construction
programmc is subject to avail-
ability of funds and lands.

(B)Y Department of Telecommuni-
cations : The  Government
policy is to make provision of
staff quarters of about 20¢.
of total staff strength in Tele-
com Department in 8th Plan.
Suitable priority be given for
construction of houses in large
towns in categories A, Bl, B2
& C as classified for purpose
of HRA and also in case of
new project areas, difficult sta-
tions and hilly and tribal re-
‘gions where private housing is
not available.

(b) The Department-wise number
of staff quarters available in Orissa
Circle upto March 31, 1991 is as
under: —

(1) Departmentof posts . 704

(2) Department of Tele-
com . . .
(including 74 rented quarters)

(c) The Department-wise number
of stafl quarters under construction/
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proposed to be constructed in the
near future is as under:-—
(1) Department of Posts 205
(2) Department of Telecom 305

The Department-wise particulars of
locations are given in the attached
statement.

STATEMENT

Particulars of locations where staff

quarters are under consideration/

preposed 1o be constructed in the near
future in Orissa Circle

A. Department of Posts
. Rairangpur
Sundargarh
Koraput
Kamakhayanagar
Jeypore (K)

6. Bhubaneswar

7. Cuttack

8. Balasore

9. Bhadrak

10. Khurda

11. Paradeep

12. Baripada

13. Berhampore (Gm.)
14. Parlakhemundi

B. Department
tions

YA W -

of Telecommunica-

. Balasore

. Berhampur

. Bolangir
Cuttack

. Dhenkanal
Koraput

. Rourkela

. Sambalpur

. Bhubaneswar

O % N AR LN -

Opening of Post Offices in Pone

2144. SHRI ANNA JOSHI: Wwill
the Minister of COMMUNICATIONS
be pleased to state:
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(a) whether there is any propo§al
to open more post offices in Pune city
and in Pune district of Maharashtra;
and

(b} if so, the number and the names
of the places where these post offices
are likely to be opened?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) Yes. Sir.

(b) There are proposals for open-
ing four departmental sub offices at
Sahakarnagar, Patrakarnagar, Vanaz
and Dhanukar colony in Pune city.

20 extra departmental branch post
offices are proposed to be opened in
Pune district at the following places:

. Ondwakhurd
. Margasani

. Dalaj

. Lakhewadi
Kelwadi
Warude

. Manjaijasni

. Nanvij

. Bhubaneswar
. Nandgaon
11. Pisoli

12. Shrigaon

13. Ranjani

14. Varodi

15. Khangaon
16. Shivali

17. Ambale

18. Panavadi

19. Karandi
Khedebari

20. Venavadi.
Oil Palm Research Centre in Kerala

2145. SHRI KODIKKUNNIL
SURESH: Will the Minister of AG-
RICULTURE be pleased to state:

(a) whether the Government pro-
pose to set up a National Oil Paim

R R R R T N

—
o
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Research Centre at Palode in Trivan-
drum district of Kerala. and

(b) if so. the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI K. C. LENKA): ()
No. Sir.

(b) Does not arise.

Autonomous District Council in Mi-
zoram

2146. DR. JAYANTA RONGPI:
Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) whether the Government are
aware of thc¢ demand of Hmar Peo-
ple’s Convention of Mizoram for the
creation of an Autonomous Dis-
trict Council comprising Hmar inha-
bited areas of Mizoram and neigh-
bouring States: and

(b) if so, action

taken in this re-
eard? )

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND MINI-
STER OF STATE IN THE MINI-
STRY OF HOME AFFAIRS (SHRI
M. M. JACOB): (a) Yes, Sir.

(b) The State Government is trying
to find a negotiated settlecment of the
problem and two rounds of talks
have been held between the Hmar
People’s Convention and the State
Government.

[Translation]

S.T.D. Facility in District Head-
quarters

2147. SHRI RAM NARAIN BER-
WA: Will the Minister of COMMU-
NICATIONS be pleased to state:

(a) the number of district headquar-
ters in which S.T.D. facility has Leen

provided.
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(b) whether the above facility is
available in all district headquarters
in Rajasthan:

(¢) whether the Government pro-
pose to provide S.T.D. facility in big
towns also in addition to the district
headquarters: and

(d) if so. the details thereof?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) Out of the total
464 district headquarters (DHQ) of
the country 423 have been provided
with S.T.D. facility.

(b) No. Sir.
(¢) Yes. Sir.

(d) During the 8th Five Year Plan
[English]

Foodgrains Production

2148. SHRI T. J. ANJALOSE:
Will the Minister of AGRICULTURE
be pleased to state:

(a) the targets fixed for foodgrains
production during 1990-91, State-wise:;
and

(b) the efforts made so far to achi-
eve those targets?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL.
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) During the
ycar. 1990-91 a target of 176.5 million
tonnes was fixed. State-wise break-up
of the targets is given in the attached
Statement.

(b) Special Foodgrains Production
Programme was implemented for in-
creasing the production and produc-
tivity of foodgrains in different states.
A scheme for assistance to Small &
Marginal Farmers for construction of
shallow (ubewell/dugwell was imple-
mented for supporting the irrigation
potential to agriculture Production
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Thrust through Technical Mission on
Oilseed and Pulses were also given
with a view to assist the states for
increasing the production of pulses.
Inputs Sale Centres were also opened
with a view to provide fertiliser, in-
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secticide/pesticide and seed to the
farmers on reasonable rates. Sufficient
quantities of electricity, power and
diesel to agriculture were made avail-
able for meeting the agricultural re-
quirement.

STATEMENT
State-wise break up of Targets of Foodgrains Production for 1990-91

(In lakh tonnes)

State/UT Rice Wheat Coarse  Pulses  Total
Cereals foodgrains
1 2 3 4 5 6

1. Andhra Pradesh . 98.00 0.10 22.00 6.70 126.80
2. Arunachal Pradesh 1.35 0.05 0.60 0.05 2.05
3. Assam 32.50 1.20 0.20 0.70 34.60

4. Bihar. 66.00 40.00 15.00 10.00 131.00

5. Goa . 1.50 ... 00.06 0.05 1.61
6. Gujarat 9.50 16.00 24.00 6.85 56.35
7. Haryana . 19.00 56.00 8.00 6.30 89.30
8. Himachal Pradesh 1.30 5.00 6.20 0.20 12.70
9. J.&K. 6.00 3.00 5.50 0.30 14.80
10. Karnataka 25.00 2.25 45.00 6.90 79.15
11. Kerala ) 12.30 .. 0.03 0.30 12.63
12. Madhya Pradesh. 56.00 48.00 37.00 28.30 169.30
13. Maharashtra 27.00 8.75 66.00 15.00 116.75
14. Manipur 4.00 0.10 0.20 0.12 4.42
15. Meghalaya 1.30 0.05 0.25 0.03 0.63
16. Mizoram 0.60 0.10 .. 0.70
17. Nagaland . 1.40 .. 0.15 0.03 1.58
18. Orissa 56.00 1.15 5.50 12.00 74.65
19. Punjab 60.00 115.00 6.30 2.20 183.50
20. Rajasthan . 1.25 41.10 31.50 19.00 92.85
21. Sikkim 0.20 0.20 0.60 0.10 1.10
22. Tamil Nadu 60.00 .. 17.00 3.60 80.60
23. Tripura 4.50 0.05 .. 0.04 4.59
24. Uttar Pradesh 96.00 198 .00 40.00 28.50  362.50
25. West Bengal 95.00 7.55 1.60 2.65 106.80
26. Andaman &

Nicobar Islands . 0.30 0.0l 0.31
27. Chandigarh
28. Dadra & Nagar
Haveli . 0.20 0.05 0.03 0.28

29. Daman & Diu 0.02 0.0! 0.03

4—21 L8S/ND/91
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1 2 3 4 5 6
30. Delhi. 0.08 1.45 0.10 0.02 1.65
31. Lakshdweep . .. .. ..
32. Pondicherry 0.70 0.05 0.02 0.77
Total . 737.00  545.00 333.00  150.00  1765.00
Fixation of Sspport Price for Food- Import of Edible Oil

grains

2149. SHR1 PRAIASH BAPU
VASANTRAO PATIL: Will the Mi-
nister of AGRICULTURE be pleas-
ed to state:

{a) whether the Governinent pro-
pose to include transportation cost
while fixing the Support price of food-
grains:

(b) if so, the details thereof: and

{c) if not, the reasons therefo:”

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL.-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) and (b)
The Commission for Agricultural Costs
& Prices (CACP) while recommending
the prices in #s Price Policy Report.
takes into consideration the transpor-
tation cost from farmer's field/village
to procurement centre/mandi‘factorv
gate. as the case may be.

{c) The question does not arise.

2150. SHRI SUSHIL CHANDRA
VARMA: Will the Minister of AG-
RICULTURE be pleased to state:

(a) the quantity of edible oil im-
ported during 1990-91 and the actual
value of import: and

(b) the quantity of oilseed supplied
by the National Seeds Corporation
during 1990-91 to each State against
the actual demand?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICLIL-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) The quan-
tity of cdible oil imported during the
Oil Year 1990-91 ‘from November
1990 upto July 1991) is 89,941 MT
and the value of imports is Rs. 62.25
crores.

(b) The National Sceds Corporation
has supplied 25,553 quintals of oil-
seeds in different States during 1990-
91 against the actual dzmand of 22.355
quintals of seeds. Details are given
in the attached Statement.

STATEMENT
Sl State Demand ! Total Qty Remarks
No. as per supplied
Zonal in Otls.
Conf. Qul.
1 2 3 4 5
1. Andhra Pradesh . 1 34
2. Andaman &
Nicobar . . 5 5
3. Arunachal Pradesh 50 29 %ﬂ‘cr?d 50 qtl. but liftea only
qtis.
4. Bihar. 1456 1485
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1 2 3 4 5
5. Delhi. 10 938

6. Gujarat 200 780

7. Himachal Pradesh 530 14 Indent for 500 qtls. Soyabean
bragg not confirmed by the
Govt. Sunflower seed 30 qtls.
not lifted.

8. Jammu & Kashmir 155 70 NSC did not agree to supply 70
qtls. Mustard RLM because
NSC was not taking up the
production of the variety. In-
dented quantity of Sunflower
seed was supplied.

9. Karnataka 10 836

10. Madhya Pradesh. 2818 1900 Limited availability of seeds
(Ground-nut,  Sunflower and
Castor seeds).

I1.  Maharashtra 335 745

12. Manipur 540 1087

13. Meghalaya 234 416

14, Mizoram 215 95 limited availability of Sun-
flower. Groundnut seeds.

15. Nagaland . 175 555

16. Orissa 300 219 Limited availability of Soya-
bean/groundnut  seed.

17.  Pondicherry 18

18. Punjab 54

19. Haryana .- 494

20. Rajasthan . 3826 1015%

21, Sikkim 400 449

22. Tamil Nadu 3200 424 Shortfall in  production for
Groundnut and TMV-2.

23. Tripura 133§ 368 Limited availability of Ground-
nut sced NSC did not agree
to supply Mustard B-9 as this
was not under production.

24. Uttar Pradesh' . 6000 4219 Limited  availability of Sun-
flower seed.

25. Chandigarh Admn. 10 9

26. Kerala 550 152 Limited availability of Grou-
ndnut seed.

Total . 22358 25583
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Swrrender by Terrorists

2151. SHRI J. CHOKKA RAO:
Will the Minister of HOME AFF-
AIRS be pleased to state the number
of Pakistan trained terrorists surren-
dered together with arms so far in
Punjab, Jammu and Kashmir in res-
ponse to the peace offer made by the
Government during the last two years?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI M. M.
JACOB): On the basis of available
information 473 Pakistan tezined ter-
rorists had surrendered in Jammu &
Kashmir, during 1990 aad 1991 (upto
6-8-91) alongwith arms and ammuni-
tion. No such surrenders have taken
place in Punjab.

[T ranslation]
Regional Passports Office at ‘Bareilly,
Uttar Pradesh

2152. SHR1 SANTOSH KUMAR
GANGWAR: Will the Minister of
EXTERNAL AFFAIRS be rpleased
to state:

(a) the total number of passports
issued by Bareilly Passport Office dur-
ing the last three years; ycar-wise;

(b) the time gencrally taken for is-
suing a passport in that office

(c) the total number of passport
applications pending in that office for
more than ninety days:

(d) whether there were any irregu-
larities in the issuance of in
that office during the last two years;

(e) if s0, the details thereof;

(f) the action taken thereon;

(g) whether passports were issued

by that office to such persons who
were not even citizens of India: and
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(h) if so, the reasons therefor and
the action taken thereon?

THE MINISTER OF EXTERNAL
AFFAIRS (SHR1 MADHAVSINH
SOLANKI): (a) Total number of pass-
ports issued yearwise from thc Pass-
port Office, Barcilly during the last
three years were as under:

Year 1988 --53.587
Year 1989 58.543
Year 1990—43.432

(b) 65 days

(c) 6716 as on 31-7-1991
(d) Yes, Sir.

(e) Following major irrcgularities in
issuance of passports have been no-
ticed so far:

(1) a number of passports have
been issued on out of turn ba-
sis  without placing on record
any proof of urgency or record-
ing speaking orders in contra-

vention of standing instruc-
tions;
(ii) scveral cascs were marked as

‘DATE CASES’ for delivery of
passports at counter without
any proof of urgency:

(iii) Passports have been issued even
in those cases wherc passport
applications were incompiete;

(iv) In some cases passports were
issued despite adversc  police
reports;

(v) Passports were issued on the
basis of doubtful certificates of
verification.

(vi) Passpons delivered to
parties

(D Appropriate follow up action in
the matter has been taken, including
suspension of Passport Officer as well
as a UDC in that office. besides trans-
ferring an LDC to anothzr station.

(g) and (h) So far, no such specific
instance has come to notice.

third
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[English]

Construction of Houses for P & T
Employees in Aurangabad (Bibar)

2153. SHRI RAM NARESH SIN-
GH: Will the Minister of COMMU-
NICATIONS be pleased to state:

(a) whether therc is any shortage of
residential accommodation for emplo-
yees of the Posts and Teleccommunica-
tions in Aurangabad (Bihar);

(b) if so, whether the Government
have any plan for construction of 1e¢-
sidential accommodation for the de-
partmental staff in Aurangabad (Bi-
har):

(¢) if so, the progress niade so far;
and

(d) if not. the reasons therefor?

THE DEPUTY MINIiSTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) Yes, Sir. Therc is
a shortfall in the availability of resi-
dential accommodation at Auranga-
bad (Bihar).

(b) Postal Deparuncit is considering
construction of more residential acco-
mmodation to meet additional demand
In Telecom. Department 12 quariers
(Type 11--Six, Type [ILlI--Six) are
planned for construction.

{¢) Postal Department has tuken up
the case with the State Government
for allotment of land. In Department
of Telecommunications, drawings are
under preparation.

(d) Does not arise.

[ runslation)
Employees Working in Delhi Home
Guards

2154. SHRI SHIV SHARAN VE.
RMA: Will the Minister of HOME
AFFAIRS be pleased to state:

{a) the total number of employees
working in Delthi Home Guards:

(b) the facilities provided to those
Home Guards:

(c) whether the Government have
received any memorandum from those
Home Guards recently; ard

(d) if so, ‘the details thereof and
the steps being taken in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI M. M.
JACOB): (a) Home Guards is an or-
ganisation which consists of  volun-
tleers and a nucleus of full time em-
plovees for command. control and
training. The present raised strength
of Home Guard Volunteers in Union
Territory of Delhi is 3920. The st-
;CSnSgth of full-time paid employees is

(by As far as Home Guard volun-
teers are concerned. the facilitics pro-
vidod to them include cuty allowance
of Rs. 3285, per day when called out
on duty. training sllowances of Rs.
20.00. transportation allowance of Rs.
3.00 per head. per day and uniform
washing allowance at the rate of Rs.
3.00 per week besides free supply of
2 wcis of uniform.  Full time emplo-
vees are provided the same facilities
as given to employees of Delhi Ad-
ministration.

(¢) No. Sir.
(d) Question docs 1ot arise.
[English]
Periodicals of CWC

2155. SHRI SYED SHAHABUD-
DIN: Will the Minister of WATER
RESOURCES be pleased to state:

(a) the names and print orders of
periodicals published in various lan-
guages by the Central Water Com-
mission:

(b) the annual expenditure incurred
on such publications:

(c) the number of paid subscribers
as on March 31, 1991; and
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(d) the annual deficit between in-
come and expenditure on such publi-
cations?

THE MINISTER OF WATER RL-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b) Central Water
Commission brings out Bhagirath
(Hindi) and Bhagirath (English) quar-
terly. These pcriodicals are got print-
ed from the Government of India
Press. Faridabad, The print orders and
payments made to the Government
Press for issues of the years 1988.
1989 and 1990 ars indicated in the
Statement attached.
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(¢) The number of paid subscribers
for Bhagirath (Hindi) ard Bhagirath
(English) as on March 31, 1991, was
137 and 279 respectively.

_(d) Through these journals informa-
tion on various aspects of water 1e-
sources development is scught to be
disscminated. Copies are sent to the
Members of Parliament and a large
number of Ccatral and State Govern-
ment authorities concerned with the
subject free of cost. As the publica-
tions are not taken up on a commer-
cial basis. statements of total incurred
expenditure are not maintained.

STATEMENT
Year Number — Amount  Pavment
of copics  of bills released Remarks
printed 1eceived
from Govi.
Press
Bhagirath ( English)
1988 13,400 .1,51,640 1.51.640 The bills for issues of January®
<4 March, 1989, October-Decem=
‘) 1]
1989 13,000 3.12,781 1.19.254 ber, 1989, January-March, 1990
1990 10.600  1.03,194 Nil and July-September, 1990 arc
pending for scttlement and Bills
for July-September, 1988 (part)
April-June, 1990 and October-
December, 1990 have not yect
been received from the
Government of India Press,
Faridabad.
Bhagirath (Hindi)
1988 10,000 1,07,569 1,07,569 Bills for issues of January-
March, 1989, April-June, 1989,
January-March, 1990 and
1989 10,200 3,66,728 59,452 July-September, 1990  are
' pending for settlement and Bills
1990 9600 62,809 Nil  for October-December, 1989
October-December, 1990  have

not been received.
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[T ranslation]

National Seeds Project Phase-IIl
2156. SHRI RUDRASEN CHAU-

DHARY: Will the Minister of
AGRICULTURE be pleased to
state :

(a) the achievements made so far
under the National Seeds Project
Phase-I11;

(b) the future plans under the pro-
ject:

(¢) whether farmers have also been
covered under the Seeds Production
Programme: and

(d) if so, the number of the farmers
and the extent of area covered under
the Seed Production Programme.
State-wise?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) The Na-
tional Seeds Project Phase-IIl. a 61
vears Project was cleared in March.
1990. So far. National Seeds Corpora-
tion, State Farms Corporation of India
and State Seeds Corporation of Andhra
Pradesh. Guijarat and Uttar Pradesh
have been taken up for consultancy
study. Agreed Action Plan for An-
dhra Pradesh State Szed Development
Corporation has becn finalised. Pro-
posals for strengthening of Varietal
Development Programme in 2 ICAR
projects have been sunctioned. The
proposals for strengthening of A.P.
State Sced Certification Agency and
Assam State Seed Certification Agen-
cy at a cost of Rs. 110 lakhs and Rs.
71 lakhs respectively have been :anc-
tioned. Under the Project. NABARD
has so far sanctioned investment cre-
dit proposals for an amount of Rs.
757.06 lakhs in the private sector.

(b) All project somponents are to
be implemented within the given time
frame.

(¢) No, Sir. only seed producing
agencies are covered for availing in-
vestment  credit facilitics from
NABARD.
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(d) In view of (c) above, question
does not arise.

[English]
Con-

Message to African National
gress Conference

2157. SHRIMAT] BIBHU KU-
MARI DEVI: Will the Minister of
EXTERNAL AFFAIRS be pleased
to state:

(a) whether the Prime Minister had
sent any message to the recently con-
cluded Conference of African Natio-
na! Congress:

‘b) if so. the details thereof:

(c) whether the Government have
any information about the outcome
of the Conference:

() if so. the details thereof:

(e) whether the Government have
proposed to render any effective help
and aid to the planned stiuggle there:
and

(N if so. the Jdetails thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI MADHAVSINH
SOLANKID: (a) Yes Sir.

:b) The Prime Ministcr sent two
messages to the African Nationa! Con-
gress Conference held in Durban from
July 2 -7, 1991—one in his capacity as
Prime Minister and *ke other as Pre-
sident of the Indian National Cong-
ress (). In these mossages the Prime
Minister reiterated India’s support to
the ANC and to the quest for the
creation of a non racial, democratic
and unitary South Africa. based on
universal suffrage.

(¢) Yes, Sir.

(d) The ANC Conference consoli-
dated Nelson Mandela’s leadership of
the Movement by electing him Presi-
dent of the African National Congress
and prepared the organisation for ne-
goblations with the South African
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Government. In addition. the Confe- ‘Rasmati Rice

rence mandated the ANC leadership

to pursue negotiations through an All- 2159. SHRI1 GOVINDRAO

Party Confercnce with the South Afri-
can Government on the Constitutio-
nal principles that would guide the
Constituent Assembly. The Conference
also adopted a 3-phase plan for- lift-
ing of sanctions after obstacles to nc-
gotiations are removed. an  interim
Government established and a demo-
cratic Constitution adopted.

(¢) Yes. Sir.

(N India has always been in the
forcfront of the anti-apartheid struggle.
The Indian Government continues to
give moral. material ana political
support to the ANC and other anti-
apartheid organisations. During the
visit of Dr. Nelson Mandela to India.
a cheque of US ~ 5 million was han-
ded to him for the resctilement of the
ANC exiles. Effective assistance is
also being rendered in providing voca-
tional and technical training facilities
to members of the black maijority in
South Africa.

New Steel Plants

2158. SHRI GOPINATH GAIJA-
PATHI: Will the Minister of STEEL
be pleased to state:

(a) whether the Union Government
have any proposal for setting up of
new major steel plants in the Eighth
Plan; and

(b) if so. the details thereof, State-
wise?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEB): (a) and
(b) Proposals for setting up Steel
Plants at Vijayanagar in Karnataka
and Daitari in Orissa have been under
consideration of the Government.
Final decision on implementation of
these projects would depend upon the
availahility of funds in the VIII Plan

period.

NIKAM: Will the Minister of AGRI-
‘CULTURE be pleased to state:

(a) whether Basmati rice is one of
the main foreign exchange earning
food product of the country;

(b) if so, the steps the Government
propose to take to increase the pro-
duction of the Basmati rice:

(¢) whether the Government pro-
pose to supply Basmati rice seed at
subsidised rate to the farmers of the
hilly and tribal areas:

(dY if so. the dctails thereof, and

{e) if not. the reasons thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) Yes, Sir.

{b) For increasing the production of
Basmati Rice for export, 20 districts
have been identified in Haryana, Pun-
jab and Uttar Pradesh under the Cen-
trally Sponsored Scheme for Integra-
ted Programme in Rice Development.
For propagating the adoption of im-
proved Basmati Rice production tech-
nology, assistance is being provided
to the farmers of the identified dis-
tricts for use of inputs like seeds,
micro nutrients, pesticides, farm im-
plements, plant protection equipment.
etc. Apart from this, field demonstra-
tions in Basmati Rice production are
also organised, besides conducting
training programmes for the farmers
and farm labourers.

(c) to (¢) The seed of Basmati Rice
is being provided to the farmers of
20 selected districts at a subsidy of
Rs. 200 per quintal. Assistance through
this scheme is being provided mainly
to the Small and Marginal farmers.
However, other category of farmers
also get assistance to some extent
under t;‘is : . 11;‘«0 is no
proposal to supply seeds Basmati
Rice on subsidy to the farmers of hilly
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and tribal areas as the asgistance is
being provided to the farmers of major
Basmati Rice growing dictricts identi-
fied for implementation of program-
me.

New Telephone Exchanges in
‘Midnapore District

2160. SHRI SATYAGOPAL
MISRA: Will the Minister of COM-
MUNICATIONS be pleased to state

the details of the telephone exchanges
proposed to be installed in Midnapore
district of West Bengal during 1991-
927

THE DEPUTY MINISTER 1IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAYYA
NAIDU): The details of telephone
exchanges proposed to be installed in

‘Midnapore district of West Bengal

during 1991-92 are given in the atta-
ched statement.

STATEMENT

Details of Telephone exchanges proposed to be installed at different places of

Midnapore district (West Bengal) during 1991-92

%I. Name of Station Type of Telepho;;’ exchanges planned for
0. -92

I. Contai S12Port ILT

2. Panakura . 256 Port C.DOT

3. Egra. . —do—

4. Chandrakon —do-—

5. Belda 200L ESAX PAM (commissioned on 29-7-91)
6. Digha . —do-—-

7. Kolaghat —do—

8. Ramnagar . 128-P C.DOT

9. Selboni . —do—
10. Kashpur -——do—
11. Daspur —do—
12. Silda —do-
13. Chaitanyapur -do -
14. Khakurda . —do- -

15. Mayna 64 Port MILT

16. Lowada . -—do-

17. Pratapdighi —do-

18. Satmile ~-do--

19. Daton . ~-do
20 Keshiary . ' A;ld:;electmnic exchanges.
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i Translation)
‘New Post Offices in Orissa

2161. SHR1 GOVINDA CHAN-
‘DRA MUNDA: Will the Minister of
COMMUNICATIONS be pleased to
state:

{a) whether the Government pro-
pose to open new Post Offices and
Sub Post Offices in Keonjhar, Mayur-
bhanj and Sundergarh districts of
Orissa; and

(b) 1f so, the details thereof?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAYYA
NAIDU): (a) Proposals are received
rom time to time for opening Post
Offices in Orissa and other Circles and
these are examined with reference to
norms including financial viability.

(k) At present the following propo-
sajs for opening the under mentioned
‘Extra Departmental Branch Offices
are under examination.

Keonjhar Disirict
1. Tendra

Muaxurbhanj District

. Paikbasa

. Goudaruma
. Khuntapal
. Mahabilla
. Keshiliha

A da Ll 9

Sundergarh District

1. Kaikachar
2. Telendiha
3. Alanda

{English]

Central Assistance for Kamataka and
Kerala to Contain Sea-Erosios

2i62. SHRI H. D. DEVEGOWDA:
Will the Minister of WATER RE-
SOURCES be picased to state the
details of Central assistance provided
to Kamataka and Kerala to contain
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sca-erosion during the Seventh Five
Year Plan?

] THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): The Central Loan Assis-
tance provided to Karnataka and
Kerala to contain Sea-erosion during
the Seventh Five Year Plan was as
follows: — ’

Year Amount
in Rs. crores

Karnataka Nil
Kerala ‘

1985-86 2.31

1986-87 2.50

1987-88 2.50

1988-89 2.50

1989-90 2.37

Total l?. }LX

i Translation) .
Schools Run wader Bokaro Steel
Plant

2163. SHRI RAMASHRAY PRA-
SAD SINGH: Will the Minister of
STEEL be pleased to state:

(a) the details of the private schools
provided with land &«nd funds by
Bokaro Steel Plant and the rates of
tuition fee being charged:

(b) the schools run by Bokaro Steel
Plant alongwith the number of stu-
dents and teachers; and

(¢) whether the ratio of gstud:mé(
teachers is in accordance with the cri-
terion prescribed by the Government?

THE MINISTER OF STATE' OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEB): (a) De-
tails of private schools provided with -
land and funds by Bokaro Steel Plant
are given in the- attached statement.
The monthly tuiticn fee and -rates -
chadn;ged by private ‘schools are as
under;
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].%1. School Monthly rates of tuition fee, stage-wise
0.

Nursery
toV VitoVIl IX & X XI & XII

. i Rs. Rs. Rs. Rs.
1. Delhi Public School
(a) For Bokaro Steel Plant
employees’ children only 110 120 130 140
(b) For others . . . 205 210 215 225
2. St. Xavier's School - 195 200 225 235
3. Chinmaya Vidyalaya . . 125 140 135 180
4. DAYV Public School . . 110 120 120 133
5.

Other Schools :  Monthly fee charged ranges from Rs. 100.- to Rs. 115 -

(b) The number of schools run by Bokaro Steel Plant alongwith the number of
students and teachers in these schools are given below -

St Type of Schools No. of No. of  No. of
No. Schools  Students  Teacher
I. High Schools and +2 Schools . . 15 23176 68%
2. Middle Schools

() Hindi Medium 20 . . 27 2762% 02

(ii) English Medium 7 J

Total . . . . 42 50 1390

(c) Yes, Sir.
‘ STATEMENT

Number of Private Schools, the arca of land and amount of lvan pivvided by
Bokaro Steel Plant to private schools at Bokaro Steel Ciry

S1. School Area of land Amount of loan

No.
I 2 | 3 4

1. St Xavier's School . . . . 18.00Acres  Rs. 12.00 lakh
2. D.A. V. Public School . . . 8.00 Acres Rs. 12.00 iakh
3. Chinmaya Vidyalaya . . . 4.00 Acres Rs. 8.00 lakh
4. Guru Govind Singh Public School . 8.00 Acres Rs. 8.00 lakh
5. Holy Cross School . . . . 8.00 Acres Rs. 10.00 lakh
6. M.G.M. High School . : . 8.00 Acres Rs. 18.00 lakh
7. Ayyappa Public School . . 8.00 Acres Rs. 10.00 lakh
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2 3 4
8. Bishop Westcott Boy's School - 16.00 Acres
9. Sishu Shiksha Prabhandh Samiti 8.00 Acres
10. Swami Sahjanand High School 8.00 Acres
11. Christian Assembly High School 8.00 Acres
12. D.A.V. High School No. 2 8.00 Acres
13. Ran Vijay Smarak High School. 7.00 Acres ..
14. Lion's Club Nursery School 0.48 Acres Rs. 0.30 lakh
15. Nursery School. Chitragupta
Mahapariwar . . 0.49 Acres Rs. 0.30 lakh
16. Shishu Mandir—Bharativa Sanskriti
Gvan Mandir . . 0.48 Acres
17. Shishu  Saurabh—Mahila  Samiti
Nursery School . . . 0.49 Acres
18. Rotary Club Nursey School 0.50 Acres
19. Mahila Academy Nursery School 0.50 Acres
20. St. Mary Nursery School . 0.50 Acres
21. Sant Nirankari Mandal Nursery School 0.50 Acres
22. Patel Seva Sangh Nursery School 0.50 Acres
23.  Academic Quest Nursery School 0.50 Acres
24. Gyandeep Shikshan Sansthan Nursery
School . 0.50 Acres
25. Kairali Cultural Association Nurscry
School 0.50 Acres
26. Bharatiya Sanskriti Gvan Mandir
Nursery School . . 0.57 Acres
27. Nursery School ( Bharauya Sanskriti
Gyan Mandir) 0.42 Acres
28. Imamul Hai Khan Urdu ngh School  2.00 Acres

29. Two School Buildings with playground facilities, furniture etc. have been
given to Delhi Public School (DPS) as a temporary accommodation, till they
construct their own school.  Delhi Public School has also been given grant/
subsidy of Rs. 30 lakhs.

(a) Whether the Government pro-
pose to provide any financial assis-
tance to the Government of Tamil
‘Nadu for curbing terrorism;

{b) if so, the details thereof; and
(¢) if not, the reasons therefor?

[English}

Financial Assistance t0 Tamil Nadw
te Curdb Terrorksm

2164. SHRI KADAMBUR M. R.
JANARTHANAN: Will the Minister
of HOME AFFAIRS be pleased to
-tate:
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THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI M. M.
JACOB): (a) to (¢) The Government
of India is providing all possible assis-
tance to the Government of Tamil
Nadu. There is also a proposal under
consideration for reimbursement of
expenditure incurred by the State
Government for strengthening coastal

policing.

Payment of Bonus to Employees of
Posts and Telecommunications De-

partments

2165. SHRIMATI SUSEELA
GOPALAN: Will the Minister of
COMMUNICATIONS be pleased to
state:

(a) whether the Government have
received the judgement delivered by
the Principal Bench of Central Ad-
ministrative Tribunal, New Delhi in
OA No. 2489/1989 on June {1, 1991
directing that employees of Posts and
Telecommunications Departments
drawing pay upto Rs. 3,500/- per
month shou!d bc paid bonus at par
with the Railway employees;

(b) if so, the steps taken hy the
Government to make the payment
within the time stipulated by the Tri-
bunal; and

(c) whether the benefit is also likely
to be extended to other Central Gov-
crnment employees?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAYYA
NAIDU): (a) Yes. Sir.

(b) The judgement is common to
both the Department of Telecommu-
nications and the Department of Posts.
Both the Departments have decided
to file a Special Leave Petition in the
Supreme Court against the judgement
of the Tribunal.

(c) Does not arise in view of the
reply at (b) above.
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Inter-State Water Disputes

2166. SHRI RAJENDRA KUMAR
SHARMA:

SHRIMATI
RAJESWARI:

BASAVA

Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) the details of inter-State water
disputes pending settlement;

(b) the steps taken or proposed to
be taken to resolve those disputes; and

(c) the details of such disputes
which have already been resolved?

THE MINISTER OF WATER
RESOURCES (SHR1 VIDYACHA-
RAN SHUKLA}: (a) to (c) Under
the provisions of the Inter-State Water
Disputes  Act, 1956, two disputes,
namely, sharing of surplus Ravi
and Beas waters and sharing
of Cauvery waters have been
referred to the Tribunals in April,
1986 and June, 1990 respectively. g‘he
Ravi and Beas Waters Tribunal has
given its Report in January, 1987, the
Government of India and party States
have made further reference as emvi-
saged ander the Act to seek explana-
tion/guidance of the Tribunal on its
report. The Cauvery Water Disputes
Tribunal has passed an order on
25-6-1991 granting interim relief to
Tamil Nadu and Pondicherry. As re-
gards the proposal from Madhya Pra-
desh for consideration of the ques-
tions associated with Mahi-Bajajsagar
under the Inter-State Water Disputes
Act, a preliminary inter-State meeting
was held on February 6, 1991.

In addition, there are some inter-
State issues pertaining to matters such
as interpretation of earlier agreements
and sharing of surplus waters viz.
sharing of Yamuna water (up to
Okhla),interpretation of  Bansagar
Agreement on Sone waters, interpre-
tation of Mahi waters Agreement bet-
ween Rajasthan and Gujarat. For ami-
cable settlement of inter-State issues
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in water resources between the States,
a Standing Committee of the National
Water Resources Council has been
constituted in April, 1990. The Stan-
ding Committee held one meeting in
September, 1990 to resolve issues con-
nected with sharing of Yamuna waters
{up to Okhla).

The inter-State Water Disputes re-
lating to the distribution of water of
river Krishna among the States of
Andhra Pradesh, Karnataka and
Maharashtra; river Godavari among
the States of Maharashtra, Karnataka,
Andhra Pradesh, Madhya Pradesh and
Orissa; river Narmada among the
States of Gujarat. Madhya Pradesh,
Maharashtra and Rajasthan; have al-
ready been resolved by the Centre
through constitution of Tribunals. The
further reports of these Tribunals were
given on 27-5-1976, 7-7-1980 and
7-12-1979 in respect of Krishna, Goda-
vari and Narmada waters disputes
respectively.

of Bovine Growth Hormone
omn Amimals and Human Beings

2167. SHRIMATI D. K. BHAN-
DARI: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) Whether Bovine Growth Hor-
mone is injected into the lactating
animals to increase the production of
milk;

(b) if so, the details thereof;

(c) whether the Govémment are
aware of the adverse effect of BGH
on anima! and human beings;

(d) if so, the details thereof. and

(¢) the research undertaken by
NDDB and NDRI, Karnal in this re-

gard?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI K. C. LENKA): (a)
Yes, Sir.
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(b) The hormone was found to be
effective for water buffaloes when ad-
ministered daily in doses of 25 mg
and 50 mg, intramuscularly. The ob-
served increase in milk production
was 16.8 to 29.5 per cent.

(¢) to (e) Research trials in NDRI
and NDDB have been conducted to
assess the effect of BGH on the health
of lactating crossbred cows and buffa-
loes. So far no adverse effect on ani-
mal or human health has been
demonstrated by the use of BGH.

| Translation)

Non-Payment of Sales-tax by Marud
Car Dealers in Delhi

2168. SHRI TEJ NARAYAN
SINGH: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether the Government have
taken action against some Maruti car
dealers in Delhi for not making pay-
ment of Sales-tax and

(b) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND MINIS-
TER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI
M. M. JACOB): (a) and (b) During
the process of assessment of sales-tax
in respect of the financial year 1990-
91, an amount of Rs. 6,45,109/- has
been found outstanding against three
Maruti car dealers of Delhi. The
Sales Tax authorifies in Delhi have
reported that they are seized of the
matter and appropriate action has
been initiated to recover the dues.

FAX Facility in Delhi

2169. SHRI ARVIND NETAM:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) the places in Delhi where FAX
facility is available;

(b) whether the FAX facility by
the Credit Card is denied at the Me-
dia Centra at Shastx;i,Bhamn; and
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(c) if so, the reasons therefor?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) Names of places
in Delhi where FAX facility is provi-
ded by DOT/MTNL is given in the
attached statement.

(b) No, Sir.
(c) Does not arise.

STATEMENT

Names of Central Telegraph Office,

Departmental Telegraph Offices and

Telecom Centres from where FAX
facility is available in Delhi :

l. Central Telegraph Office, locat-
ed at Eastern Court. New Delhi.

2. Departmental Telegraph Offices
located at:-—

(a) Azadpur

(b) Chandni Chowk

(c) Kashmeri Gate

(d) Daryagan;j

(¢) Krishna Nagar

(f) Lodhi Road

(g) Prasad Nagar

th) Nehru Place

(i) Parliameat House

(j) Rajouri Garden

(k) Transport Centre

(D) International Telegraph Office,
Bangla Sahib Marg.

(m) Chanakya Puri.

3. Telecom Centres located at:—-

(a) Indira  Gandhi
Airport

(b) Palam Airport

(c) Pragati Maidan

(d) All India Institute of Medical
Sciences

International

{e) L.axmi Nagar
(f) Lajpat Rai Market
{g) Hauz Khaz

(h) Jorhagh

(i) Arunachal Bhawan
(j) Shastri Bhavan Media Centre
(k) Parliament House Annexe

(1) Customer Service Centre, Ras-

tern Court
{m) Rajouri Garden.

Linkage of Bamas and Chambel
Rivers

21706. SHRI GIRDHARI LAL
BHARGAVA: Will the Minister of
WATER RESOURCES be pleased
to state:

(a) whether there is any proposal
to link Banas and Chambal rivers:
and

(b) if so. the details thereof?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHA-
RAN SHUKLA): (a) No. Sir.

(b) Does not arise.
[English)

Intervention to Prevent
Damage to Shin Holy Shrimes

2171. SHRI RAM NAIK: will
the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether the Supreme Council
of Ulema and Khutaba has sought
the intervention of the Government
of India to prevent further damage
and destruction to Shia holy Shrines
in Traq: and

(b) if so. the action taken by the
Government in this regard?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI MADHAVSINH
SOLANKI): (a) and (b) Yes, Sir.
Our embassy in Baghdad has been
instructed to ascertain full facts with
a view to considering appropriate
action. .



75 Written Answers

Consumption of Fertilizers
2172. SHRI ARJUN CHARAN

SETHI: Will the Minister of AG-
RICULTURE be pleased to state:

(a) the state-wise, per acre con-
sumption of fertilizers in paddy and
wheat fields during the last three
vears: and

(b) the steps taken by the Govern-
ment to promote the use of fertilizers
in the country?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) No such
data are maintained.

(b) Through schemes for encourag-
ing the opening of retail outlets 1in
remote and rainfed areas. encourag-
ing the use of small packs, ensuring
timely availability and through exten-
sion messages, the use of fertilisers in
the country is encouraged.

[Translation)
Deployment of CRPF and Army
2173. SHR1 DILEEP BHAI SAN-

GHANI : Will the Minister of
HOME AFFAIRS be pleased to
state :

(a) the number of times C.R.P.F.
or Army was deployed in various
parts of the country during 1990 and
1991 till date, State-wise and Union

Territory-wise;

(b) the reasons for such deploy-
ment; and

(c) the corrective measures taken
in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND MINI-
STER OF STATE IN THE MINI-
STRY OF HOME. AFFAIRS (SHRI
M. M. JACOB): (a) to (c) CRPF/
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Army are deployed at the request of
the State Government to assist them
in maintaining Law & Order. Infor-
mation about deployment of CRPF
and Army in various parts of the
country is given in the statement at-
tached.

STATEMENT

Deployment of C.R.P.F. and
Army

(I) CR.P.F.

CRPF remained deployed in And-
hra Pradesh, A&N Islands, Arunachal
Pradesh. Assam, Bihar, Chandigarh.
Delhi. Gujarat, J&K, Manipur, Me-
ghalaya. Nagaland, Punjab, Pondi-
cherry, Rajasthan. Sikkim, Tripura,
Uttar Pradesh and West Bengal dur-
ing 1990 and 1991 (information given
upto 30-6-1991).

2. As regards the other States, the
information is. as under:—

Sl.  States/UTs. No. of times

No. CRPF was
Deployed
1990 1991
(upto
30th
Jume, 91)
1 Goa . . 1
2 Himachal Pradesh 1
3 Haryana . . 2 1
4 Karnataka . 1
5 Maharashtra . 1
6 Mizoram . . 1 1
7 Orissa . . 2 1
8 Tamil Nadu . 1 1
9 Dadra & Nagar
Haveli .

. LR l
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(I Army
Sl.  States/UTs No. of Times
No. Assistance
Provided
1990 1991
1 Jammu &
Kashmir 150
2 Uttar Pradesh . 47
3 Haryana . . 12
4 Punjab 3 70
S Bihar 5
6 Assam 2
7 Meghalaya 2
8 Gujarat 3
9 Himachal
Pradesh . . 20
10 Chandigarh . 1 ..
11 Rajasthan . 26 3
12 Andhra Pradesh 2 1
13 Tripura 1
14 West Bengal 2
15 Tamil Nadu 4
16 Delhi 1
17 Dadra & Nagar
Haveli . .. 1

In addition to the above. the Army
had carried out ‘Op. Bajrang’ in As-
sam and still continues to provide
assistance for antimilitant terrorist
giréve in Jammu & Kashmir and Pun-
jab.

Embankment Scheme for Linking
~ Narsinpur to Kursels in Bihar

2174. SHRI RAM SHARAN YA-
DAYV: Will the Minister of WATER
RESOURCES be pleased to state:

(a) whether the embankment sc-
heme for linking Narainpur to Kur-
6—21 1SSIND1
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sela in Bihar has since been cleared
by the Union Government;

(b) if so, the details of Central as-
sistance provided or proposed to be
provided therefor; and

(c) if not, the time by which it is
likely to be cleared?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHA-
RAN SHUKLA): (a) The scheme
costing Rs. 13.12 crores was received
from State Government in December,
1984. Reply to the comments for
further clarification sent in August,
1985 has not been received from the
State Government.

(b) and (¢) Do not arise.
[English]

Import and Export of Dairy Products

2175. SHR1 LOKANATH CHOU-

DHURY: Will the Minister of
AGRICULTURE be pleased to
state:

(a) whether attention of the Go-
vernment has been drawn to the news-
item captioned ‘Milk powder may
have to be imported’ appearing in
‘Times of India’ dated July 13, 1991:

(b) if so, the reaction of the Go-
vernment thereto;

(c) whether dairy products are be-
ing exported to various countries also;
and

(d) if so, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI K. C. LENKA): (a)
Yes, Sir.

(b) A proposal for Commercial im-
port of skimmed milk powder has
been received from the National
?-aénryqucvelopmem Board (NDDB) on

-1991.

(c) and (d) The export of milk
powder was taken up carlier as the
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production during 1989-90 was very
good. Such exports were linked to
the import of palmolein for use in
the Market Intervention Operation for
edible oil being implemented by
NDDB. Other dairy products like
ghee and butter are being exported
when conditions permit.

Irrigation Projects in Himachal
Pradesh
2176. SHRI K. D. SULTANPURI:

Will the Minister of WATER RE-
SOURCES be pleased to state:

AUGUST 8, 1991
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(a) the details of irrigation pro-
jects of Himachal Pradesh completed
during the Seventh Five Year Plan:
and

(b) the details of irrigation projects
of the State proposed to be included
in the Eighth Five Year Plan?

THE MINISTER OF WATER
RESOURCES {SHR1 VIDYACHA-
RAN SHUKLA): (a) The following
approved medium projects were on-
going during the Seventh Plan;

Name Cost Maximum Remarks
(Rs. crores) Area
— - to be
approved  revised  benefitted
(ha.)

() Balh 3.02 8.27 2410 Likely to be completed in 1991-
Valley (to be got 92. A potential of 1950 ha.
“Project approved) created so far of which 1750 ha.

was in the Seventh Plan.

(ii)) Bhabour 4.26 9.00 2640 Work started in 1988-89 and an
Sahib (to be got expenditure of Rs. 0.68 crores
Phase I1 approved) incurred in Seventh Plan. Com-

pletion likely to extend beyond
Eighth Tlan.

Besides the above, a potential of
9600 ha. was created in the Seventh
Plan in the minor irrigation sector
through tubewells, river diversion
schemes and lift irrigation schemes.

{b) The following new unapproved
projects have been recommended for
inclusion in the Eighth Plan.

Name Cost Area Remarks
(Rs. benefitted
crores) (ha.)
(i) Shahnahar 49.30 26,536 An area of 1560 ha. is planned
irrigation project tc be created in the Eighth Plan
through these projects.
(ii) Anandpur Hydel 15.007 Tentative costs.
project Detailed project report yet to be submitted
by H. P. Government for techno-economic
(iii) Peina Singh 25.00 | appraisal.

Project
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The State Government is also in-
vestigating 3 other projects—one in
Una district to provide irrigation to
Beet area and the other two in Kangra
district viz Sidhata irrigation, project
and Kripal Chand Irrigation Proje.t.

Besides the above, a potential of
14,000 ha. is planned to be created in
the minor irrigation sector in the
Eighth Plan.

Central Assistance for Tapping
Underground Water

2177. PROF. K. V. THOMAS:
DR. LAXM]I NARAYAN
PANDEY :

Will the Minicster of WATER RE-
SOURCES be pleased to state:

(a) whether the underground waler
level in Kerala. Madhya Pradesh and
Rajasthan has gone down consider-
ably:

(b) if so. whether the Government
propose to provide financial assist-
ance to those States for tapping un-
derground  water  resources  during
1991.92; and

{¢) the Central assistance provided
to those States during 1989-90 and
1990-91 for this purpose?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHA-
RAN SHUKLA): (a) Decline in
ground water levels, of the order of
2 10 4 meters, has been observed in
parts of the States of Kerala,
Madhya Pradesh and Rajasthan.

(b) No. Sir. Thete is no such

scheme under consideration.

{c) Does not arise.

Water Resources Management and
Traiming Projects

217¢. DR, ASIM BALA: Wil
the Minister of WATER RESOUR-
CES be pleased to state:

(a) the physical and financial pro-
gress achieved under the USAID as-
sisted Irrigation Management Train-
ing Programme of Water Resources
Management and Training Project
with particular reference to allocated
funds. actually spent compared with
budgeted amounts for different States;

{b! whether the lack of response of
the project beneficiary States to  the
inpuis. services or other forms of as-
sistarce provided under the project
resul’ed in the extension of the pro-
ject upto Scptember. 1992:

(c. if so. whether the intervention
mode. on which the project is based
remains valid in a changing environ-
men’: and

(A1 if so. the details thercof?

THE MINISTER OF WATER
RESGCURCES (SHRI VIDYACHA-
RAN SHUKLA): (a) Against the
overa!l USAID assistance of SI mil-
lion Dollars for the Water Resources
Manavement and Training Project the
allocation for the Irrigation Manage-
ment Training component is Dollars
43 million. Disbursement of aid up-
to March. 1991 amounts to 30.36 mil-
lion Dollars, The cumulative expen-
diturc upto March. 1991 under the
Irrigation Management & Training
component works out to Rs. 41.96
crores. The physical and financial
progress in each State is given in
the attached statement.

{b) Several factors have contribut-
ed towards the extension of the pro-
ject. including inadequate response of
some of the participating States.

() and (d) No specific interven-
tion model has been proposed under
this project. The project provides for
sufficient flexibility to evolve suitable
interventions depending upon local
conditions and requirements.
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STATEMENT
Name of the Original Expendi-Number Number of persons trained
Organisation Project  ture up of per- by the State Training Ins-
budget  to March sons titutes upto  December,
(Rs.in 1991 trained 1990
crores) (Rs.in abroad —-
crores) upto Officials Field Farmers
March, Level
1991
Irrigation Research
Management Improve-
ment  Organisation,
Central Water Commi-
sion . . . . 2.4766 56 .. .. ..
WALMI, Gujarat . 2.7985 73 4027 771 501
WALMI, Maharashtra 7.4615 62 3950 .. 1000
WALMI, Madhya
Pradesh . . 5.0086 4] 3672 .. 864
IMTI, Rajasthan . 2.7847 76 2115 31 874
IMTI, Tamil Nadu 6.3525 41 2226 779 2097
WALAMTARI
Andhra Pradesh . 2.5279 43 2135
WALMI, Bihar . 4.3799 9 1140 .. ..
WALMI, Karnataka . 0.1492 10 360 177 439
CWRDM, Kerala . 0.9465 12 394 .. ..
WALMI, Orissa . 3.9813 18 696 . 351
WALMI, Uttar pradesh 0.3520 10 4008 .. 916
Maparaja Sayaji
University . . 0.5940 ¥ -
Anna University,
Madras . . . 1.0988 9
Mahatma Phule Agri-
cultural University,
Rahuri, Maharashtra 0.5792 35
College for Technology
& Agriculture
Engincering . . 0.4695 13
Bihar College of
Engineering

43.0150 41.9607 516 24723 1758 7042

WALMI —Water & Land Management Institute.

IMT1 ~—Irrigation Management Training Institute.

WALAMTARI —Water and Land Management Training and Research
Institute.

CWRDM —Centre for Water Resources Development.
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Deployment of Para Military Forces
in Tamil Nadu

2179. SHRI C. SREENIVASAN:
Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) whether the Government pro-
pose to deploy more para military
forces in Tamil Nadu to assist the
Tamil Nadu State Government to curb
the increasing terrorist activities: and

(b) if so. the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND MINI-
STER OF STATE IN THE MINI-
STRY OF HOME AFFAIRS (SHRI
M. M, JACOB): (a) and (b) Go-
vernment consider the demands of
the State Governments for para-mili-
tary forces and deploy them keeping
in view the law and order situation in
the State concerned and the availabi-
lity of forces.

Central Assistance for Embankment
Scheme on River Kosi

2180. SHRI RAM VILAS PAS-
WAN: Will the Minister of WATER
RESOURCES be pleased to state:

(a) whether the Umon Gouvernment
propose to provide any financial as-
sistance to Government of Bihar for
the completion of the embankment
scheme from Darbhanga to Fuhia on
river Kosi; and

(b) if so. the details thereof?

THE MINISTER OF WATER
RESOURCES (SHR1 VIDYACHA-
RAN SHUKLA): (a) There is an
embankment scheme from Darjia to
Fuhia on river Kamala and not on
river Kosi. No financial assistance is
directly given to States for any speci-
fic scheme.

(b) Docs not arise.

SRAVANA 17, 1913 (SAKA)
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[Translation]

Opening of Post and Telegraph Offi-
ces in Azamgarh and Mau Districts
of Uttar Pradesh

2181. SHRI RAM BADAN: Will
the  Minister of = COMMUNICA-
TIONS be pleased to state:

{a) the number of post and tele-
graph offices proposed to be opened
in Azamgarh and Mau districts of
Uttar Pradesh during 1991-92 and
1992-93: and

(b) the names of the places where
such offices arc likely to be opened?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAJIDU): (a) and (b) Post
Offices: No specific target has been
fixed for individual districts of Azam-
garh and Mau. Presently. proposals
for opening post offices are under
examination for thz following places
in the Azamgarh and Mau Districts : —

Distr. Azamgarli: (1) Oghani (2)
Kalvanpur  (Bilari) (3) Pakar-
pur (4) Kusalgaon (5) Tamauli
(6) Sutralsil Bhapatpur 7y Kur-

tia (%) Parsarampur. Distt.
Mau: (1) Bairiddeeh (2) Sar-
sena.

Telecommumications  No  specific

targets have been fixed for apening of
telegraph  offices 10 Azamgarh and
Mau Districts. However telegraph
facilities will be planned for provi-
sion as and when there is demand.

[English;

Naxalism in the Country

2182. PROF. RAM KAPSE:

PROF. RASA SINGH
RAWAT:

SHR1 MUKAL WASNIK:

Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) the number of persons killed/
abducted by Naxalites in the State
affected by Naxalism during 1990-91;
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(b) the number of Naxalites killed/
arrested during the above period:
and

(c) the steps taken by the Govern-
ment to check the growing incidence
of Naxalism in the country?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND MINI-
STER OF STATE IN THE MINI-
STRY OF HOME AFFAIRS (SHRI
M. M. JACOB): (a) and (b} Infor-
mation is being collected and will be
laid on the Table of the House.

(¢) The policy of the Government
is 1o deal firmly with the extremist
eiements in the country and simultan-
eously step up  socio-cconomic de-
velopment of the affected areas to re-
dress the genuine grievances of the
local people and thus wean them
away from the cxtremists” influence.
All possible assistance is being provi-
ded by the Central Government to the
affccted States in this context.

(T ransiation]

Setting wop of Electronic Telephone
Exchanges in Madhya Pradesh

2183. KUMARI VIMLA VER-
MA: Will the Minister of COM-
MUNICATIONS be pleased to
state

(a) whether there is any scheme of
the Government to set up electronic
exchanges in all the district and tehsil
headquarters of Madhya Pradesh;

and

(b) if so, the names of the districts
and tehsils in Madhya Pradesh where
this scheme has been implemented?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) and (b) There is
no scheme to set up Electronic Ex-
changes in all district and tehsi] head-
quarters. However. at present 23 out
of 45 PHQs and 106 out of 216 Teh-
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sil HQs (excluding DHQs) in Madhya
Pradesh have electronic exchanges.
The complete list of 129 Electronic
Exchanges is given in the attached
statement.

STATEMENT

List of Existing Electronic Exchange in
Distt.[ Tehsil HQRs.

AYA Name of Disti. Tehsil
No.

] 2 3

I Balaghat Balaghat
2 Do. Lanjhi

3 Do Baihar

4 Do. Katangi

5 Baster Jagdalpur
6 Do. Charma

7 Do. Bhanuirata
8 Do. Dantewada
9 Do. Narainpur
10 Do. Bijapur

Il Betul Betut

12 Do. Shahpur
13 Do. Bhainsdchi
14 Bhind Bhind

IS Do. Mihona

16 Bilaspur Takhatpur
17 Do. Lormi

1% Do. Pandana
19 Do. Janjgir
20 Do. Dabhara
21 Do. Katgrora
22 Do. Bilha
23 Bhopal Bhopal
24 Do. Berasia
25 Chhatarpur Chhatarpur
26 Do. Bijawar
27 Chhindwara Chhindwara
28 Do. Amarwada
29 Dhar Dhar
30 Dewas Tonkkhurd
31 Datia Datia

Seondha

32 Do.
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! 2 3 | 2 3
33 Gwalior Bhandecr 75 Raigarh Gharghod
34 Do. Bhitarwar 76 Do. Dharmjaigarh
35 Guna Raghogarh 77 Do. Kunkuri
36 Do. Chachoda 78 Raisen Raisen
37 Do. Guna 79 Do. Gairatganj
38 Do. Chanderi 80 Do. Silwani
39 Do. Aron 81 Do. Udaipura
40 Do. Isagarh 82 Ratlam Bajna
41 Do. Mungaoli 83 Rajgarh Rajgarh
42 Do. Kumdharaj 84 Do. Jecrapur
43 Hoshangabad Hoshangabad 85 Do. Narsinghgarh
44 Do. Babai 86 Raipur Raipu
45 Do. Khirkiya 87 Do. Saraipalli
46 Do. Bankhedi 88 Do. Nagri
47 Indore Indore 89 Rajnandgaon Khairayarh
48 Do. Saver 90 Do. Dongargarh
49 Jabalpur Jabalpur 91 Sagar Khurai
50 Jhabua Jhabua 92 Do. Rehli
51 Do. Thandla 93 Shahdol Kotma
52 Do. Meghnagar 94 Do. Beohari
53 Khandwa Harsud 95 Do. Jaisinghnagar
54 Do. Pandhana 96 Sconi Keolari
55 Khargone Khargone 97 Dec. Lakhanadaun
56 Do. Ziraniya 98 Surguja Ambikapur
57 Do. Rajpura 99 Do. Surajpur
58 Do. Fanzemal 100 Do. Baikunthpur
59 Do. Thikari 101 Sidhi Gopadbanas
60 Do. Kasrawad 102 Do. Churhat
61 Mandsaur Garoth 103 Sehore Budni
62 Do. Manasa 104 Do. Ichhawar
63 Do. Jawad 105 Shivpuri Shivpuri
64 Morena Bijaypur 106 Do. Kolaras
65 Mandla Mandla 107 Do. Narwar
66 Do. Nainpur 108 Do. Picchore
67 Do. Niwas 109 Do. Pohri
68 Do. Shahpura 110 Satna Maihar
69 Narsinghpur Kareli 11 Do. Amarpatan
70 Panna Pawai 112 Do. Nagod
71 Do. Ajaygarh 113 Shajapur Shajapur
72 Rewa Huzur 14 Do. Shujalpur
X Do. Theonthar 115 Do. Barod
74 Raigarh Kharsia 116 Do. Susner
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HOME AFFAIRS (SHRI M. M.
1 2 3 JACOB): (a) Freedum fighters pen-
—_ sion has been sanctioned to 1,59,173
117 i Kalapipal persons as on 3ist July, 1991. State-
Sl‘lajapur :fap:pa wise position has been shown in the
118 Tikamgarh Prithvipur attached statement,
19 Do. Tikamgarh (b) and (¢) No such proposal is
120 Do. Jatara under consideration at present.
121 Do. Baldcogarh (d) to () Government have not
. issued any instiuctions to  privaie/
122 Ugiain Barnagar public sector companies for giving
123 Do. Ghatia preference in employment to the
. dependents of freedom fighters or for
124 Vidisha Basoda providing reservation in jobs to them.
125 Do. Kurwai
126 Do. Lateri STATEMENT
127 Bilaspur Konta Number of Freedom Fighters sanctioned
(Kargi Rd.) Pension as on 31st Julv, 1991
128 Damoh Pathria Name of States Number
o U. Territories of cases
129 Do. Hatta sanctioned
I Andhra Pradesh 10176
[English] 2 Assam 4319
Pensions t¢ Freedom Fighters 3 Brh.ar 24207
4 Gujarat 3521
2184. SHRI. R. JEEVARATHI- 5 Goa . 876
NAM: Will the Minister of HOME
AFFAIRS be pleased ‘0 stale. 6 Haryana ' 1340
7 Himachal Pradesh 494
(a) the nember of freedom fighters & Jammu & Kashmir 1762
sanctioned persiops so far, State-wise; 9 Karnataka 9773
(b) whether the Uninn Government 10 Kerala . 2757
propose to increase their pension; 11 Madhya Pradesh 3281
(c) if so. the details thercof: 12 Mahfirashtra ) 16254
13 Manipur . . . 62
(d) whether the Government have |4 Meghalaya. . . 86
issued instructions to the private/ .
public sector coempanies for giving IS Mizoram . | ’ 4
preference ir employment to the de- 16 Nagaland . . : 3
pendents of freedom fighters; 17 Orissa 4129
(e) if 0, the details taereof; and 18 Punjab 6728
0'th £ iob o 19 Rajasthan . 757
(f) the perceniage of jobs reserv :
by the Government for them? 20 Ta.m il Nadu 3986
21 Tripura 880
THE MINISTER OF STATE IN 22 Uttar Pradesh 17742
THE MINISTRY OF PARLIAMEN- 23 West Bengal 21915
TARY AFFAIRS AND MINISTER 24 I.N.A. 21529

OF STATE IN THE MINISTRY OF




93 Written Answers

Name of States/ Number
U. Territories of cases
sanctioned
Union Territories

1 Chandigarh . . 86

2 Delhi 1999

3 Pondicherry 307

Total 159173—

Crop Insurance Claims

2185. SHR1I HARI KISHORE
SINGH: Will the Minister of AGRI-
CULTURE te pleased to state:

(a) whether there is any delay in
the settlement of crop Insuiance
Claims; and

(b) if so. the reasons therefor?

THE MINISTER O} STATE IN
THE MINISTRY OF AGRICULTU-
RE (SHRI MULLAPPALLY RA-
MACHANDRAN): (a) & (b) There is
generally no delay in the scttlement of
claims. However, sometimes timely
payment ¢f claims is not possible
when therc is delay in the receipt of
yield data, discrepancies are noticed
in the claims or share of Central &
State Governments is not available in
time.

Denial of Civil Liberties in Pakistan
Occupied Kashmir

2186. DR. C. SILVERA: Wil
the Minister of EXTERNAL AFF-
AIRS be picused .to state

(a) whether the Pakistan is denying
Civil liberties to the people living in
the occupied areas of Jammu and
Kashmir;

(b) if so. th2 reaction of the Gov-
ernment thereto: and

(c) the steps proposed to be taken
by the Government to take up the
issue at the international level?

721 188/ND/9t
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI MADHAVSINH
SOLANKI): (a) In the areas of
Jammu and Kashmir under Pakistan’s
illegal occupation, there is reported
to be widespread dissatisfaction as the
people have not been able to exercise
their democratic and pelitical rights.
Several areas do not have representa-
tive assemblies. Elections to such
assemblies, where they exist, are held
irregularly and are extensively mani-
pulated.

(b) Pakistan has no locus standi in
these areas which are under its illega!
occupation.

(c) Governinent is committed to the
Simla Agreement wunder which all
differences tetween India and Paki-
stan are to be resohved bilaterally and
peacefully.

[Trenslation)
Ravine Development Programme

2187. SHRI DEVENDRA PRA-
SAD YADAYV: Will the Minister of
ARGICULTURE be pleased to state-

(a) whether Punjah and Bihar have
been included under Ravine Develop-
ment Programme;

(b) if 0. the details thereof. and
(¢) if oot. th2 reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTU-
RE (SHRI MULLAPPALLY RA-
MACHANDRAN): (a) No, Sir.

{b) Does not arise.

(c) No plan outlay has been appro-
ved by the Planning Commisison for
the Ravine Reclumatior Programme
for the vear 1991-92.

NNTMWHM

2188. SHRI CHHITUBHAI GA-
MIT: Will the Minister of COMMU-
NICATIONS be pleased to state:

(a) the number of persons on the
waiting list for telephone connections
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in Surat (Gujarat) since 1988 and till
date, category-wise;

(b) the number of telephone con-
nections released  during the above
period. year-wisz and category-wise;

(@ the time by which the waiting
list is likely to be <leared; and

(d) the sieps being taken by the
Government to provide those tele-

AUGUST 8. 1991
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phone connections to the subscribers
at the earlies:?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHR1 P. V. RANGAY-
YA NAIDU): (a) The number of per-
sons in Surat (Guiarat) on the wait-
ing list since 1988 who have not
been provided a telephone till date are
as follows:—

Category No. of
persons

on waiting
List
OYT . 459
Special 537
General 3649
Total 4645

(b) The rumber of connections released are as under:—

During period OYT  Special  General  Total
[-1-88 to 31-12-88 690 344 690 1724
1-1-89 to 31-12-89 2660 1331 2660 6651
1-1-90 to 31-12-90 200 136 200 536
1-1-91 to 1-7-91 370 185 370 925

(c) and (d) Expansion plans have
been drawn for clearing the waiting
list progressively during the Eighth
Plan period.

1. Surat Mahidharpur

E-10B - . .

During 1991-92, following installa-
tions/expansions have been planned
in Surat.

Main 10,000 lines

2. Surat Textile Market . E-10B Expansion 10,000 lines
3. Surat E-10B - «  RLU Main 1,000 lines
Use of Ilindi in Official Work years in accordance with the Constitu-

2189. PROF. RASA SINGH RA-
WAT: Will the Minister of HOME
AFFAIRS be pleased (0 state:

() the steps taken to give Hindi
its duc status in the official work of
the Government during the last three

tional directives:

(b) the percentage of official work
of the Union Government being con-
ducted in Hindi and English at pre-
sent;

{c) the ts set for the use of
Hindi in t‘::ra%:gory ‘A’, ‘B’ and ‘C
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States from the point of view of
official ‘anguage and the extent to
which those targets have been achi-
eved; and

(d) the time by which the Govern-
ment propose tc accord due status
to Hindi in day-to-day official work?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY OF
HOME AFFFAIRS (SHR! M. M. JA-
COB): (a) Durine the last three years,
i.e. 1988-89, 1989-90 and 1990-91,
higher targets were laid for the vari-
ous activitizs/programmes undertaken
for accelerating the progressive use of
Hindi for the official purposes of the
Union as well as for its spread and
development. These activities includ-
ed the use of Hirdi in corresponden-
ce, provision of Devanagari type-
writers including bilingual electronic
equipment. fixat:on of proportions of
Hindi typists ana Hindi stenographers
in the Ministries/epartments/other
Oftices of the Ccentral Goverament,
use of Hindi as an alternative medium
in recruitment examinations, arrange-
ments to ia:part training through
Hindi medium in training centres, pre-
paration of publicity material includ-
ing films, purchase of Hindi books
relating to various disciplines, ctc.
The annual Programme of the Hindi
Teaching Scheme was progressively
expanded and intensive programme
for training in Hindi was also initiat-
ed. The work relating to transiation
into Hindi and training of the staff
engaged on translation work in vari-
ous  Ministries/Dzpartments/Offices
continued. Th: programme for en-
suring availability of mechanical/tech-
nical equipment and promoting the
increased use of Hindi on them
continued. Follow up action on the
recommendations of the Committee
of Parliament on Official Language
has been continuing. The Plan/Bud-
get provisions for these schemes were
augmented during the last thiee years.

_ (b) The percentags of use of Hindi
in the official work of the Union Gov-

ernment

during 1990-91
under:—

was as

Ministries | Departments

(i) Implementation cf Section 3(3)
of the Cfficial Languages Act,
1963—98.90%.

(ii) Correspondence in Hindi—
99.327, (repiics to leiters re-
ceived in Hindi)

(iii) Total Correspsndence in Hindi
—38.69°...

(¢j and (d) The targets set for the
Central Goverament Offices iz corres-
poadence during the vear 1990-91
v.cre  as indicated in the attached
Statement. Constant efforts are being
made to achieve thesc targets. How-
ever, as lae  poiicy of the Govern-
ment is to piomote the use of Hindi
in the official work of the Union
through incentives, persuation and
goodwill, iz would take timc to ensure
desired wuse of Hindi in the day-to-day
o.dicial work of the Union.

STATEMENT

Turgets for 199091 for Ceniral Gov-
ernment offices located in Region ‘4’

(a) Communications  from Cen-
tral Ministries/Depattments.
located in Regicn "A” to Cen-
tral Government cffices locat-
ed i1 Regions ‘A" & ‘B’ -90°,

(Oftices whici have already achie-
ved this target should endevour to
achieve 100 ..).

(b) Commuzicat:ons from Central
Goveramant Offices etc. locat-
ed in Regicn ‘A’ to Central
Government offices located in
Regions ‘A’ & ‘B'—100%

(c) Communications from Central
Government offices lccated in
Region ‘A’ to Central Govern-
ment oflices lccated in  Region
‘C - 204,

(Except notified offices, English
translation should also be sent
to the rest). Rule 4(d).
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(d) Cominuaications from Central
Governmeat offices located in
Region ‘A’ to any office of a
State Government/Union Ter-
ritory or individuals in Regions
. A’ & (3> lmg/

(In exceptional case if a letter is sent
in English, Hindi transiation should
be sent along with it). Rule 3(1) &
32)

(e) All communications received in
Hindi must be replied to in
Hindi. Rule 5

(f) All applicaticns, appeals or
representations made or signed
in Hindi should essentially be
replied to in Hindi. Rule 7(2)

For Units of the Defence Ministry

(a) Corrsspondence between the
three headquarters and Minis-
try of Defence and other Mini-
stries—60%

(b) Correspondence between the
Army Headquarter and Army
Command Headquarters and
the entire correspondence bet-
ween all the units of the Army
and the Command Offices—
35%

(c) Correspondenze between the
Headquarters of the Navy and
the Air Force and their Com-
mand Offices and the entire
correspondence between these
forces and all the unit and the
command offices—30%

(d) The abuve targets will be appli-
cable to the oftices of three
armed
er ranks’

services where mainl
forces officers and *
are employed.

() The targets of the remaining
cofres; and other items
of the programme will be the
muﬂxodmlhis Progra-
mme,
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Targets for 1990-91 for Central Gov-
ernment offices located in Region ‘B’

(a) Communications fiom Central
Government Offices located in
Region ‘B’ to Central Govern-
meat offices located in Regions
‘A’ & ‘B—60

{b) Commun:cations from Central
Government Offices located in
Region ‘B’ to Central Govern-
ment cffices located in Region
.C" "‘20 (,‘ (!\

(Except notitied

oftices, LEnglish

translation should also be sent to the
rest).

(¢) Communicatioas from Central
Goverament offices located in
Region ‘B’ to any office of a
State Government---Union Ter-
ritory or individuals in regions
‘A’ & ‘B--100",

(d) All communications received
in Hindi must be replied to in
Hindi Rule §

(e) All applications, appeals or re-
presentations made or signed in
Hindi should essentially be re-
plied to in Hindi. Rule 7(2)

For Units of the Defence Ministry

(a) Correspondence between the
three Hcadquarters ané¢ Mini-
stry of Defence and other Mini-
stries—60",

(b) Correspondecnce between the
Army Headquarter & Army
Command Headquarters and
the entire correspondence bet-
ween all the units of the Army
and Command Office—35%

(c) Correspondence between the
Headquarters of the Navy
and the Air Force and their
Command Offices and the en-
tire correspondence between
these forces and all the units
;3(1 the Command Oftices—

o

(d) The above mpeu will be appli-
cable to the offices of the
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three services where mainly the
armed force officers and ‘other
ranks’ are employed.

(e) The targets of the remaining
correspondence and other items
of the programme will be the
same as fixed in this Progra-
mme.

fargels for 199091 in respect of
Central Government offices located in
Region ‘'C’

(a) Communications from  Central
* Government Offices located in
Region ‘C’ te Central Govern-
ment Offices in Regicns ‘A’ &

‘B™---20°.
Rule 4(d) & (¢}

(b) Communications  to  State/
Union Territories and indivi-
duals in Regions ‘A’ & ‘B —
50,

Central
in Regton

(¢) Commuaications o
Goveroment Oilices
‘C 200,

(d) All communications teceived in
Hindi must be replied to in
Hindi. Rule §

(e) ANl applications, appeals or re-
presentations made or  signed
in Hindi should essentially be
replied to in Hindi. Rule 7(2)

For Units of the Defence Ministry

(a) Correspondence between the
three headquarters and Minis-
tries of Defence and other
Ministries.—60%

(b) Correspondence between  the
headguarters and army com-
mand headquarters and the
entire correspondence between
all tne units of the army and
the command offices- -35°

(¢) Correspondeace between  the
headquarters of the Navy and
the Air Force and their com-
mand offices and the e&nre
correspondence  between these
forces and all the units and

the command offices—30%
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(d) The abuve targets will be ap-
plicable to offices of three ser-
vices where mainly armcd for-
ces officers and ‘other ranks’
are employed.

(e) The targets of tne remaining
correspondence and other items
of the programme will be the
same as fixed in this progra-
mme.

Construction ¢l Rajghat Dam Project

2190. SHR1 VISHWANATH SHA-
RMA: Will the Minister of WATER
RESOURCES be pleased to state:

(a) the present position of the con-
struction of the inter-State  Rajghat
Dam Project;

(b)_thei details of  cost-escalation
resulting from deluy in setting up tne
project; and

(c) the time by which it is likely to
be completed?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHA-
RAN SHUKULA): (a) The works on
earth dam and masonry dam have
becn complewad to the extent of about
92-. and 80. respectively. Other
miscellaneous works huve been com-
pleted to tne extert of about 68v..

(b) The project was cnginaliy (at
1979 price index) estimated to cost Rs.
123.22 crores. The estimated cost
as revised in 1987 is Rs. 213.66 cro-
res. The cost escalation is mainly
due to rise ii. prices during construc-
tion period. The deluy in completion
of the project is mainly due to con-
straint of funds.

(¢) The dam is scheduled for com-
pletion in June, 1993

[English]
Campaign agaiost India
by JKLF in the UK

2191. SHRI MUKUL WASNIK:
Will  the Muisizr of EXTERNAL
AFFAIRS be pleased to state:
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(a) whether Jammu and Kashmir
Liberation Front (JKLF) activists in
the UK aave been carrying on a pro-
paganda camoaign agairst Incia;

(b) if so, the detai's thereof:

(¢) whether the Union  Govcern-
ment are aware that some British
Members of Parliament are pleading
for their cause; and

(d) if so, the measures being taken
by the Union Government in tiis re-

gard?
THE MINISTCR OF EXTERNAL

AFFAIRS (SHRI MADHAVSINH
SOLANKD: (a) Yes, Sir.

(b) From time to time they have
been holding demonstrations and dis-
tributing pamphlets decrying alleged
“Indian atrocitics”™ on the Kashmiris

and calling for an independent State
of Jammu & Kashmir.
(c) Some British MPs have made

statements in favour of a plebiscite/
referendum in  Kashmir under UN
resolutions.

(d) Our Hign Commissioi: in Lo
don keeps in close and constant touch
with British MPs from all parties,
with the media and othe- infiuential
opinion makers to explain our point
of view. Some leading British MPs
have also been invited to visit India.

Foreign Natioasls in the Counntry

2192. SHRI C. K. KUPPUSWA-
MY: Will th: Minister of HOME
AFFAIRS be pieased to state:

(a) the number of foreign citizens
staying in {nd‘a without proper docu-

*

{b) the action taken or propused {0
be taken by the Government in this

regard?

THE MINISTER OF STATE IN
THE MINSTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI M. M. JA-
COB): 3) Some foreigners, mostly
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Pakistani and Bangladeshi Nationals,
are reported to be overstaying/staying
without proper documents in India.

(b) As and when anv foreigner is
detected for overstaying/staying with-
out proper documents, action under
the Forcigners Act is taken by the
State  Governmeats/Union  Territory
Administrations to either prosecute
him or deport him.

[Translation)

Waiting list for Telephone Connec-
tions in Firozabad and Agra in U.P.

2193. SHRI PRAKHU DAYAL
KATHERIA: Will the Minister of
COMMUNICATIONS be pleased to
state:

(a) the numbzr of persons on the
waiting jist for telephone connections
in Firozubad 2nd Agra, Uttar  Pra-
desh;

(b) the timc by which these apph-
cants are likely to be provided with
telephone connections. and

_ (¢) the number of public call offices
installed in Firozabad and Agra dur.
ing the last three years? :

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI.
CATIONS (SHR! P. V. RANGAY-
YA NAIDU): (a) The waiting list in
Firozabad is 1800 and in Agra 949%
as on 1-7-i991.

(b) Expansion Plans hive been
drawn for ciearing the waiting list
progressively during the Eighth Plan
period.

(c) During the last three years the

number of public call offices installed
in Firozabad is one and in Agra

Ninety.
[English)

Farskka Barrage Project

2194. DR. SUDHIR RAY: Will
the Minister o WATER RESOUR-
CES be pleased to state:

(a) whether the Union Government
propose to undertake systematic bank
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protective work of the Farakka Bar-
rage Project, both upstream and
downstream; and

(b) if so, the detaiis thereof?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHA-
RAN SHUKLA): (a) and (b) ank
protection works in vulnerable reaches
both upstream and downstream of the
Farakka Barrage and also at Jangipur
Barrage have been attended to as ad-
vised by the Technical Advisory Com-
mittee from tim> to time, to the cx-
tent they are required for safety and
smooth operat:on of the structures of
the Farakka Barrage Project. Nor-
mally, protection works from the left
guide bundh of the Furakka Barrage
upto Spur No. 7 on the upstream left
bank of river Ganga, protection works
in a 6 km. reach on the right bank of
river Ganga downstream of Farakka
Barrage and protection works of the
right bank o Ganga in about 16 km.
reach at Jamzipur Barrage. come vnder
this category.

Tobacco Wastes as d‘en Effective Pesti-
cl

2195. SHRIMATI GFETA MuU-
KHERJEE: Will the Minister of
AGRICULTURE be pleased to state:

(a) whether tobacco wastes are
effective against pest as identified by
the Central Tobacco Research Insti-
tute, Rajahmunidry;

(b) if so, the details thereof;

(c) whether the Government pro-
pose to commercially exploit this ni-
cotine-based pesticide and

(d) if so. the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTU-
giE (SHRI K. C. LENKA): (a) Yes.

T.

(b) The effectiveness of nicotine
based pesticides developed from toba-
cco waste has been demonstrated
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against soft-bodicd insects like aphids.
white-flies and leaf hoppers.

(c) and (d) A technology for pro
cessing of nicotine sulphate as pesti-
cide using tobacco waste has been
developed by the Central Tobaccc Re -
search Institute. It is proposed to es-
tablish a p.ot plant for testing com-
mercial viab:lity of this method.

Joint Basin Authority for Caavery

River

2196. SHRI V.
PRASAD:

SHRI M. V. CHANDRA-
SHEKARA MURTHY :

Will the Minister of WATER RE-
SOURCES be pleased to state:

SHEENIVASA

(a) whether the Government pro-
pose to sctup a joint Basin Authority
for Cauvery river in order to enable
the riparian States to discuss matters
relating to  optimum utilisation of
Cauvery waters: and

(b) if so. the details thereof?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHA-
RAN SHUKLA) : (a) There is no
such propo<al under consideration at
present.

(b) Does not arise.

Telephone connection in Solapur
District of Maharashtra

2197. SHRI DHARAMANNA
MONDAYYA SADUL: Will the Mi-
nister of COMMUNICATIONS be
pleascd to state: '

(a) the number of applicants on the
waiting list for new telephone connec-
tions in Solapur District of Maharash-
tra. Category-wise: and

(b) the steps taken or propused to
be taken by the Government to clear
the waiting list?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) Waiting list
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category-wise in Solapur district as on
30-6-91.

oYT 752
Non OYT Spl. 640
Non OYT Gen. 5731
Total 7123

(b) Expansion plans have been
drawn for clearing the waiting list
progressively during the Eighth Plan
period. At Solapur an expansion of
existing electro mechanical exchange
by 1200 lines has been planned for
1991-92.
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Sutlej-Yamuna link Canal Project

2198. SHRI RAM SINGH RAO :
Will the Minister of WATER RE-
SOURCES be pleased to state :

(a) the details of the work comple-
ted on the Sutlej-Yamuna Link Canal
Project: and

(b) the time by which the Project is
likely to be completed?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) The details of work
completed on the Sutlej Yamuna Link
Canal Project are as under:—

Item Unit Total Quantity

Quantity  completed

by June

1990

1. Earthwork . . . . lakh cubic metre "~ 440.75 428.82
2. Lining . . . . lakh sq. m. 53.22 50.65
3. Major cross Drainage works . Nos. 11 10
4. Medium Cross Drainage works Nos. 41 37
5. Village Road Bridges . . Nos. S8 50
6. National Highway Bridges . Nos. 5 S
7. State Road Bridges © - + Nos. 10 6
8. Railway Bridges . . . Nos. 3 1

(only linking of tracks
is to be done in
remaining 2 bridges.)

Work was in progress in July 1990
on the remaining structures as also in
the reach km 67—km 81, which was
damaged in the 1988 floods. and the
reach km 2.54 to km 3, where resec-
tioning was to be done, when work
came to a halt following the Kkilling
ot the Chief Engineer a:id a Super-
intending Engineer.

(b) The Govcrnment of Punjab
have been advised to engage appro-
priatc  agency/agencies to complete
the balance works. The time sche-

dule for completion will depend on the
nature and the capacity of the new

Passport Applications P in R
gioull’uspoﬂonc?:‘?enhe.

2199. SHR!I RAMESH CHENNI-
THALA:

SHRI V. S. VJAYARAG-
HAVAN:

SHRI P. C. THOMAS:

Will the Minister of EXTERNAL
AFFAIRS be pleased 1o siate:

(::) the total number iof sport
applications ing in ional
:z:espon on@d in Kerala, -

.
.

(b) the reasons for their pendency:
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(c) the steps taken by the Govern-
ment to expedite their disposal;

(d) whether there is a shortage of
sotgiﬁ at Cochin Regional Passport
ce,

(¢) if so, the measures taken by
the Government in this regard;

(f) whether there is any proposal

to open any new passport officc in
Kerala; and

(g) if so, the details thercof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI MADHAVSINH
SOLANKI): (a) Applications pending
in Regional Passport Offices in

Kerala are as under as on 26-7-199}:

Kozhikode 38071
Cochin 50181

(b) Reasons for pendency are given
in the attached statement-I

(c) Information is given in the atta-
ched statement II.

(d) and (e) The measures taken by
the Government in this regard are in-
dicated in the attached statement III.

(f) and (g) A proposal has been
received to upgrade Passport Liaison
Office, Trivandrum to a Passport
Office to cater needs of Passport ap-
plicants from Pathanamthitta, Quilon
and Trivandrum districts of Kerala.

STATEMENT 1

The reasons for pendency are as
follows:

(1) Delayed receipt of Police and
CID reports;

(2) Heavy increase in receipt of ap-
plications;

(3) Ban on recruitment to streng-
then the position and
slow computeriza-
tion due to financial constraints.

8—21 LSS/ND/91
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STATEMENT I

The steps taken by the Govern-
ment to expedite disposal of passport
applications are enumerated below:

1. Following categories of applica-
nts have been exempied frum require-
ment of Prior Police and CID verifi-
cation before issue of passports to
them;

{a) All Government servaats and
Emplovees of  Public Sector
Undertaking who along with
their applications submit NO
OBIECTION CERTIFICATE
(NOC) and Verification Certi-
ficate signed by their Head of
Department on official station-

ery.
(b) Where an applicant submits
his application accompanied

with a verification certificate

signed by either:

() a Deputy Secratary to the
Governmant of India and
above:

(iY a Joint ecretary  and
above to a State Govern-
ment:

(iii) a Sub-Divisional
rate and above:

Macist-

(iv) District Superintendent nf
Potice ~nd 2bhovs:

(¢) Retired Gazetted Government
Servants.

(d) Former Members of the Union
Parliament (Raiya Sabha and
Lok Sabha) and State Lerisla-
tures (Assemblies and Councils).

2. In all other cases where Recional
Passport  Officers ‘Passpert  Officers
are otherwise satisfied with genuine-
ness of applicant. a passport may be
jcsued where Police and CID do not
send their reports in 4 weeks after des-
natching personal particulars forms
to them.

3. Children below the age of 15
vears may be issued passport without
police verification.
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4. Persons holding normal passports
may be issued with fresh passports
after 10 years of its validity without
prior Police CID verification.

5. Furthermore, in order to ensure
expeditious clearance monitoring of
Passports issued and pending is done
through weekly progress reports in
respect of cach Passport Office.

6. With effect from !oth August.
1990. fresh passports arc being issued
_for a period of ten years at a stretch
so that a passport holder need not
visit a Passport Office ior renewal
after first five years as was the case
before August. 1990. .

STATEMENT 1INl

(d) Yes. sir. there is a shortage of
regular staff at Cochin
Office.

{3 Sinc: thore i+ a han on creation
of posts, additional posts. commensu-
ratz with work-load could not be got
sanctioned. It will be difficult to get
additional regular staff while the cur-
rent financial constraints continue. In
the meantime. to mitigate the shor-
age of staff. Passport Offize. Cochin
has been allowed to ongage casual
workers and give incentives like over-
time allowance to the staff to clear
the backlog.

Commanication Facilities in Pauri
Garhwal and (%a:n!i Districts on

2200. SHRI BHUWAN CHAND-
RA KHANDURI: Will the Minister
of COMMUNICATIONS be pleased
to state:

(a) whether the Government have
any proposal to expand the Post and
telecommunication  facilities in Pauri
Garhwal and Chamoli districts of
Uittar Pradesh: and

(b) if so, the steps coqtcmp!ated by
the Government to provide telegram
telephone facilities in these areas?

THE DEPUTY MINISTER IN
'rgsn MINISTRY OF COMMUNI-

AUGUST 8, 1991
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CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) Yes Sir.

(b) There are 13 numbers of tele-
phone exchanges in Pauri Garhwal and
16 numbers in Chamoli districts out
of which 4 numbers of Telephone ex-
changes have been replaced by elec-
tronic tvpe in Pauri Garhwal and §
in Chamoli district in 1990-91. 6 num-
bers of exchanges have been planned
to be replaced by electronic type in
Pauri Garhwal and 9 in Chamoli dis-
trict in 1991-92. The iemaining ex-
changes are expected to be replaced
during theirest of Eighth Plan period.
There are 1214 & 632 Gram Pancha-
vats in Pauri Garhwal and Chamoli
districts respectively. There are 43 &
44 numbers of Long Distance Public
Telephones (LDPTs) with Telegram
facilities respectively in the above
two districts. 163 & 80 numbers of
LDPTs are planned to be opened
during 1991-92 in Pauri Garhwal and
Chamoli districts respectivelv. There
is one telegraph office each in hoth
districts.

Group Farming Schemes

2201. SHRI V. S. VIJAYARAG-
HAVAN: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) the details of crops grown in
Kerala under the Group Farming
Scheme:

(b) whether the Government pro-
pose to implement Centrally Spon-
sored Schemes for the development of
rice and  vegetable cultivation in
Kerala: and

(c) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL..
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) Under the
Group Farming Scheme in  Kerala.
rice. coconut. pepper and vepetables
are covered.

(b) and (c) For the development of
rice. Centrally Sponsored Scheme. “In-
tegrated Programme for Rice Deve-
looment (IPRD)" and for vegetables.
“Central Sector Scheme on Production
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of Fruits and Vegetables”
being implemented in the

For IPRD implementation durin
199192, Rs. 115.00 lakh. as Ccntragl
share, has been allocated to the State.
Under Central Sector Scheme on pro-
duction of fruits and vegetables, Rs.
5.00 lakh has been allocated to Kerala
Agriculture  University, Vellanikara.
for the production of brecder and
foundation seeds and Rs. 2.40 lakh to
the State Government for distributing
seed minikits.

is already
States.

Floods in Assam and Kecrala

2202. SHRI BRAJA KISHORE
TRIPATHY:

SHRI KODIKKUNNIL
SURESH:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether any assessment has
been made on the loss of life and
damage to property. crops caused due
to floods in the country especially in
Assam and Kerala during July. 109¢;

tb) 1 so, the details thercor: and
(c) the Central assistance provided

to these States so far to meet the situ-
ation?

THE MINISTER OF STATE IN
THE MINISTRY OF AGCRICUL-
TURE (SHR1 MULLAPPALLY RA-
MACHANDRAN): (a) and (b) Infor-
mation is being collected and will be
laid on the Table of the House.

(¢) Under the existing scheme of
financing the relief expenditure. intro-
duced from 1-4-1990. a Calamity Re-
lief Fund (CRF) has been constituted
for each State, consisting of 754, Cen-
tral contribution and 257, state con-
tribution. Annual allocation under
CREF to all the States is Rs. 804 crores.
of which Rs. 603 crores is contribut-
ed by the Central Government. The
Central  contribution is released o
the State Govermments in 4 equal
quarterly instalments. The first and
second instatments, involving 50° of
the Central share of CRF has already
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been released. A Statement indicat-
ing the releases so far made towards
the Central share of Calamity Relief
Fund for the year 1991-92 is attached.

STATEMENT

Statement indicating the releases made
to State Governments towards Central
share of the Calamity Relief Fund

for 1991-92
(Rs. in lakhs)
States Amount

1. Andhra Pradesh 2460.50
2. Arunachal Pradesh . 75.00
3. Assam 1125.00
4. Bihar . 1312.50
3. Goa . . . 37.50
6. Gujarat . 3187.50
7. Harvana 637.50
& Himachal Pradesh 675.00
9. Jammu & Kashmir . 450.00
10. Karnataka 1012.30
1. Kerala 1162.30
12, Madhya Pradesh 1387.50
13, Maharaslitra 1630.00
14, Manipur . . 37.50
15, Meghalaya . . 75.00
16. Mizoram . . 37.50
17. Nagaland . . 37.50
18. Orissa 1489.00
19. Punjab 1050.00
20. Rajasthan 4650.00
21. Sikkim 112.50
22, Tamil Nadu 1462.50
23. Tripura . 112.50
24. Uttar Pradesh . 3375.00
25. West Bengal 1500.00
Total 29112.00
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Aluminium and Steel Price

2203. SHR1 KARIA MUNDA :
Will the Minister of MINES be pleas-
ed to state:

(a) whether the Union Government
propose to bring down the prices of
Aluminium and Steel through public

distribution system particularly for
Aluminium Industries;
(b) if so. the details thereof; and

(¢) if not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAY): (a) No,
Sir.

(b) Does not arise.

(c) There is no Government con-
irol over the pricing and distribution
of Aluminium.

The prices of major categories of
rron and steel materials are fixed by
the Joint Plant Committee (JPC) of
the main producers. There is no pro-
posal with them to reduce prices.

[T ranslation)

National Research Centre for Tem-
perate Climate Fish in Champavat
U.P)

2204. SHRI JEEVAN SHAR-
MA : Will the Minister of AGRI-
CULTURE be pleased to state:

(a) the progress made so far in the
construction of the National Research
Centre for Temperate Climate Fish at
Champavat in Uttar Pradesh: and

(b) the time by which the Centre
is likely to start functioning?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHR1 K. C. LENKAY): (a)
Sir. Raceways, nurserv ponds and
hatchery building are under construc-
tion and the water supply system for
the ponds is almost ready.

(b) As soon as the Civil works are

completed.

AUGUST 8, 1991
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Applications of Freedom Fighters
from Bihar

2205. SHRI SURYANARAYAN
YADAYV : Will the Minister of HOME
AFFAIRS be pleased to state:

(a) the number of applications re-
ceived from the Freedom Fighters of
Bihar for pension during 1990 and
1991 till date;

(b) the number of applications dis-
posed of and pending; and

(c) the time by which the pending
agghcatxons are likely to ke aisposed
of?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND MINI-
STER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI
M. M. JACOB): (a) to (¢) The last
date for receipt of applications under
the Swotantrata Sainik Samm:: Pon-
sion Scheme was 31st March, 1982.
The applicaiions received after that
date are being treated as delayed.
Such applications are considered pro-
vided they are accompanied by evi-
dence from the official records and
sufficient grounds for condonation of
delay exist. During the year 1990
and upto the end of July, 1991, more
than 400 applications were received.
No separate record in respect of dis-
posal of delayed applications is being
maintained. As the verification of the
claims through the State Governments
is a time consuming process. it 1S not
possible to indicate any time limit
for the disposal of the applications.

Conversion of Manual Telephone Ex-
changes into Electronic Exchanges in
Maharashtra

2206. SHRI VILASRAO GOND-
WAR : Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether the Government have
formulated any scheme to convert
manual telephone exchanges into elec-
tronic exchanges in Maharashtra:

(b) if so. the details thereof: and
(c) the progress made in each case?
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THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI1 P. V. RANGAY-
YA NA'DU): (a) and (b) No, Sir. The
propos:! is to automatise all manual
exchangcs within the 90-95 period.
Majority of replacements will, how-
ever, be by electronic exchanges.

(c) As on 1-4-91 there were 207
Manual exchanges of these approxi-

mately 50 are to be automatised

during 91-92.

Telephone Connections in Delhi
2207. DR. MAHADEEPAK

SINGH SHAKIYA: Will the Minister
of COMMUNICATIONS be pleased
to state:

(a) the number of persons on.lhe
waiting list for telephone connections
in Delhi til! date, category-v-ise: and

(b) the steps taken or proposed to
be taken by the Government to clear
the list?

THE DEPUTY MINISTER IN
iHE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAYYA
NAIDU): (a) 3.18.891 persons are on
the waiting list for telephone connec-

tions in Delhi as on 1-7-1991. The
category-wise  breakup is  given
below:

(i) Own Your

Telephone (OYT) - 24,123
(ii) Special Scheme 5,676
(iii) General . . 2,89,092

Total . 3,18,891

(b) Plans have been diawn up to
augment the eauipped canacity  of
exchanges from approximately 6 lakh
lines as on 31-3-1891 o approximate-
ly 10 lakh lines by 31-3-1995. With
this the current waiting list as oo
1-7-1991 is expected to be substan-
tially cleared by 31-3-1995.
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[English]
Grants to Agricultural Universities
2208. PROF. UMMAREDDY

VENKATESWARLU: Will the Mini-
ster of AGRICULTURE be pleased
to state:

(a) whether the Indian Council of
Agricultural Research is  providing
grants to Agricultural Universities in
the country;

(b) if so, the grants given to the
Agricultural Universities curing the
last three years: and

~ (c) the criteria followed in decid-
ing the quantum of grant to each uni-
versity?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI K. C. LENKA) : (a)
Yes Sir.

{b) The grant given by the Indian
Council of Agricultural Research to
State Agricultural Universities  in the
country during the last three vears
was Rs. 2009.24 crores.

ic) The Indian Councii of Agricul-
iural Rocarch provides development-
al a-.istance to State Agricultural Uni-
versities mainly through two schemes
ramely:

"Establishmient and Development of
Agricultural Universities' and

‘National  Agricultural  Research

Project’.

The quantum of assistance under
the ‘Establishment and Development
of Agricultural Universities® which is
meant for the development of infra-
structural  facilities for educational
programmes. is decided on the basis
of the developmental plans submitted
bv each university.

The quantum of grant under the
National Agricultural Research Pro-
ject is decided on the basis of the as-
sessment of available resources and
future requirements through an app-
raisa! report.
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Educational Facilities to Children of
Fishermen

2209. SHR1 G. DEVERAYA
NAIK: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether the Government pro-
pose to extend the educational facili-
ties to the children of fishermen in
near future; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL.-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) and (b)
The Central Government have no
programme ‘scheme to  establish
Schools exclusively for the children of
fishermen. However, States/Uts open
Schools in coastal areas to facilitate
education of children of tfishermen
alongwith the children from other
communities.

Electronic Telephone Exchanges in
Kamataka

2210. SHRIMATI BASAVA RA-
JESWARI: Will the Minister of
COMMUNICATIONS be pleased to
state:

(a) the total number of electronic
telephone exchanges installed so far in
Karnataka: and

(b) the total number of such ex-
changes proposed to be installed dur-

ing the current year; district-wise?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) The total number of
electronic telephone exchanges as on
31-7-1991 in Karnataka is 384.

(b) 391 electronic te

changes are proposed to
during 1991-92.

cx.
installed
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District-wise break-up is as under:-

I. Mandya . . . 20
2. Tumkur . . . 19
3. Kolar . . . 19
4. Davangere . . 13
S. Hassan . . . 20
6. Bellary . . . 13
7. Raichur . . . 17
8. Bijapur . . . 19
9. Gulbarga . . 27
10. Karwar (U.K)) . 23
11. Kodagu . . . 32
12. Chikmaglur . . 34
13. Shimoga . . 21
14. Mysore . . . 24
15. Mangalore (D.K.) . 41
16. Dharwar . . 18
17. Belgaum . . 20
18. Bangalore . . 11
Total 391

[T renslarion)

Crop Insurance Scheme
2212. SHRI PHOOL. CHAND
VERMA:
SHRI RAMESHWAR PA-
TIDAR:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether the Government pro-
pose to extend the Comprehensive
Crop Insurance Scheme to non-loanee
farmers;

(b) if so, the details thereof:

(c) whether the Government pro-
pose to implement this Scheme in
such a way that the farmers. whose
crops are insured are compensated for
t*!:e total losses actually suffered by
them;

{d) if so, the details thereof and if
not. the reasons therefor. and
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(e) the States covered by the Com-
?rc;\enswc Crop Insurance” Scheme so
ar’

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHR1 MULLAPPALLY RA-
MACHANDRAN): (@) to (c) There
1S no proposal either to extend the
Comprehensive Crop Insurance Sche-
me (CCIS) to the non-loanee farmers
or implement it in such a way that
the farmers covered thereunder are
indemnified for the total loss actually
suffered by them.

(d) The system of indemnification
under the CCIS is based on the cost
of production of the crops. It has
therefore. been linked to loans. The
sum insured is 1002, of the crop loan
subject to a limit of Rs. 10.000:- per
farmer.

(e) So far 19 States viz. Andhra
Pradesh. Assam, Bihar, Goa, Gujarat,
Himachal Pradesh, J & K, Karnataka,
Kcrala. Manipur. Madhya Pradesh.
Maharashtra. Meghalava. Orissa, Raj-
asthan, Tamil Nadu, Tripura, Uttar
Pradesh. West Bengal and U.Ts. of
A & N Island, Daman & Diu, Pondi-
cherry and Delhi have implemented
the Crop Insurance Scheme. in one or
more season since Kharif 198S.

[English]
Terrorists Released

2213. SHRI P. C. THOMAS: Will
the Minister of HOME AFFAIRS
be pleased to state the number of
terrorists released in  exchange of
persons kidnapped by terrorists in
Punjab, Jammu and Kashmir and As-
sam during last onc year, separately
and organisation-wise?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI M. M.
JACOB): Information is being col-
lected and. will be laid on the Table
of  the ‘House.
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Attempt on life of Director Gemernl,
Doordarshan

2214. PROF. ASHOK ANAND-
RAO DESHMUKH: Will the Mi-
nister of HOME AFFAIRS be pleas-
ed to state:

(a) whether an attempt was made
by terrorists in Delhi recently on the
life of the Director General of Door-
darshan resulting in injuries to him
and the killing of his car driver:

(b) whether the culprits have since
been apprehended: and

(c) what special security measures
are being taken in Delhi and at other
stations of Doordarshan and All In-
dia Radio to provide adequate safe-
tv to TV and AIR officials?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI M. M.
JACOB): (a) Yes, Sir. On 13th
June, 1991 at about 9.20 a.m. an at-
tempt was made on the life of Direc-
tor General Doordarshan in Delhi
resulting in injuries to him and his
two security guards and the killing of
his driver.

(b) No. Sir.

(©) Eight officers of the All India
Radio and Doordarshan in Delhi have
been given personal protection and
13 offices/installations of the Al In-
dia Radio and Doordarshan in Delhi
have been provided armed guards.
The Government of India have re-
quested the State Governments to take
appropriate measures for the security
of officials working with Doordar-
shan and the ANl India Radio. The
State Governments have been further
requested to take er)ecial pree;luﬁ;ns
for the protection of premises/eq
ment- of Doordarshan and All lnd!s:

* Radio.
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Central Assistance for Execution of
Irmigation Projects

2215. SHRI NURAL ISLAM:
Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) the total irrigable and irrigated
arca in Assam:

(b) the amount of Central assist-
ance provided to various States for
execution of irrigation projects dur-
ing the last three vears. year-wise:

(¢) whether the Government pro-
pose to provide more funds to As-
sam and other North-Eastern States
for this purpose: and

(d) if so. the details thereof?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) As per Land Use
Statistics (1987-88 Provisional). the
total irrigable and irrigated area in
Assam are 3229 thousand hectares
and 572 thousand hectares respec-
tively.

(b) Plan outlays for all the States/
Union Territories for execution of ir-
rigation projects during the last three
years were as under: —

(Rupees in
crores)
1988-89 3659.88
1989-90 3657.87
1990-91 3876.06

{c) and (d) Plan allocations arc de-
cided on the basis of Annusl Plan
discussions held in the Planning Com-
mission with the State Governments.
Presently the quantum of additional
funds to be provided to Assam and
North Eastern States is not known.

[Translation]
Production of Wheat and Rice in
Gujarat

' 2216. SHRI RATILAL KALIDAS
VARMA: Will the Minister of AG-
RICULTURE be pleased to - state
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the total quantity of rice and wheat
produced during the last three years
in Gujarat?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): The estimat-
ed production of rice and wheat in
Gujarat during the last three years is
given as below:—

(Lakh Tonnes)
Crop 1988-89  1989-90  1990-91
Rice 8.66 8.17 7.91
Wheat 15.12 11.02 13.72*

*Provisionally estimated.

Ganga Flood Control Board

2217. MOHAMMAD ALl ASH-
RAF FATMI: Will the Minister of
WATER RESOURCES be pleased
to state:

(a) the objectives of setting up of
the Ganga Flood Control Board:

(b) the work undertaken by the
Board in Bihar so far; and

(¢) the details of its members?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHA-
RAN SHUKLA): (a) The Board
was set up to prepare and implement
integrated to tackle the flood,
erosion and drainage problems in the
States of the Ganga Sub-basin.

(b) Comprehensive Plans of Flood
Management of all the river systems
in Bihar have been prepared.

(c) The Board is headed by the
Union Minister of Water Resources
as Chairman. The Members are the
Chief Ministers of seven Ganga basin
States, Lt. Govemnor of Delhi, the
Union Ministers of Finance, Surface

Transport, Railwa m
Member, Pl:nningy‘ and

Chairman, Flood Coatyol
Commuionamww
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Visit of former Prime Mindster to
Nepal

2218. SHRI SIMON MARANDI:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

_(a) whether the former Prime Mi-
?lgs;er visited Nepal during February,
I:

(b) if so. the outcome of the talks
held by him with the Nepalese lea-
ders on bilateral issues;

_(c) whether any agreement was also
signed between the two countries
during the visit: and

(d) if so. the details thereof?

TEE MINISTER OF EXTERNAL
AFFAIRS (SHRI MADHAVSINH
SOLANKI): (a) Yes. Sir.

(b) The talks between the Prime
Minister of India and the Nepalese
leaders covered various bilateral, re-
gional and internatonal issues of in-
terest to the two countries.  Several
important steps were agreed upon for
intensifying mutual beneficial bilate-
ral cooperation. A High Level Task
Force was established to prepare a
comprehensive programme of bilate-
ral economic cooperation. In the
field of water resources, it was agreed
that detailed consultations would be
held on the major projects—Kosi.
Karnali & Pancheshwar—culminating
in a full review by the Indo-Nepal
Sub Commission on Water Resources
in April. 1991. India agreed to ex-
tend the facilities at the Indian-aided
project. the Bir Hospital in Kath-
mandu. from 300 to 500 beds. We
also agreed to open three more bor-
der points for transit for third coun-
try nationals. as desired by Nepal.
Action has already been taken to im-
plement all these decisions.

(¢) No. Sir.

(d) Does not arise.
921 L8S/ND/91
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Development of Orchards

2219. SHRI RAMESHWAR PA-
TIDAR: Will the Minister of AG-
RICULTURE be pleased to state:

(a) the incentives given to small
farmers for the development of or-
chards;

{b) whether the Government pro-
pose to relax the ceiling on holdings
of orchards owned by rich growers;

(c) if so. the details thereof; and
(d) if not. the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) The
Government of India are implement-
ing a Central Sector Scheme for the
Integrated Develcpment of Horticul-
ture under which inputs such as fruit
saplings.  fertilisers and  pesticides
are provided at subsidised rates. The
State Governments have been speci-
fically advised to identify small and
marginal farmers while implementing
the scheme. The State Governments
have their own schemes for supply
of inputs at subsidised rates. the rates
of which vary from State to State and
crop to crop. Technical guidance
is also provided.

(b) to (d) Land is a State subject
and laws imposing ceiling on land
holdings arc state laws. Role of
Government of India is  advisory.
Guidelines are issued from time to
time to the States regarding different
aspects of ceiling legislation and land
reforms. There is ne proposal un-
der consideration at present for re-
laxing the ceiling on holdings of or-
chards by rich growers.

Coustruction of Ram Temple at

Ayodhya
2220. SHRI KAMLA MISHRA

MADHUKAR:  Will the Minister
of HOME AFFAIRS be pleased to

state:

(a) whether the Vishva Hindu
Parishad has decided November 18,
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1991 as deadline to take action on the appropriate Soviet authorities
the construction of Shri Ram Temple with a view to ensuring that proper

at Avodhya:

(b) if so. the reaction of the Gov-
ernment thereto: and

{¢) the details of the steps taken by
the Government (o scttle the issue
amicably?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND MINI-
STER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI
M. M. JACOBY: (@ 1o (¢} The
matter 1s subjudice and the issue pri-
marily concerns  the State  Govern-
ment of Uttar  Pradesh. Central
Government have not reccived  any
communication from the State Gov-
crnment of Uttar Pradesh in this re-
gard.

[English}

Swicide by two Indian students in
Moscow

2221. SHRI MRUTYUNJAYA
NAYAK: Will the Minister of
EXTERNAL AFFAIRS be pleased
to state:

(a) whether two Indian students
have reportedly committed suicide in
a Moscow hotel: and

(b) if <o. the steps taken by the
Government 10 obtain  complete de-
tails in this regard?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI MADHAV-
SINH SOLANKI): (a) Government
were informed by Indian Embassy in
Moscow on 8th July 1991 that Shri
Sanjay Shandilva and Kumari Shalini
Goval reportedly attempted to com-
mit suicide on 6th July 1991 by jum-
ping from the latter’s fifth floor hos.
tel room in Moscow. Subsequently,
both. unfortunately succumbed to
their injuries.

1b) The Indian Embassy in Mos-
cow has been in constant contact with

investigations into the tragic incident
are  conducted. Soviet authorities
have conducted detailed post mortem
on the bodies. The police investiga-
tion report is awaited.

Indo-USSR Treaty om Peace,
Friendship and Co-operation

P

Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether the Government are
contemplating to renew the Indo-So-
viet Peace. Friendship and Coopera-
tion Treaty signed in 1971 which is
due to expire in August. 1991: and

(b) if so. the steps taken by the
Government in this regard so far?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI MADHAVSINH
SOLANKD: (a) and (b) In accord-
ance with Article 11 of the Indo-So-
vict Treaty of Peace, Friendship and
Cooperation. the Treaty stands auto-
matically extended for a further pe-
riod of S years.

[T ranslation)
Indo-Nepal talks on Water Resources

2223. SHRI NAWAL KISHORE
RAl: Will the Minister of WATER
RESOURCES he pleased to state:

details of bilateral talks
held in  April. 1991 in the second
meeting of Indo-Nepal Sub-Commis-
sion on Water Resources; and

(a) the

(b) when the next meeting is likely
to be held?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHA-
RAN SHUKLA): (a) It was a
to complete the studies on Panchesh-
war and Kurnali Projects.  jointly
finalise the extension of river em-
bankments at border. and expedite
setting up of flood forecasting Sta-
tions in Nepal.
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(b) Next meeting will be held on
dates mutuallv  convenient to India
and Nepal.

[English)

Modemisation of Integrated Steel

. 2224. SHRI BHAGEY GOBAR-
DHAN: Will the Minister of STEEL
be pleased to state:

(a) the progress made so far in the
modernisation of the integrated steel
plants of Steel Authority of India
Ltd. (SAIL):

(b) the total amount including fo-
reign exchange likely to be incurred
thereon;

(c) whether the country will be
self sufficient in steel after their mo-
dernisation: and

(d) the time by which the moderni-
sation work is likely to be completed?

THE MINISTER OF STAIE OF
ITHE  MINISTRY OF STEEL
(SHRI SONTOSH MOHAN DEB):
(a). (b) and (d) The status of the mo-
dernisation’ projects in respect of the
four Integrated Stec! Plants of Stecl
Authority of India Limited (SAIL)
is as follows:

The Modernisation Project of Dur-
gapur Steel Plant is already under ex-
cution.  While the progress in res-
pect of certain packages of work has
not been in  accordance with  the
schedules drawn, the overall comple-
tion schedule of March, 1993 set for
the whole project is likely to be
adhered to. The sanctioned defini-
tive cost estimate for the project is
Rs. 2667.6 crores. inclusive of a fo-
reign exchange component of Rs. 685
crores.

The modernisation of Rourkela
Steel Plan is being taken up in two
phases —Phasc-I consisting of 9 indi-
genous packages is likely to be com-
pleted by July. 1993. Phase-ll con-
sists of 15 indigenous and § global
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packages. Orders for 10 out of 15
indigenous packages have been fina-
lised. The bids for the glob#® pack-
ages are being scrutinised. The likely
datc of completion of Phase-Il is
October. 1995, The sanctioned cost
of modernisation of Rourkela Steel
Plant is Rs. 2461 crores, inclusive of
a foreign exchange component of Rs.
396 crores.

A proposal at an estimated cost
of Rs. 1096 crores, inclusive of a fo-
reign exchange component of Rs, 483
crores. for the modernisation of Hot
Strip Mill and inctallation of the Con-
tinuous Casting facilities at  Bokaro
Steel Plant is at present under con-
sideration of the Government. This
module of modernisation is expected
to be completed within 36 months of
the placement of orders. An invest-
ment decision on the rroposed pro-
jectis yvet to be taken.

Various options for the proposed
moderniation of Burnpur Works  of
I1SCO are at present under examina-
tion of the Government. An invest-
ment decision is expected 1o be ta-
ken shortly.  The project is likely to
take about 5 years for completion.

(o) Though the production of the
Integrated Steel Plants would increase
substantially  consequenat upon mo-
dernisation. there may still remain a
cap between the demand and  the
availability in the country. in respect
of some  special categories of  iron
and steel.

Jharkand Issue

_____ SHRI BHAGEY GOBAR-
DHAN : Will the Minister of HOME
AFFAIRS be pleased to state:

(a) the present status of the nego-
tiations in connection with the demand
for creation of a Jharkand State:

(b) whether the Government are
considering a further round of dis-
cussion in near future on the sub-
ject with the concerned parties: and
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(c) whether adequate steps are _be-
ing takgp to provide better adminis-
tration 1n the areas which are affect-
ed by the' aforesaid demand?

THE MINISTER OF STATE IN
THE MINISTRY. OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI M. M. JA-
COB): (a) to (c) After the sub-
mission of the report by the Com-
mittee on Jharkand Matters, inter-
action has taken place with a number
of political parties of Bihar and Go-
vernment of Bihar. Government are
in constant touch with the State Go-
vernment with a view to find ways
and means for a viable solution to
the Jharkand problem.

According to the Government of
Bihar, measures have been taken to
accelerate the pace of development in
the. area in question and to provide
greater satisfaction to the people.

2226. SHRI K. PRADHANI: Will
the Minister of MINES be pleased
to state:

(a) whether the production of Bau-
xite ore from Koraput in Orissa is
sufficient to meet the requirement of
the Aluminium Plant at Damanjodi:
and

(b) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAYV): (a)
and (b) The Alumina Plant of
NALCO at Damanjodi is fed by Bau-
xite from its captive mine at Panch-
patmalli in Koraput district. This
mine has a capacity of 24 lakh tonn-
es per annum, which is adequate to
meet the requirements of the Alumi-
na Plant. ing the current year
1991.92, the Alumina Plant has not
expericnced any difficulty in obtain-
ing its requirement of Bauxite.
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Development of Telecom facllities in
Balasore Digirict of Orissa

2227. DR. KARTIKESHWAR
PATRA: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) the details of telephone exchan-
ges, capacity-wise and the number of
persons on the waiting list as on June
30, 1991 in Balasore District of
Orissa;

(b) whether the Government have
any plan for expansion of telecom-
munication facilities in Balasore Dis-
trict: and

(c) if so. the details thereof and if
not, the reasons therefor?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) The details of
telephone exchanges with the type of
cxchanges. its equipped capacity and
No. of persons on the waiting list as
on 30-6-1991 in Balasore district are
given in the attached statement.

(b) Yes, Sir.

(c) The important telecom develop-
ment plans in the Balasore district of
Orissa during 1991-92 are as under:

Commissioning of 4 new exchanges
strowger type of 25 lines each.

Opening of 75 long distance public
telephones at Gram Panchayat

headquarters under Radio
(MARR) scheme and S on open
wire media.

Expansion of 4 new exchanges : —

Balasore by 288 lines (already
expanded this ycar).

Bhadrak by 188 lines

Chandahali and Remuna by 88
lines cach.

Replacement of Balipal 64
elecuon‘ic exchange by

Port
128
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Replacement of about 13 electro-
mechanical small size exchan-
ges (MAX-III) by electronic

_ exchanges.

Replacement of Balasore and
Bhadrak strowger exchanges
by electronic exchanges.

Provision of about 400 new tele-
phone connections.

Introduction of STD service to Raj-
nilgiri, Sheragada, Remuna,
Basta, Chandabali, Dhamnagar,
Baliapal, Basudevpur and Tihidi
after commissioning of requisite
trapsmissior medis.- (The STD-
at Rajnilgiri and Remuna has
been provided during this year).

STATEMENT
Details of Telephone Exchanges as on 30-6-1991 in Balasore District of Orissa

S Name of Telephone Type Equipped Waiting
No. Exchange capacity list
(Linesy  (Nos.)

1 2 3 4 5
| Balasore Strowger 1900 116
2 Bhadrak ~—do—- 900 67
3 Chandipur . Electronic 384 96
4 Basta . -—do— 88 Nil
5 Chandabali - ——~do— 88 1
6 Jaleswar ~-do— 176 4
7 Rajnilgiri ~—do—- 176 Nil
8 Soro . ~—do-- 176 7
9 Remuna -do--- 88 Nil
10 Baliapal ~——do— 56 Nil
11 Bant . —do-—-- 56 Nil
12 Dehuida —do—- 56 Nil
13 Tihidi —do— 56 Nil
14 Arnapal Strowger 25 2
15 Basudevpur - -do—- 50 9
16 Baunsadiha . --do- 25 Nil
17 Bhandaripokhari . ~-do-- 23 1
18 B.T.Pur —do-- 50 1
19 Chandaneswar —do-- 50 1
20 Dhamnagar. Electronic 56 Nil
21 Dhusuri Strowger 25 i
22 Gopalpur Strowger 25 Nil
23 Gandibed - do—- 50 Nil
24 Ghanteswar —do— 25 6
25 Khaira Electronic 56 Nil
26 Kupari Strowger 25 Nit
Electronic 56 Nil

N
~

B.G. Pur
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[ 3 4 5
2& Nagram Strowger 25 Nil
29 Pirhat. —-do--- 25 Nil
30 Rasulpur ~do— 50 Nil
31 Ranital . -—~do— 25 1
32 Simulia ~—do— 25 2
33 Rupsa -—do-- RS Nil
34 Sheragada . Electronic 88 Nil
- Cashewnut Plantation p) 3

2228. SHRI KODIKKUNNIL SU-
RESH: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) the domestic consumption and
export of cashewnut during 1990-91 in
the country;

(b) the State-wise production of
cashewnut during the above period:
and

{c) the additional area likely to be
brought under cashewnut plantation m
Kerala this vear?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHR]1 MULLAPPALLY RA-
MACHANDRAN): (a) It is estima.
ted that domestic consumption of raw
cashewnut in the country during 1990-°
91 was roughly 1.63 lakh tonnes and
the export of cashew kernels during the
same period in terms of raw cashcw-
nut was 2.0 lakh tonnes.

(b) The Statewise production of raw
cashewnuts during 1990-91 is given
below : —

3. Andhra Pradesh 37.8
4. Tamil Nadu 12.5
5. Gou . 14.1
6. Maharashtra . . 29.5
7. Orissa . . 29.1
8. West Bengal . . 3.4

9. Pondicherry and
Tripura . . . 0.3
294.6

(¢) 1t is proposed to bring additional
area of 200 ha. under cashewnut by
planting clonal material in Kerala dur-
g 1991-92 under the Central Sector
Programme tor Integraled Develop-
ment of Cashew in India. Besides.
the Government of Kerala propose to
cover 1000 ha. under the State Sec-
tor Arca Expansion Programme dur-
ing this year.

Oil Palm Cultivation in Kerala

2229. SHR1 KODIKKUNNIL SU-
RESH: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether there is  proposal to
plant more oil palm trces in Kerala,

(b) if so, the details thereof: and

"~ Stiate Production
(000 tonnes)  (c) the oil palm fruits produced
3 3 during the last three years in Kerala?
— , THE MINISTER OF STATE IN
1.g, Kerala 142.1 %:HEEM ;N llgTR‘{JLIOFPP:EE\l’C}{Jk.
2§8.8 URE (SHRI M A .
2. Karnataka MACHANDRAN): (a) Yes. Sir.
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(b) There is a proposal to raise oil
palm on 5000 ha. in Kari lands of
Kuttanad. The proposal envisages
developing 200 ha. of oil palm on
Kari land as a pilot scheme.

(c) The oil palm fruits produced
during the last three years in the
plantations of Oil Palm India Limit-
ed. Kerala is given below:

1988-89 . 10,400 M1
1989-90 . 10353 MT
1990-91 12424 MT

S.T.D. Facility in Kollam District of
Kerala

2230. SHRI KODIKKUNNIL SU-
RESH: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether the Union Government
propose to provide STD facility in
various Telephone Exchanges in Kol-
lam district of Kerala:

(b} if so. the details thercof: and

(c) the action taken in this regard?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHR1 P. V. RANGAY-
YA NAIDU): (a) Yes, Sir. pro-
gressively during the comng years.

(b) The following stations are plan-
ned to be provided with S.T.D. faci-
lity in Kollam district during 1991-92.

ANCHAL. CHAVARA. OCHIRA &
PATHANAPURAM.

(c) The necessary infrastructure is
being created.

[Tremslation)

Production of Foodgrains in
Rajasthan

2231. SHRI DAU DAYAL 1JO-
SHI: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether the production of
wheat, millet and maize have been
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declining in Rajasthan during the last
last three years:

(b) if so. the reasons therefor; and

(c) the steps taken by the Govern-
ment to arrest the declining trend in
foodgrains production?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) No, Sir.

{b) The question does not arise.

(¢} To assist the State of Rajas-
than for incrcasing = the production
and productivity of foodgrains, a
Special Foodgrain Production Pro-
gramme (SFPP)—wheat and maize &
millets is being implemented since
the last three years. ,

[English]

Irrigation Projects of Kerala

2232. SHRI T. J. ANJALOSE:
Will the Minister of WATER RE-
SOURCES be pleased to state: -

ta} the details of irrigation pn)j_éd
of Kerala pending with the Union
Government: and : ‘

(b) the reasons for delay in accord-
ing clearance to those projects and
the time by which those are likely to
be cleared? ’

THE MINISTER OF WATER,
RESOURCES (SHRI VIDYACHA-
RAN SHUKLA): (a) and (b) There
is only one project. namely. Idma-
layar Trrigation ‘Project under the- con-
sideration of the Central Water Com
mission. :

The Idmalayar [Irrigation Project
report for an estimated cost of
Rs. 17.85 crores was first  received at
Central Water Commission in June
1976. The observations on the pro-
ject proposal were sent to the State-
Government  for compliance. The
State Government informed in Feb-
ruary 1985 that the project .was being
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re-appraised. Subsequently a modifi-
ed report for an estimated cost of
Rs. 67.40 crores envisaging benefits to
an area of 27500 hectares has been
recetved in  June 1990. The State
Government have been requested in
Octaber 1990 to furnish clarifications
for deciding M8 acceptability for de-
tailed examination. The rancc
depends upon how soon the S
vernment complies with the observa-
tions and establishes techno-economic
viability of the project.

[Transtoyion)
Closwre of Mica Mines in Bikar
2233. SHRI BHUVNESHWAR

PRASAD MEHTA: Will the Mim-
ster of MINES be pleased to state-

(2) whether a large number of mica
mines in Bihar have been closed:

(b) if s0. the details thereof and
‘of workers readered un-
as a result thereof:

(c);h‘thr the Go;:nmem
pose eondpct any inquiry in
nand.

wme

g

pro-
this

steps taken/being takea‘ by

m

BALRAM SINGH YADAV): (a)
® 4d) The information is being col-
Jected and will be laid on the Table
af .the House.

snsl VHAY KUMAR
YADAV

Wﬁemawuinna-
muwwm

&mmawu
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(b) the percentage of this land
brought under irrigation so far?

THE MINISTER OF WATER
RESOURCES (SHR1 VIDYACHA-
RAN SHUKLA): (a) and (b) The
total cultivable area of Bihar is 11248
thousand hectares. The Gross area
brought under irrigation facilities up-
to 1990-91 is 8.452 thousand hectares.
which is 75.14% of the cultivable
area.

{English]
Land Holdings

2235. SHRI SUSHIL CHANDRA
VARMA: Will the Minister of AG-
RICULTURE be pleased to state:

(a) the percentage of land holdings
of small and marginal farmers and
the actual area cultivated by them in
the country. and

(b) the estimated marketable sur-
plus of foodgrains produced by the
small and margmal farmers in the

country and its perccentage to  the
total marketable surplus of food-
grains?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE ( 1 MULLAPPALLY
RAMACH RAN): (a) Accord-
ing to the results of Agricultural Cen-
sus, 1985-86 the percentage of opcra-
tional holdings of small and marginal
farmers to the total number of opera-
tional holdings in the country is 184
and S7.8 respectively. The net culti-
vated area of small and marginal far-
mers in the country is 2420 and
206.3 lakh hectares respectively.

(b) Information is not available.

S.T.D. facllity in Andura Prodesh

2236. SHRI J. CHOKKA RAO:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) the number of towns having
STD bczlity in Andhra Pradesh at
presdot; antl
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(b) the number of towns for which

such facility is proposed to be pro-
vided during next year?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) I17. Sir,

(b) 25 Sir. during 91-92.
Foodgrains Production

2237. SHR1 J. CHOKKA RAO:
Will the Minister of AGRICUL-
TURE be pleased to state:

_(a) the actual demand and produc-
tion of rice, wheat, jawar, cereals etc.,
at present in the country; and
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(b) the quantum of rice and wheat
exported and imported during the last
two years?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) The
cffective dmeand as reflected by the
net availability based on commodity
flow approach of rice, wheat, coarse
cereals and total cereals in the coun-
try during 1990* (latest available) was
as under:—

Crop Net (Million tonnes)
availabi- Production
lity Gross Net
Rice 66.99 74.05 68.43
Wheat 39.07 49.65 43.64
Coarse Cereals 26.19 34.31 26.19
Total Cereals . 132.25 158.01 138.26

(b) As per provisional figures issued
by DGCI&S, exports and imports of

wheat and rice during 1989-90 and
1990-91 have been as under: —

Quantity (in lakh
tonnes)

Exports Imports

Rice = 1990-91

) 1989-90
Wheat - 1990-91
— 1989-90

5.27 0.66
4.22 5.44
1.34 0.66
0.12 0.40

*corresponding production for this relates to the year 1989-90

[Translation)

Indian Territories ander Occupation
of Foreign Countries

2238. SHRI DAU DAYAL JO-
SHI: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state:

1021 LSS'ND/9!

(a) the areas of the country which
are under occupation of foreign coun-
tries-wise: and

(b) the effective steps taken by the
Government to retrieve such areas
during the last three years?
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI MADHAYVSINH
SOLANKI): (a) Parts of the Indian
State of Jammu and Kashmir are
under the occupation of Pakistan and
China. The area of the state of
Jammu & Kashmir presently under
occupation of Pakistan is approxi-
mately 78.000 sq kms. The area un-
der occupation by China in Jammu
& Kashmir is approximately 38,000
sq kms. In addition, in the so-called
Sino-Pakistani  “Boundary  Agree-
ment” of 1963. Pakistan has illegally
ceded approximately 5120 sq kms. of
Indian territory in Pakistan Occupied
Kashmir to China.

(b With regard 1o Pakistan. Go-
vernment have reiterated on several
occasions that Pakistan must vacate
the territory illegally occupied by it
in Jammu & Kashmir. Government
stand prepared for talks between the
representatives of the two countries
for a final settlement of the Kashmir
issue under the Shimla Agreement
provided Pakistan first stops its sup-
port for terrorism and thereby creates
a climate in which the talks will have
meaningful results.

Government  belicve that all difte-
rences and problems with China
should be resolved through peaceful
negotiations. The two sides are
continuing their efforts to evolve a
mutual understanding for secking a
fair. reasonable and mutually accept-
able settlement of the boundary ques-
tion which is in conformitv with na-
tional interests and national senti-
ments. The India-China Joint Work-
ine Group has been established for
this spnecific purpose.

[Enelish]
Additional Cyclose Relief to
Andhrs Pradesh

2239. SHR! DATTATRAYA
BANDARU: Will the Minister of
AGRICULTURE be pleased to state

{(a) the additional financial assist-
ance given to Andhra Pradesh during
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1990-91 to meet the situation arising
out of the cyclone that hit the coast
in 1990: and

{b) the number of farmers benefit-
ed by the relief measures in Andhra
Pradesh during 1990-91?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) Apart
from releasing thc Central share of
Rs. 64.50 crores for 1990-91 towards
the State Calamity Relief Fund. the
Central Government provided the
following additional assistance to the
Government of Andhra Pradesh to
meet the situation caused by cvclone
of May. 1990:

(Rs.
Crores)
(1) Advance from Calamity
Relief Fund 61.16
(i1} Assistance from Prime
Minister’'s  National
Relief fund 2.00
(i11) Assistance from Indian
People’s  Natural
Calamity Trust, . 1.37

(by 407 lakh small and marginal
farmers were benefited from the relief
measures taken by the State Govern-
ment.

Construction of Tidal Bank along the
Coast Line in Andhra Pradesh

2240. SHRI DATTATRAYA
BANDARU:  Will the Minister of
WATER RESOURCES be pleased to

stite -

(a) whether the  Government of
Andhra Pradesh has sent any proposal
to the Union Government for cons-
truction of a tidal bank along the
coast line to prevent the damage caus-
ed by frequent cvclones: and
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(b) if so, the details thereof and
the reaction of the Union Government
thercto?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHA-
RAN SHUKLA): (a) and (b} No
proposal for construction of tidal bank
along the coast line to prevent damage
from frequent cyclones is received in
the Central Water Commission. How-
ever, a scheme for prevention of
crosion  on tiie beach at Uppada
village near Kakinada Port at an esti-
mated cost of Rs. 65 laukhs was receiv-
ed in April, 1991, After examination,
observation have been sent to Andhra
Pradesh Government in July, 1991 for
compliance.

Implementation of Recommendations
of Malhotra Committee on Property
Tax Reforms

224]1. SHRI MADAN LAL KHU-
RANA : Will the Minister of HOME
AFFAIRS be pleased 1o state:

() whether  M.C.D. has  issued
highly inflated property tux notices to
a large numbcer of property owners in
Dethi in 1991 without mentioning the
basis thereof. and

(b) whether the  Government pro-
pose to implement the Malhotra Com-
mittee rccommendations to rationalise
the property tax in order to provide
relicf to the property owners?

THE MINISTER OF SIATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
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JACOB): (a) The Municipal Corpo-
ration authorities have stated that
they have not issued highly inflated
property tax notices to a large num-
ber of property owners in Delhi with-
out mentioning the basis thereof.

(b) The Committee set up to recom-
mend an appropriate structure of pro-
perty tax as also suitable procedures
fo its implementation have given their
report to the Delhi Administration.
A proposal to bring about suitable
legislative changes in the laws govern-
ing municipal bodies is under exami-
nation by the Delhi Admiristration.

'"Translation}
Hotels and Guest Houses in Delhi

2242, SHRI KALKA DASS: Will
the Minister of HOME AFFAIRS be
pleased to state:

() the details of hotels and guest
touses  being run in Karol Bagh.
Ram Nagar. Shankar Nagar and
Paharganj areas of Delhi:

{b) the dctails of licenced and un-
licenced. hotels  and  guest  houses
zmong those: and

(1 the steps taken or proposed to
b taken to close  those unlicenced
sotels and guest houses?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI M. M.
JACOB): (a) The number of hotels

OF STATE IN THE MINISTRY und guest houses being run in these

OF HOME AFFAIRS (SHRI M. M. areas is as under:

o - Hotels Guest Total

Houses

Karol Bagh 32 24 56

Ram Nagar 25 4 39

Shankar Nagar . . . ..
RE ] 60 94

Paharganj
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(p) The number of licenced and these areas is as under:
unlicenced hotels and guest houses in
Licensed Unlicenced
Hotels Guest Hotels Guest
Houses Houses
Karol Bagh 5 10 27 14
Ram Nagar 1 22 13
Shankar Nagar . .. .. .. ..
Pahargan;j . 9 s 25 55
(©) The unauthorised and unlicencc RAMACHANDRAN): (a) to (d) In-

ed hotels guest houses are being chal-
laned from time to time by local po-
lice. The courts bave also been mov-
ed for their closure.

{English)
Starvation Deaths

2243. SHRI RAJNATH SONKAR
SHASTRI:

SHRI MUKUL WASNIK:

SHRI MRUTYUNIJAYA
NAYAK:

SHRI GOPINATH GAJA-
PATHI:

SHRI GOVINDA CHAN-
DRA MUNDA:

Will the Minister of AGRICUL-
1'URE be pleased to state:

(a) whether there has been several
cases of starvation deaths in the
drought prone Kalahandi, Phulbhani
and Bolangir districts of Orissa;

(b) if so, the details thercof:

(c) the number of persons who mig-
rated from these districts 1o other
parts of the country: and

(d) the relief measures and develop-
mental schemes proposed to be laun-
ched to mect the minimum requirc-
ments of these persons living in these
districts of Orissa?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL.
TURE (SHRI MULLAPPALLY

formation is being collected and will
be laid on the Table of the House.

Riots after assassination of
Shri Rajiv Gandhi

2244. SHRI DATTATRAYA
BANDARU:

SHRI SHOBANADREES-
WARA RAO VADDE:

Will the Minister of HOME AF-
FAIRS be pleased to statc:

(a) whether the Government arec
awarc that riots broke out in diffe-
rent parts of the country particularly
in Andhra Pradesh after the assassi-
nation of Shri Rajiv Gandhi;

(b) whether any assessment of loss
of lives and property during the riots
has been made:

(c) if so, the number of casunlties
and estimated loss of property in cach
State, particularly in Andhra Pradesh:

(d) whether any compensation hus
been paid in this regard; and

(¢) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI M. M.
JACOB): (a) Yes, Sir. Some inci-
dents of violence have been reported
from some parts of the countrv
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(b) to (¢) The information is being
obtained from thc States/Union Ter-
ritory Administrations and will be
laid on the Table of the House,

Telephones sarctioned on Priority
Basis

2245. SHR1 RAJNATH SONKAR
SHASTRI: Will the Minister of
COMMUNICATIONS be pleased to
refer to the reply given to Unstarred
question No. 3564 on  August 30,
1990 and state:

(1) whether information  regarding
the number of telephones sanctioned
on prioritv basis on the recommen-
dations of the Ministers and MPs bet-
ween December 1. 1989 and June 30.
1990 has since been collected: and

{bY if so, the details thercof and if
not. the reasons for the delay”?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) Yos. Sir.

{b) During the period from 1 De-
cember 1989 to 30 June 1990, a
total of 785 telephone connections
were sanctioned on out of turn priority
basis on the recommendations of the
Ministers and M.Ps.

CB1 Inquiry into unauthorised con-
struction in Delhi

2246. SHRI RAJNATH SONKAR

SHASTRI: Will the Minister of
HOME AFFAIRS be  pleased to
state:

(a) whether the  attention of  the
Government has been drawn to the
news-item captioned “CBIL probe into
illegal construction™ appearing in the
Indian Express dated June 21, 1991;

(b) if so. the details of the New
Dclhi Municipal Committee  officials
against whom CBI inquiry has been
instituted: and

(c) the present position of the in-
quiry and the action taken to remove
the unauthorised constroction?
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THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI M. M.
JACOB): (a) Yes, Sir. A news-
item captioned “CBI Probe into ille-
gal construction” appeared in the
Indian Express in its issue of 2lst
June, 1991.

(b: and (c) A complaint against
somy officials of NDMC regarding
unauthorised construction in a multi-
storeyed residential complex at Bhag-
wan Das Road is under preliminary
inquiry by the Central Bureau of In-
vestigation. The NDMC have report-
ed that the removal of unauthorised
construction has been kept pending
in view of the stay against the demoli-
tion granted by the Delhi High Court.

 I'ranslation)
Terrorist incidents in Delhi

2247. SHRI MADAN LAL KHU-
RANA: Will the Minister of HOME
AFFAIRS bc pleased to state:

(a) the number of persons killed
and injured in terrorist incidents in
Delhi during the last thrce months:
and

(b) the amount of compensation
paid to the next of the kin of those
killed and injured in those incidents?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI M. M.
JACOB): (a) The number of persons
killed and injured in terrorist incidents
in Delhi during the last three months
is as follows:

Killed Injured

April, 1991 3 9
May. 1991 . 6 59
June. 1991 | 19
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(b} Delhi Administration has so far
paid compensation amounting to
Rs. 3,24.000 to the next of the kin
of those killed and injured.

Campaign by Delhi Police

2248. SHRI MADAN LAL KHU-
RANA: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) the outcome of the campaign
initiated by Delhi Police to probe into
its own Department after the incidents
of bomb explosion in Police Stations:

(b) whether the services of any
policemen have been terminated or
any policeman has been given wam-
ing on the basis of the said investiga-
tion: and

(c) if so. the particulars thereof”

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI M. M.
JACOB): (a) to (¢) Bombs explo-
sion occurred in Police Stations Rajouri
Garden and Tilak Nagar on
10-4-1990. A Constable (Driver) and
his father, a Sub-Inspector, were
found involved. The Sub-Inspector
has becn arrested and the Constable
(Driver; has been suspended and dec-
lared a proclaimed offender.

Waiting List for Telepbone Connec-
tions in Kota District of Rajasthan

2249. SHR1 DAU DAYAL JO-
SHI: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) the total number of persons on
the waiting list for telephone con-
nections  upto June. 1991 in Kota
city, category-wise:

(b) the total amount collected by
the Department under O.Y.T. and the
interest paid on that amount;

(c) the time by which the waiting
list is likely to be clearcd and the
steps taken by the Government in this

regard;
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(d) whether the Government pro-

pose to sct up a new telephone ex-

change at Kota; and
(e) if so. the details thereof?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) The total num-
ber of persons on the waiting list
upto June 1991 in Kota city, cate-
gory-wisc is as under:

oYr

Special  General
374 397 5566
Total 6337

(b)Y The total amount collected by
the department from persons in the
waiting list under OYT category is
Rs. 22.44.000 and the accrucd inte-
rest is adjustable when the telecphone
is provided.

(o) The present waiting list is likely
to be clearcd progressively by March
1994 in Kota City. The following
programs have been planned:

1) 5000 lines ncw electronic cx-
change is planned to be com-
missioned in 1992-93.

(ii) 3000 lines expansion of elec-
tronic exchange is planned to
be commissioned in 1993-94.

(d) and (¢) Yes. Sir. A new elec-
tronic  telephone exchange of 5000
lines is proposed to be sct up at Kota
in 1992-93,

Migration from Kashmir

2250. SHRI DAU DAYAL
JOSH!:
SHRI RAM NAGINA
MISHRA:
SHRI ANNA JOSHI:

Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) the number of persons who have
migrated from Kashmir Valley to
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other parts of the country during the
last three years:

(b) the details of the facilities pro-
vided to them by the Government
and the amount spent on them so
far. head-wise:

(¢) the steps taken by the Govern-
ment to check migration from the
Valley:

(d) whether any migrant has re-
turned to the Valley so far as a re-
sult of the steps taken by the Gov-
ernment:

(e) if so. the details thereof: and

() the time by which these mi-
grants arc likely to bc rehabilitated
in the Valley?

THE MINISTER OF STATE
IN THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND MI-
NISTER OF STATE IN THE MI-
NISTRY OF HOME AFFAIRS
(SHRI M. M. JACOB): (a) to (D)
Registration of Kashmiri migrants at
places outside the Valley in Jammu
and Delhi was started in the year
1990 only. Over 69.000 migrant fa-
milies had been registered in Jammu
and Delhi during the vear 1990 and
till June, 1991, more than 72.000 fa-
milics stood registered.

2. In Jammu. the migrants are be-
ing given cash assistance of Rs. 10
per day per head subject to a miximum
of Rs. 1000 per month per family
of 4 or more persons, in addition to
free ration of 9 kg rice. 2 kg atta
and | kg sugar per hcad per month
and accommodation in  Government
buildings /tents subject to availability.
Free medical aid. blankets ctc.. have
also been provided.

3. In Delhi. cash relief of Rs. 200
per person per month subject to a
maximum of Rs. 800 per month per
family of 4 or more persons is be-
ing provided to the migrants living
outside the camps. Those living in
camps, set up by Delhi Administra-
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tion. are being paid cash relief of
Rs. 125 per head per month subject
to a maximum of Rs. 500 per month
per family of 4 or more members in
addition to one time kitchen and
bedding kit and  monthly dry ration
costing about Rs. 500. Arrangements
for regular visits of medical teams to
the camps have also been made.

4. Instructions have also been is-
sued for admission of children to
schools. colleges and professional ins-
ututions, transfer of bank and postal
saving accounts, payment of leave
salary, Pensions and also expeditious
disposal of LIC claims etc.

5. The Government of Jammu and
Kashmir have advised that during
1990-91 an amount of Rs. 35.65
crores and during 1991-92 till date
an amount of Rs. 18.00 crores has
becn spent on payment of cash As-
sistance. Similarly, amount spent on
distribution of free ration during
1990-91 was Rs. 8.60 crores. where-
as during 1991-92 till date Rs. 6.00
crores have been spznt.  The Delhi
Administration have spent Rs. 3.79.
50.873 on payment of cash relief to
migrants during 1990 and 1991 (upto
30th June).

6. Protection to vulnerable commu-
nity to check migration is included
in the overall scheme to maintain law
and order in the Valley and patroll-
ing by security forces have been in-
tensified in the areas these people
live in compact pockets.

7. Although there are no reports
of the migrant familiecs permanently
returning to the Vallev. the Govern-
ment of Jammu and Kashmir has been
asked to formulate a plan for re-
turn of the migrants (o the Valley in
stages.

New Telephone Connections

2251. SHRI ' RAJVEER SINGH:
Will the Minister of COMMUNICA-
TIONS be p'eased to state:

(a) the number of te_lephone_ con-
nections sanctioned during April this
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year along with the number of tele-
phones installed out of them: and

(b) the time by which the remain-
ing connections are likely to be pro-
vided?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P.V. RANGAY-
YA NAIDU): (a) The number of te-
lephone connections sanctioned on
out of turn priority basis during April
1991 is 5480. The information re-
garding the number of telephone in-
stalled out of these. is being collect-
ed from the ficld units and will be
placed on the Table of the House.

(b) The telephone connections in
respect of those to whom these tele-
phone connections have been sanc-
tioned on out-of-turn basis will be in-
stalled progressively after observance
of departmentz] formalities and sub-
ject to technical feasibility.
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Production of Granulated Slag in

Steel Plants

2252. SHR1I RAJVEER SINGH:
Will the Minister of STEEL be pleas-
ed to state:

(a) the production of granulated
slag in steel plants during 1988-89 and
1989-90:

(b) the quantity of granulated slag
supplied for the production of cement
during the above period: and

(c) the steps taken by the Govern-
ment to improve its quality to en-
hance cement production?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEB): (a) and
(b) The production of granulated
slag at the integrated steel plants dur-
ing 1988-89 and 1989-92 and the
supplies made to cement plants were
as below:

(Tonnes)

(Granulated Slag)

Production Supply ta Cement
Plant Plants
198889  1689-90 198890  1989-90
Bokaro Steel Plant 361592 305474 346556 245017
Bhilai Stecl Plant 1145000 1104000 1151000 1005000
Rourkela Steel Plant . 195840 197809 192727 197036
IISCO Burnpur . 171640 200540 179854 200844
Tata Iron & Steel Co. 362854 355077 365329 327307

Durgapur Steel Plant, which does not
have slag granulation facilities. sup-
plied 241900 tonnes and 240300 ton-
nes of molten blast furnace slag dur-
ing 1988-89 and 1989-90 respectively
for cement manufacturing.

4¢) Among the sieps- being taken 10
improve the quality of slag where
such quality is deficient, are the phas-
e ‘installation of cast house slag gra-
gﬁon lacilitiu wd improvement of

Sponge Iron Plants

2253. SHRI RAJVEER SINGH:
Will the Minister of STEEL be pleas-
ed to state:

(a) the number of sponge iron
plants functioning in the country and
those under construction along with
their locations;

(b) whether the Government pro-

tosetup a s e iron t in
mrhde:l?;m' pian
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(c) if so, the location and produc-
tion capacity thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTCSH MOHAN DEB): (a) Six
sponge iron plants are in operation
and about 14 new plants are under
implementation.  The locations of

these plants are given in the enclosed
statement.

(b) and (c) Government have no
proposal to set up a sponge iron plant
in Uttar Pradesh. However, a private
entrepreneur is implementing an 8
lakh tonnes per annum sponge iron
plant at Jagadishpur in District Sul-
tanpur, U. P.

STATEMENT

Locations of Sponge Iron Plants

A. Existing Units

Name of State Name of District No. of Plants
(1) Andhra Pradesh . Khammam One
(ii) Orissa Keonjhar Two
(i) Bihar Singhbhum One
(iv) Maharashtra Bhandara One
(v) Gujarat Surat One

B. New Sponge Iron Plants under Implementation

Name of State

Name of District

No. of Plants

(1) Andhra Pradesh . Vizianagaram One
Nalgonda One
(i) Madhya Pradesh Raigarh One
Bilaspur Three
Durg One
Raipur Two
(i) Tamil Nadu . Salem One
(iv) Karnataka . Bellary One
(v) Maharashtra Raigad Three
(vi) Uttar Pradesh Sultanpnr One
'English) 89. 1989-90. 1990-91 and upto June,
\} .
Commissioning of Visakbapatnam 1991 ‘
Steel Plant (b) the progress made so far in
2254. SHRI BHAGEY GOBAR- the completion of the Visakhapatnam

DHAN: Will the Minister of STEEL
be pleased to state:
(a) the production capacity of Vi-
sakhapatnam Stee! Plant durgng 1988-
11—21] LSS/ND/91

Steel Plant;

{c) the cost over-runs due to de-

lay;
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(d) the time by which the Plant is
expected to be commissioned in full
stream; and

(e} the amount incurred so far and
likely to be incurred on completion
of the project?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEB): (a) Units
under Stage T of the Visakhapat-
nam Steel Plant were commissioned
during 1990-91. These units are un-
der stabilisation, The installed capa-
cities of Hot Metal, Crude Steel and
finished products under Stage-I are
respectively. 1.7 million tonnes, 1.5
million tonnes and 0.6 million tonnes.

(b) All units, except, Bar Mill of
Light and Medium Merchant Mill,
under Stage-1 have been commission-
ed. The Bar Mill is scheduled for
commissioning during 1991, The
units under Stage-1T are in advanced
stage of execution.

(¢) to {e} The original cost esti-
mates of thc Project. approved by
Government in June. 1979. was Rs.
2256 crores (Base 1st quarter 1979 pri-
ces). Tt was revised to Rs. 3897.28
crores (4th quarter of 1981 prices).
The project parameters were reviewed
as per Rationalised Concept with cost
at Rs. 6848.70 crores (4th quarter of
1987 prices). The cost of the project
is now being updated. An amount
of Rs. 6873.42 crores has been spent
on the project till June. 1991. The
project is likely to be completed in
1992.

Working Hours of officials in Delhi
Fire Brigade Service

2255. SHRT TARA CHAND
KHANDELWAIL : Will the Minister
of HOME AFFAIRS be pleased to
state:

(a) whether the employees working
in the Delhi Fire Brigade Service
have to be present on duty contin-
uously for seventy two hours and are
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allowed a break for twenty four hrs.

thercafter:

(b) whether the Government pro-
pose to bring any improvement in the
working conditions of those emplo-
yees; and

{c) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND MI-
NISTER OF STATE IN THE MI-
NISTRY OF HOME AFFAIRS
{SHRT M. M. JACOB): (a) The ope-
rational staff of the Delhi Fire Ser-
vice are deployed on seventy two
hours stand-by duty and thereafter
given rest for 24 hours. The opera-
tional staff are provided rent free fa-
mily accommeoedation and  various
other facilities and allowances to com-
pensate them for their long hours of
stand-by duty.

(b) and {¢)} No change is proposed
to be brought about in their duty
houvrs at present.

Constraction of Houses for PXT
Staff in Orissa

2256. SHRT ARJUN CHARAN
SETHI: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) the total number of houses
constructed by the Government for
the Posts and Telegraph staff at Bha-

drak and Balasore districts, Orissa
Circle during the last three years:
and

(b) the total amount spent thereon
titl date?

THE DEPUTY MINISTER 1IN
THE MINISTRY OF COMMUNI-
CATIONS {SHRI P.V. RANGAY-
YA NAIDU): ({(a) Department of
Posts: Both the Bhadrak and Bala-
sore Postal Divisions are in Balasore
District. The total number of houses
constructed by Government for Pos-
tal staff in these two Divisions of Ba-
lasore District of Orissa Circle dur-
ing the last three vears is as under:
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Year
98889 8990 9091 Total
1. Bhadrak Nil Nil 2 2
2. Balasore Nil Nil Nil J
Department of Telecom
1. Bhadrak . . . Nil Nil Nil
2. Balasore Distt. Nil Nil Nil J Nil
(b) Department of Posts: The to- (i) Department of Telecom: The

tal amount spent is Rs. 6.00 lakhs.

New Steel Plants in Joint Sector

2257. SHRI ARJUN CHARAN
SETHI: Will the Minister of STEEL
be pleased to state:

(4) whether the Union Govern-
ment have reccived proposals from
various States for setting up of more
steel plants in the joint sector: and

(b) if so, the details thereof and
the action taken or proposed to
be taken by the Government thercon?

total amount spent is NIL.

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEB): (a) and
(b) Government had received six ap-
plications from various State Public
Sector units for industrial licences to
set up steel plants in the joint sector
as per the list given in the enclosed
statement. However, under the pro-
visions of the recently declared In-
dustrial Licensing Policy, such a li-
cence is no longer required.

STATEMENT
AYA Name of the applicant State Capacity
No. (tonnes!
annum)

I, Madhya Pradcesh Aud)oyk Vikas Ng.am

(MPAVN) . M.P. 10,00,000
2.. The Pradeshiya Industrial & Investment

Corporation of U.P Ltd. (PICUP) . U.P. 5,00,000
3. The Pradeshiya Industrial & Investment i

Corporation of U.P. Lud. (PICUP) U.P. 5,00,000
4. Industrial Promotion & Investment .

Corporation of Orissa Litd. (IPICOL) Orissa 30.00,000
5. Karnataka State Industrial Investment

& Development Corporation Ltd. (KSIDC) Karnataka 30,00,000
6. West Bengal Industrial Development

Corporation Ltd. (WBIDC) West Bengal 30,00,000
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Training and Visit System

2258. DR. ASIM BALA: Will the
Minister of AGRICULTURE be

pleased to state:

Government pro-
implementation
(T&V)

{a) whether the
pose to review the 1p]
of the Training and Visit
System throughout the country.

(b) if so, the details thereof;

(c) whether the intended objectives
of the T&V System on agricultural
production have been achieved with
particular reference to cereals and oil-
seeds crops; and

(d) if so. the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) and (b)
Yes, Sir. The implementation of the
Training & Visit (T & V) System of
Agriculture extension is being regu-
larly reviewed through (i) Inter-dis-
ciplinary teams constituted by this
Ministry - for semi-annual review,
(ii) regular surveys conducted by the
Monitoring and Evaluation Units of
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respect of physical and financial pro-
gress, (iv) special studies on specific
areas of extension management and
(v) through National and Regional
Workshops organised by Directorate
of Extension.

(c) and (d) Yes, Sir.

(t) The Training & Visit System
was first introduced in the
country ' on a pilot basis in
1974-75 and was subsequently
adopted in 17 major States
commencing from 1977.

(ii) The primary objective of the

T &V System is to strengthen

the State Department of Agri-

culture to facilitate effective

transfer of technology. As a

result of the introduction of

T&V system of Agriculture

Extension, a  professionally

trained extension cadre has

been built up and deployed in
all the 17 States.

(iii) Production and  productivity
level of major crops have also
shown a substantial increase
which is indicated in the at-
tached statement wherein ex-

“the Agriculture Departments of the tension efforts have contribut-
States,  (jii) six-monthly reports in ed significantly.
STATEMENT

1. Production levels cereals and oilseeds

AYA Crop Production Productivity
No. (In million tonnes) (Kg/ha.)
1977-78  1988-89  1977-78 1988-89
1 Rice 52.67 70.67 1308 1688
2 Wheat . 31.75 53.99 1480 2241
3 Coarse cereals 30.02 31.89 710 816
4 Bajra 4.73 7.79 426 646
5 Oilseeds 9.66  17.89 563 827
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II. Production levels other Crops

SL - Crop Production Productivity

‘No. (In million. tonnes) (Kg/ha.)
1977-78  1988-89  1977-78 1988-89

1 Pulses . 11.97 13.70 510 589

2 Cotton 7.24 8.69 157 202

(Million Bales)
3 Sugarcane 176.97  204.63 56160 60673

Source: Directorate of Economics and Statistics, Ministry of Agriculutre,

New Delhi.

Discusswn between Foreign Secretary
and the Prime Minister of China

2259, PROF. RAM KAPSE: Will
the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether the Foreign Secretary
of India held any discussions with the
Prime Minister of China during his
recent visit to China;

_¢b) if so, the details of bilateral
issues that figured in the discussion;
and

(c) the follow-up action taken by
the Government thereon?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI MADHAVSINH
SOLANKI1): (a) The Foreign Secre-
tary called on the Chinese Premier
Mr. Li Peng in Beijing on May 13,
1991 during “his visit to China for the
third meeting of the India-China
Joint Working Group on the boun-
dary question.

(b) Bilateral issues discussed dur-
ing the meeting covered the boun-
dary question, Tibetan actjvities in
India, India’s concern about Chinese
missile supplies to Pakistan, and the
forthcoming visit of the Chinese Pre-
mier to India.

On the boundary question, both
sides reaffirmed that further efforts
should be made towards resolving the
issue in a fair, reasonable and mu-

tually acceptable manner in keeping
with national interesis and national
sentiments.

The Chinese side referred to the
activities of Tibetan refugees in In-
dia. The Foreign Secretary reiterated
the Government of India’s consistent
stand that Tibet is an autonomous re-
gion of China and that activities in-
compatible with this position are not
permitted on the Indian soil.

The Foreign Secretary also convey-
ed to the Chinese Premier India’s
concern about the supply of sophisti-
cated arms and technologies, includ-
ing missiles. to Pakistan by China.

Foreign Secretary informed the
Chinese Premier that the Govermment
and people of India were looking for-
ward to his visit to this country.

(¢) The invitation to Premier Li
Peng to visit India has been renew-
ed by the Prime Minister Shri P. V.
Narasimha Rao.

The two Governments are continu-
ing their efforts to resolve all out-
standing issues through peaceful dia-
logue.

Production of Betel Leaves

2260. SHRI SATYAGOPAL MIS-
RA: Will the Minister of AG-
RICULTURE be pleased to state
the steps taken or proposed to be
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taken to step up research activities t0
increase production of Betel Leaves?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI K.C. LENKA): Sir,
The ICAR has set up an All India
Coordinated Project on betel vine with
ten centres located in the 1mportant
betel vine growing areas.  The pro-
ject has developed technology for the
control of major diseases and pests
and has improved the agro-techniques
for increasing production of betel
leaves.

Implementzation of Command Area
Development Programme

2261. DR, C. SILVERA: Will the
Minister of WATER RESOURCES
be pleased to statc:

the Command Area

(a) whether
be-

Development Programme is not
ing implemented properly?

(b) if so, the reasons therefor? and

(c) the steps proposed to be taken
in this regard?

THE MINISTER OF WATER
RESOURCES (SHR1 VIDYACHA-
RAN SHUKLA): (a) to (c) Com-
mand Area Development Programme
initiated with the objective of better
utilisation of created irrigation po-
tential and improvement in produc-
tivity consisls oi many activities such
as construction of field channels, field
drains, land levelling, realignment of
tield boundaries, enforcement ot  ro-
tational water supply, introduction
of suitable cropping patterns, moder-
nisation and efficient operation of ir-
rigation system, etc. While satisfac-
tory implementation of many com-
ponents such as, field channels and
rotational water supply is being ge-
nerally achieved, difficulties are be-
ing faced on some of the items. The
main reason for the same are bud-
getary constraints of the State Gov-
ernments, lack of coordination bet-
ween the Command Area Development
Authority and Department of Irriga-
tion, higher costs of land levelling,
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slow progress of consolidation .of
holdings and flood problems particu-
larly in the eastern parts of the coun-
try. The Central Government have
been in continuous dialogue with
the State Governments to remove
these deficiencies. Evaluation studies
in some States have been carried out
to identify the bottlenecks project
wise and remove such obstacles for
the successful implementation of the
programme.

Visit of Foreign Minister of
Sri Lanka

2262. DR. C. SILVERA: Will the
Minister ¢f EXTERNAL AFFAIRS
be pleased to state:

(a) whether the Foreign Minister of
Sri Lanka visited India recently;

(b) if s0. the details of bilateral
issues that figured in his talks with
the Indian leaders; and

(¢) the outcome thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI MADHAVSINH
SOLANKI): (a) Yes, Sir. Sri Lanka
Foreign Minister Mr. Harold Herat
visited India from 29-31 July 199].

(b) and (¢) India and Sri Lanka
signed the Agreement to establish the
Indo-Sri Lanka Joint Commission.
The Joint Commission will initially
incorporate two Sub-Commission; One
dealing with Trade, Investment and
Finance and the other dealing with
Educational, Social and  Cultural
matters. It was agreed that the Sub-
commission meetings could take place
in mid-November so as to preparc the
ground for a meeting of the Joint
Commission before the end of the
year.

The two sides exchenged views on
the ethnic situation in Sri Lanka and
reiterated thz neel to seek a political
solution to the problem. The two sides
agreed on the need to encuurage an
early and voluntary return of refugees
presently in India and to take steps
in this regard. '
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[Translation]
Para-Military Forces
2263. PROF. RASA SINGH

RAWAT: Will the Minister ¢! HOME
AFFAIRS be pleased to state:

(a) the name, strength and the num-
ber of Battalions/Companies of each
of the para-Military Forces:

(b) the rarameters set for the re-
cruitment to those forces and the
procedure adopted to give due repre-
sentation to each State;

170

(c) whether there is any scheme to
make special recruitment to those
Forces irom backward States; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF PARILIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI M. M.
JACOB): (a) and (b) Information is
given in the Statement enclosed.

(¢c) and (d) No, Sir.

STATEMENT
(a) The names of the para-Military Forces, their strength. the number of
Battalions and Companies in each Force are as follows:—

Name of the Force

Total No. of Number of
strength Battalions Companies

1. Assam Rifles

2. Border Security Force .

CISF .
4. CRPF
. ITBP .
6. NSG .

31 186
147 882

CISF is not struc-
tured in the pattern
of Battalions and
Companies.

1.25.112 123 738
29,504 28 108

7.652 NSG is not struc”
tured in the pattern
of Battalions and
Companies.

50,076
1.71.197
71.975

(b) The parameters set and the procedure adopted to give due represen”
tation to each State/Union Territory in recruitment of Constables/Rifieman in

the Forces are as follows: —

CRPF & ITBP  BSF CISF Assam Rifles
1. Age . . 18-23 18-22 1823  16-25  years for
years years vears  Technical Trades and
Tradesman.
(Relaxable by S years in the case
of SC/ST candidates) 16-22 years  for

matric candidates in
General Duty. 16-20
years for  non-
matric candidates in
General Duty.

- e
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CRPF & ITBP BSF CISF Assam Rifles
2. Educational .
Qualification Matric Matric  Matric Sth class pass for
Tradesman. 8th class
pass for General
Duty. Matric with
Science for Technical
Trades.
3. Minimum Physical Standards .
(a) Height 170Cms 170 Cms 167 Cms Varies from 152 Cms-
to 167 Cms accor-
ding to the post and
domicile  of  the
candidates.
(b) Chest Unexpan- Unexpan- Unexpan- Varies between 75Cms
ded ded ded to 77 Cms. (un-
80 Cms 80Cms 8] Cms expanded) and 80
Cms to 82 Cms. (ex-
Expan-  Expanded Expanded panded) according
ded 85 85 Cms. 86 Cms. to the post and
Cms. domicle of the candi-
date.
(c) Weight Proportionate to height and age.
Note: Relaxation in height and chest measurements are given to certain

special categories of persons such as Adivasis, persons bclonomg

to martial races etc.

Recruitment of Constables/Riflemen except in NSG is made on an all

India ba.is.

The annual vacancics are allotted to each State/Union Territory

on the l:usis of population ratio and recruitment to these vacancies are made in

a phased manner from various places after giving wide publicity.

Candidates

who po:.sess the prescribed eligibility conditions can appear for selection at the

notified centres.

This procedure ensures fair representation of each State/Union

Territory in the Forces according to its population ratio.

Appointments in NSG is made by transfer on'dcputation only.

Vacancy of DG Post in ICAR

2264. SHRI SANTOSH KUMAR
GANGWAR: Will the Minister of
AGRICULTURE be pleased to state:

(a) the institutions functioning
under ICAR without respective Chiefs
and since when thcsc posts are lymg
vacant;

(b), whether the post of Director
General in Indian Council of Agri-

cultural Research is lying vacant;
(¢) if so, since when;

(d) the reasons for not filling up the
post; and

(e) the time by which the post is
likely to be filled?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI K. C. LENKA): (a)
Sir, A statement is attached.
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(b) to (z) Sir, the Secretary to the
Government of India in the Derart-
ment of Agricultural Research and
Education functions as Director-Gene-
ral of I1.C.A.R. Sercretary to the Gov-
ernment of India in the Department
of Agriculture and Coopesration has
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been holding the additional charge of
Secretary, DARE since 5-4-1990. The
appointment of DG, ICAR is tc be
made through the Union Public Ser-
vice Commission, whose recommenda-
tion in this regard is awaited.

STATEMENT
Names of the Institutions functioning under ICAR without re spective chiefs

Sl. Name of the Institute

No.

Since when lving
vacant

1 National Research Centre for Soyabean, Indore

2 Directorate of Vegetables

3 National Research Centre for spices, Calicut
4 National Research Centre for Cashew. Puttur .

5 National Centre for Integrated pest Management,

Faridabad.

6 Indian Lac Research Institute, Ranchi

7 Natlonal Research Centre for Meat

8 Cotton Technological Research Laboratory, Bombay

9 Central Soil and water conservation Research &

Training Institute, Dehradun.

August, 1986
October, 1986}
December, 1986.
December, 1986

July, 1987.
January, 1988
November, 1986
May, 1988

September, 1989

10 Central Institute of Agricultural Engineering, Bhopal October, 1989

11 National Centre for Mushroom Research, Solan
12 Central Avian Research Institute, Izatnagar

13 Central Research Institute for Dry]and Agnculture,

Hyderabad. .

14 Tndian Agricultural Research Institute, New Delhi

15 National Dairy Research Institute, Karnal

16 Central Institute for Research on Buffaloes, Hissar
17 Central Rice Research Institute, Cuttack

18 Central Institute for Fisheries Technology, Cochin. .
19 Central Institute of Research on Goats, Makhdoom.

20 National Centre for Agricultural Economics & Pohcy

"Research, New Delhi

March, 1990
April, 1990

April, 1990
July, 1990

July, 1990

July, 1990
November, 1990
July, 1991
February, 1991

July, 1991

12—21 LSS/ND/91
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[Englisk)
Nationalisation of Rivers

2265. DR. V. RAJESHWARAN:
Will the Minister of WATER RE-
SOURCES be pleased to state:

Written Answers

(a) whether there is any proposal
to nationalise all the rivers in India;

(b) if so, the details thereof: and

(c) the difficulti=s being encountered
in linkage of Ganga and Cauvery
rivers?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) No. Sir.

(b) Does not arise.

(c) The proposal for linking of
Ganga with Cauvery has been earlier
examined by the Government but it
was found to be cost-prohibitive and
infeasible. Hence the prorosal wac
not pursued further.

Pandiyar-Ponambala: Dam Project
in Tamil Nadu

2266. SHRI C. K. KUPPUSWAMY::
Will the Ministar of WATER RE-
SOURCES be pleased to state:

(a) whether the Government of
Tamil Nadu has forwarded any pro-
posal to the Union Government for
the construction of the Pandiyar-
Ponambalam Dam near Pollachi; and

(b) if so, the details thereof and
the time by which it ic likely to b2
cleared?

THE MINISTER OF WATER RE-
SOURCES {SHRI VIDYACHARAN
SHUKLA): (3} and (b) The Govern-
ment of Tamil Nadu has not forwar-
ded any proposal to the Union Gov-
ernment for the construction of Pan-
diyar-Ponambalam Dam near Polla-
chi. However, a project named Pandi-
yar-Ponnapuzzah Hydro-electric pro-
ject was received in the Central Elec-
tricity Authority which was returned
to the State Government for resubmis-
sion after resolution of inter-State as-

pects.
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Working Hours of Connanght Place
Shops

Written Answers

2267. DR. C. SILVERA: Will the
Minister of HOME AFFAIRS be
p'eased to state:

(a) whether the Delhi Administra-
tion has permitted the opening of
shops in Connaunght Place area till
Nine O’ Tlock at night;

(b) if so, the details thereof and the
reasons therefor;

(c) whether it is likely to cause in-
convenience to the employees especi-
ally female employees working in
shops and encourage hooliganism at
night; and

(d) if so, the remedial
taken in this regard?

measures

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE TN THE MINISTRY OF
HOME AFFAIRS (SHRI M. M.
JACOB): (a) No, Sir.

(b) to (d) Does not arise.

[ Translation)

Women Working in Para-Military
Forces

2268. SHRI PRABHU DAYAL
KATHERYA: Will the Minister of
HOME ATFAIRS be pleased to
state:

(a) the nvaiber of women working
in the para-military forces in the
country:

(b) the number of women appointed
therein during the last three years,
State-wise:

(¢) whether the proportion of
women working in the para-military
forces is very low:; and

(d) if so, the measures being taken
to encourage the appointment of more
women in those forces?
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THE MINISTER OF STATE IN
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND MINI-

STER OF STATE IN THE MINI-
STRY OF HOME AFFAIRS (SHRI

M. M, JACOB): (a) 2810 women
are working in the Central para-Mili-
tary Forces.

(b) State-wise data on the number
of women appointed in the Central
para-Military Forces during the last

three years (1988-90) are given

below:—

Name of the State/UT Number
of women
appointed

Andhra Pradesh . . 40

Assam . . . 33

Bihar . . . . 52

Gujarat . . . 2

Haryana. . . . 36

Himachal Pradesh . . 26

Jammu & Kashmir . . 13

Karnataka . . . 53

Kerala . . . . 87

Madhya Pradesh . . 35

Maharashtra . . . 39

Manipur . . . 9

Mecghalaya . . . 7

Mizoram . . . 9

Nagaland . . . 7

Orissa . . . . 25

Punjab . . . . 52

Rajasthan . . . 29

Tamil Nadu . . . 61

Tripura . . . . 3

Uttar Pradesh . 114

West Bengal . . . 72

Chandigarh . . . 9

Pondicherry . . . 1

Delhi . . . . 91

905

(c) Taking into acccunt the nature
of these Forces, their functional re-
quirements and working conditions,
the proportion of women working in
Central para-military forces is not
considered: very low.

(d) Does not arise.

[English]

Recommendations of the National
Police Commission

2269. SHRI K. PRADHANI: Wil
the Minister oi HOME AFFAIRS be
pleased to state:

(a) the details of the recommenda-
tions of the National Police Commis-
sion which have been accepted by the
Government; and

(b) the time by which
likely to be impiemented?

those are

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFA!RS AND MINISTER
OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI M. M.
JACOB): (a) and (b) ‘Police’ being
a State subject it is for the State Gov-
ernments to implemeat the recom-
mendations of the National Police
Commission. Available information in-
dicate that the reports of the Com-
mission have been thoroughly studied
by them and good measures of action
taken to the exteut considered apprc-
priate.

Land under Lrigation in Orissa,
Mabharashira and Madhya Pradesh
2270. DR. KARTIKESWAR

PATRA:
SHRI VILASRAO GUNDE-
WAR:

Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) the tota] hectares of land brought
under irrigation in Qrissa, Maharash-
tra and Madhya Pradesh during 1990
91: and
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- (b) the tctal areas in those .St_ates
proposed to be brought under irriga-
tion during 1991-92?

~THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHA-
RAN SHUKLA): (a) and (b) The
additional atea brought under irriga-
tion in the 3 States is as under:—

1990-91 1991-92

(Antici-  (target)
pated) (in thousand
hectare)
Orissa 117.32 54
Mabharashtra 128.50 73
Madhya Pradesh 188.00 140

Dhamara Fishing Harbour in Orissa

2271. OR. KARTIKESWAR
PATRA: Wiil the Minister of AGRI-
CULTURE be pleased :o state:

. (@) the Cen:ral assistance given upto

March 31, 1991 and proposed to be
given to the Dhamara Fishing Har-
bour in Balasore District of Orissa:

(b) the action taken/propoused to be
taken to upgrade it to a major fish-
ing harbour; and if not, the reasons
therefor; and

(c) the action taken/propesed to be
taken for the exploitation of vast
marine rescurces along the Orissa
coast?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI  MULLAPPALLY
RAMACHANDRAN): (a) The total
Central assistanze given to the Gov-
ernment of Orissa for the Dhamara
Fishing Harbour is Rs. 69,22,335.
No further amount is due.

(b) No proposal for upgradation of
Dhamara fishing harbour has been
received from the State Government

of Orissa.

(¢) Goveranient of India have san-
ctioned three mijmor and one major

AUGUST 8, 1991

Wpritten Answers 180

fishery haroour besides 7 fish landing
centres in Orissa for facilitating the
expioitation of marine resources along
the Crissa coast. Besides. a NORAD
Assisted Orissa  Fisheries District
Development Programme (Kasafal) is'
under implementation since March,
1985. The objective of this project is
to improve genera] stardard of living
of the popuiation of Kasafal.

L'ranslation]
Communication Facilities in Rural
areas
2272. SHRI RAM NARAIN
BERWA:
SHHRI  G. DEVARAYA
NAIK:

Will the Minister of COMMUNI
CATIONS be pleased to ctate:

{a) whether the Governme.it pro-
pose to formulate a special scheme to
provide communication facilities to
rural tribal and hiily areas; and

(b) if so, the details thereof and the
amount earmarked therefor in the
Eighth Plan?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAYYA
NAIDU): (a) Yes, Sir.

(b) The draft 8th plan (1990-95)
proposals for the rural and tribal/hill
areas of the Department of Telecom-
munications provide for provision of
telephone connection practically on
demand and provision of telephone
facility in each Gram Panchayat by
the end of the Pian. This envisages
addition f around 10.6 lakh lines of
Local Switching capacity for provi-
sion of 8 lakh new connections at a
cost of around Rs. 5100 crores in the
rura] areas. The Tribal Sub Plan en-
visages addition of around 2.85 lakh
lines of local switching capacity for
provision of 2.45 lakh telephone con-
nections and 650 Telex lines besides
6 notional telex exchanges at an esti-
mated outlay of about Rs. 1040 crores.
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[English]
Hot Rolling Mill in Durgapur Steel
Plant

2273. DR. SUDHIR RAY: Will the
Minister of STEEL be pleased to
state:

(a) whether the Government pre-
pose to set up a Hot Rolling Mill in
Durgapur Stee! Plant; and

(b) if so, the details thereof:

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEE): (a) No,
Sir.

(b) Does not arise.

Teesta Bairage Project in West Bengal

2274. DR. SUDHIR RAY: Will the
Minister of WATER RESOURCES
be pleased to state:

(a) the estimated cost of the Tcesta
Barrage Project;

(b) the expenditure incurred on the
Project and the amount of Central
assistance provided for this purpose so
far; and

(¢) the time by which it is likely to
be compleied?

THE MINISTER OF WATER RE-
SOURCES (SHR1 VIDYACHARAN
SHUKLA): (a) As per revised project
report of September 1990, the latest
estimated cost of the First Sub-Stage
of Stage I of the Teesta Bairage Pro-
ject is Rs. 695 crorces.

(b) An expenditur: of Rs. 334.63
crores has been incurred on the pro-
ject upto March, 1991. A special Cen-
tral Assistance of Rs. § crores was
given for the project during 1983-84
and an advance plan assistance of
Rs. 15 crores during 1986-87 and
Rs. 10 crores during 1987-88 was
provided for this project.

(¢) The project is scheduled to spill
over to IX plan.

Written Answers SRAVANA 17, 1913 (SAKA) Written Answers

182

LTTE activities in Tamil Nadu

2275. 'DR. SUDHIR RAY: Will
the Minister of HOME AFFAIRS be
pleased to siate:

(a) whether LTTE elements are still
active in Tamil Nadu; and

(b) if so, the steps taken to contain
them?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI MM.
JACOB): (3) Activities of LTTE in
Tamil Nadu are continting to cause
concern.

(b) The Governmen: of Tamil Nadu
have informed that sustained action is
being taken to eradicate militant
LTTE activities and to check their in-
filtration into India. This includes set-
ting up of chzCck posts and intensifi-
cation of patrolling on shore and off
shore. The Central Government is pro-
viding all possible assistance to the
State Government in this regard.

South India Water Grid
2276. SHRIMATI GEETA MUK-

HERIJEE:

SHRI V.
PRASAD:

SHRI M. V. CHANDRA-
SHEKARA MURTHY:

Will the Minister of WATER RE-
SOURCES be pleased to state:

SREENIVASA

(a) whether the Government pro-
pose to form a South India Water
Grid comprising all major rivers to
make maximum use of the available
water:

(b) if so. the details thereof:

(c) whether the Southern States
have been consulted in this regard;
and

(d) if so. the reaction of those State
Governments thereto?
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THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHA-
RAN SHUKLA): (a) Interlinking of
Southern rivers is proposed under the
Peninsular river development com-
ponent of National Perspectives for-
mulated by the Government.

(b) It is proposed to link Mahanadi
to Godavari; Godavari to Krishna;
Krishna to Cauvery and Cauvery to
Vaigai. Also linking of the west fiow-
ing Pamba and Achankovil with the
east flowing Vaigai for supplying
water to the drought prone areas is
proposed.

(c) and (d) The proposals are dis-
cussed at the different stages of for-
mulation in the Technical and Ad-
ministrative Committees in which the
concerned States are also represented
and they are modified according to
the cuggestions received from the Sta-
tes. The pre-feasibility report on the
Pamba-Achankovil-Vaigai link has
becn sent to the States and further
discussions are being held with them.

Courier Service in Private Sector .

22717. SHR1I DHARMANNA
MONDAYYA SADUL: Will the Mi-
nister of COMMUNICATIONS be
pleased to state:

(a) whether Courier Service in Pri-
vate Sector have grown up rapidly
during the last few years:

(b) whethzr the speed post service
has also been expanded during the
same period:

(c) if so. the salient feature of the
speed post service; and

(d) the details of the cooperation
between Private Sector and the De-
partment of posts to further boost
its functioning for the benefit of the

publie?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) Yes, Sir. the Gov-
emment is aware of the existence of
Private Courier Services.
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(b) Yes, Sir.

The Speed Post Service was iatro-
duced on 1-8-86 initially in 7 cities.
Since then this service has been ex-
panded to 60 cities under domestic
speed post service aud 48 countries
under international speed post service.

(¢) Speed Post Service is a guaran-
teed and time-bound delivery service
and has the following unique fea-
tures:

(i) Free Pick up Service

(ii) Book your own article scheme:
Customer grants his own re-
ceipt and copies thcreof along-
with articles are handed over
to the representative of De-
partment.

(iii) Book Now Pay later facility:
Booking of articles without
prepayment and settlement of
bills on weekly basis.

(iv) Pay Back facility: Refund of
speed post fee in case of non-
delivery within the time guar-
anteed.

(d) Private Couricrs work indepen-
dently. There is no cooperation bet-
ween them and the Department of
Post.

[T ranslation]

Closing of Returm Letter Office in
Jaipur, Rajasthan

2278. SHR1 GIRDHARI LAL
BHARGAVA: Will the Minister of
COMMUNICATIONS be pleased to
state:

(a) whether Return Letier Office in
Jaipur, Rajasthan was closed;

(b) if so. the reasons therefor: and

(c) the present policy of the Gov-
ernment in respect of closing or open-
ing of Return Letter Offices?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-"
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) No. Sir.
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(b) Does not arise.

(c) There is a Returned Letter
Office for every Postal Circle exclu-
sively or commonly with one or more
neighbouring Circles. The Govern-
ment has no plan either to close any
Returned Letter Office or to open any
new office.

Share of Rajasthan from Tehri Dam
Waters

2279. SHRI GIRIDHARI LAL
BHARGAVA: Will the Minister of
WATER RESOURCES be pleased to
state:

(a) whether the Government of
Rajasthan has requested the Union
Government to exnedite the matter
relating to share of Rajasthan from
Tehri Dam waters: and

(b) if so, the reaction of the Union
Government thereto and the steps be-
ing taken in this regard?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHA-
RAN SHUKLA): (a) and (b) The
Government of Rajasthan made a re-
ference to the Union Government to
persuade the Government of Uttar
Pradesh to allocate 10°%, of Tehri
Dam Project Waters for areas in
Rajasthan. The matter was accord-
ingly taken up with the Government
of Uttar Pradesh who informed the
Government of Rajasthan in July.
1988 as also to this Ministry in Sep-
tember. 1988. that in vicw of com-
mitments of Ganga Waters at Tehri
Dam Project, it did not appcar possi-
ble to supply waters to areas in Raj-
asthan. The Rajasthan Government
was advised in October, 1988 to bring
up the matter before the Inter-State
Meeting on Yamuna. The meeting
of the Standing Committee on Inter-
State issues in Water Resources to
discuss the Yamuna dispute was held
in September, 1990 but this issue did
not come up for discussion.

Written Answers SRAVANA 17, 1913 (SAKA) Written Answers

. order.

186

[English]
Riot Control Vehicles

2280. SHRI J. CHOKKA RAO :
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether riot control vehicles
manufactured by a  Bombay-based
firm in collaboration with some Aus-
trian Company are in use in certain
pagts of the country like Kashmir:
an

(b) if so. whether there is any pro-
posal to acquire such vehicles on a
large scale for supply to States to
control riots?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY CGF
HOME AFFAIRS (SHRT M. M. JA.
COB): (a) and (b) Law and order is
a ‘State’ subject and it is for the State
Governments to use the eauipment of
their choice to maintain law and
The Government of India has
no information about the tyvpes of
vehicles being used by the State Gov-
ernments.

Fencing on Indo-Bangladesh Border

VITAYARA-
Minister of
pleased to

2281. SHRI V. S.
GHAVAN: Will the
HOME AFFAIRS be
state:

(a) the progress made in thz fenc-
ing of the International border bet-
ween India and Bangladesh:

dispute

(b) whether there is any
fencing

with Bangladesh on the
issue: and

"(¢) if so. the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF FARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY OF
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HOME AFFAIRS (SHRI M. M. JA-
COB): (a) So far, fencing for a length
of 36.57 Kms. has been done on the
Indo-Bangladesh border.

(b) No, Sir.

Written Answers

(¢) Question does not arise.

Formation of Aluminium Aauthority
of India

2282. SHRI KARIA MUNDA :
Will the Minister of MINES be pleas-
ed to state:

(a) whether the Union Government
propose to form an ‘Aluminium Au-
thority of India’ and bring all the
Aluminium factories under its autho-
rity in order to control prices: and

(b) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHR1
BALRAM SINGH YADAYV): (a) No.
Sir.

(b) Does not arise.

[Translation]
Magnesite  Project at Pithoragarh,

ol o

2283. SHRI JEEWAN SHARMA:
Will the Minister of STEEL be pleas-
ed to state:

(a) whether the Governnient are
considering any proposal to close
down Pithoragarh Magnesite Project
of Bharat Refractories Limited, in
Pithoragarh, Uttar Pradesh; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHR1
SONTOSH MOHAN DEB): (a) and
{(b) The Government has approved
the proposal of M/s. Bharat Refrac-
tories Ltd. not to implement the pro-

posed Pithoragarh gnesite Project
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as it was felt that consequent to shift
in the demand pattern of refractories,
the project would be unviable.

Per Capita Milk Consumption

2284. SHRI VILASRAO NAG-
NATHRAO GUNDEWAR: Will the
Minister of AGRICULTURE be ple-
ased to state the per capita consump-
tion of milk in the urban and rural
areas of Maharashtra  separately
during 1990-91?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI K. C. LENKA): The
State Government of Maharashtra has
reported that during the vear 1990-
91 per capita consumption of milk
in urban areas was 107 grams while
in the rural areas it was 126 grams.

Telephone Connections in Nanded
and Parbhani Districts of
Maharashtra

2285. SHRI VILASRAO GUNDE-
WAR: Will the Minister of COM.
MUNICATTONS be pleased to state:

(a) the number of new telephone
connections provided to the appli-
cants on the waiting list in Nanded
and Parbhani district of Maharashtra
during 1990; and

(b) the number of new telephone
connections likely to be released.
during 1992?

THE DEPUTY MINISTER 1IN
THE MINISTRY OF COMMUNTI
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) During 1990- new
telephone connections given in Nanded
and Farbhani districts are 313 and
331 respectively.

(b) During 1992, the approximate
number of new telephone conncctions
likely to be released is as under:

Nanded 450 -
m.

Parbhani .
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Setting up an Unit of Indian Tele-
phone Industries in Bihar

2286. SHRI UPENDRANATH
VERMA: Will the Minister of
COMMUNICATIONS be pleased to
state:

- (a) whether the Government pro-
pose to set up an Indian Telephone
Industries Unit in Bihar;

(b) if so, the time by which it is
likely to be set up; and

(c) if not, the reasons therefor?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) No, Sir.

(b) Does not arise.
(c) At present, there are no plans

to set up any new unit of Indian Te-
lephone Industries Limited.
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[English]

Adu’teration of Pesticides

2287. PROF. UMMAREDDY
VENKATESWARLU: Will the Mi-
nister of AGRICULTURE be pleas-
ed to state:

(a) whether there is large scale
adulteration of pesticides in the coun-
try;

(b) the number of adulteration cases
reported during the last three years:
and

{c) the remedial steps taken in this
regard?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) There
are no reports about large scale adul-
teration of pesticides in the country.
However, 3.79% to 4.9°, of the pesti-
cides samples drawn by Insecticide
Inspectors notified under the Insecti-
cides Act 1968 have been found to be
sub-standard.

(b) The number of samples analys-
ed and found sub-standard during the
last three years is as under:

Year Samples Found % sub-
Analysed  sub- standard
- standard
1987-88 38053 1402 3.7
1988-89 34912 1312 3.9
1989-90 . 41267 2031 4.9

(c) The State Governments have no-
tified functionaries for the enforce-
ment of the Insecticides Act,  1968.
The Insecticides Inspectors notified
under the Act regularly draw the
samples of pesticides and send the
same to the Insecticides Analysts for
testing. A network of 39 State Pesti-
cides Testing Laboratories is avail-
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able in the country with an analysis
capacity of more than 44.000 sam-
ples per annum. The Central Go-
vernment has also notified a Central
Insecticides Laboratory as a referee
laboratory.  The progress of the
quality control efforts made by the
States and U.Ts is periodically review-
ed by the Union Ministry of Agricul-
ture for improving the qualities of
pesticides -manufactured & sold in
the country.
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Indo-Pak Taks on Bilateral lIssme

2288. SHRI RAJENDRA KU-
MAR SHARMA:

SHRI K. PRADHANI:

SHRI GOPINATH GAJA-
PATHI:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the Foreign Secretary
of Pakistan visited India recently and
had talks with his Indian counterpart
on various bilateral issues between
the two countries:

(b) if so. the outcome thereof:

(c) whether the issue of border dis-
putes also figured in the talks;

(d) if so. the details thereof:

(e) the outcome of talks held at
other levels on various issues between
the two countries:

(f) whether the Government have
initiated any talks with Pakistan for
a peaceful settlement of Siachen Gla-
ciers issue: and

(g) if so. the outcome thereof?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI MADHAV-
SINH SOLANKID): (a) to (d) The
Fourth Round of Foreign Secretary
level talks between India and Pakis-
tan took place in New Delhi from 4
to 6 April. 1991. The talks covered
the entire range of bilateral issues
and included an exchange of views on
international issues of mutual interest.
In these discussions it was pointed
out to Pakistan that the crux of the
present problem in bilateral relaticns
was its support to terrorism and sub-
version directed again<t India in Pun-
iab and Jammu & Kashmir.

The Foreign Secretaries signed two
agreements on 6 April, 1991, relating
to:—

(i) Advance Notice on Military
Exercises, Manoeuvres ard
Troop Movements. ‘
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(ii) Prevention of Air Space Viela-
tions and for Permitting Over-
flights and Landings by Mili-
tary Aircraft.

It was also decided to commence
discussions on several pending bila-
teral issues and, in principle, to con-
vene the Sub-Commissions of the
India-Pakistan Joint Commission on
mutually convenient dates. Agree-
ment was also reached to hold the
fifth round of Foreign Secretary level
talks. These are now scheduled to
be held in September. 1991,

(e) The Surveyors General of India
and Pakistan met in New Delhi from
23 to 26 March, 1991 to discuss the
demarcation of the international boun-
dary between the two countries in
the Sir Creek area. These talks help-
ed in a better appreciation of each
other’s point of view. Further dis-
cussions on the issue are scheduled
to take place at the Secretaries level
scheduled later this month.

The India-Pakistan Committee ‘o
Combat Drug Trafficking and Smug-
gling met in Islamabad from 30 to
31 July. 1991 and agreed, inter-alia.
to expedite exchange of information
to control drug trafficking and smug-
gling across the Indo-Pakistan border.

(f) and (g) In the Fourth round of
Foreign Secretary level talks, it was
agreed in principle to resume the
dialogue on Siachen at the appro-
priate time.

[Translation)

New Electronic Telephone Exchanges

2289. SHRI RAJINDERA KU-
MAR SHARMA: Will the Minister
of COMMUNICATIONS be pleased
to state:

(a) the target fixed for opening of
electronic telephone exchanges during
1990-91: and

(b) the number of electronic exch-
anges opened during 1990-91 and pro-
posed to be opened during 1991-92?
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THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHR1 P. V. RANGAY-
YA NAIDU) (a) The target fixed for
opening Electronic Exchanges during
1990-91 was 2957.

(b) The number of Electronic Ex-
changes opened during 1990-91 was
2987 and the number of Electronic
exchanges/exchange units proposed to
be opened during 1991-92 is 4472.

[English]

Foreign Exchange Earned by Kudre-
mukh Iron Ore Company Limited

2290. SHRI RAJINDERA KU-
MAR SHARMA: Will the Minis-
ter of STEEL be pleased to state:

(a} the foreign exchange earned by
the Kudremukh Iron Ore Company
Ltd. during the last three years: and

(b) the foreign exchange expected 1o
be earncd during 1991-92?

THE MINISTER OF STATE OF
I'HE MINISTRY OF STEEL {(SHRI
(SONTOSH MOHAN DESB): (a) The
amount of foreign exchange earned
by Kudremukh TIron Ore Company
Limited during the last three years is
as under:

Year Amount in
Rupees
lakhs

1990-91 22898

1989-90 17440

1988-89 11639

(b) During the year 1991-92, Kudre-
mukh Iron Ore Company Limited ex-
pects to earn Rs. 25,000 lakhs in for-
eign exchange on export of iron ore
concentrate and pellets to various co-
untries. This may go up on account
of the consequential impact of the ex-
change rate adjustment announced re-
cently,
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Repatriation of Refugees to Sri Lanka

2291. SHRIMATI BASAVARA-
JESWARI: Will the Minister of
EXTERNAL AFFAIRS be pleased
to state:

(a) whether India and Sri Lanka
are working out ways of sending back
the Sri Lankan refugees from Tamil
Nadu to Sri Lanka:

(b) if 50, the details thereof:

(¢) whether the Government of India
have agreed to assist Sri Lanka in sett-
ing up a refugee centre in Mannar Is-
land: and

(d) if so, the details thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHR1 MADHAVSINH
SOLANKI): (a) and (b) During the
recent visit of Sri Lanka Foreign Mi-
nister to India. the Indian side stress-
ed that the Sri Lanka Government
musi take steps to encourage an early
and voluntary return of the refugees
presently in India.

(¢) and (d) Government of India
has provided relief supplies valued at
approximately Rs. 1.17 Crores to the
United Nations High Commission for
Refugees for its on-going relief ope-
rations at Peasalai and Madu (Man-
nar District).

Speed Post Service

2292. SHRIMATI BASAVARAJ-
ESWARI: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether the Government pro-
pose to introduce the speced post ser-
vice in more cities, and

(b) if so. the details thereof?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHR1 P. V. RANGAY-
YA NAIDU): (a) No, Sir. 'I_‘here are
no plans for the present to introduce
speed post services to more cities.

(b) Does not arise in view of reply
(a) above.
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New Telephone Connections in
Kamnataka

2293. SHRIMATI BASAVARAJ-
ESWARI: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) the total number of applications
for telephone connections pending in
Bellary District, Karnataka; and

(b) the time by which the appli-
cants are likely to be provided with
telephone connections?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) Waiting list as on
30-6-1991 in Bellary District, Karna-
taka, is 1074.

(b) The applicants arc likely to be
provided telephone connections pro-
gressively by March, 1993.

| Translation)
Vikramshila Agriculture University at
Sabaur, Bihar
2294. SHRI BHOGENDRA JHA:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether there is a proposal to
open Vikramshila Agriculture Univer-
sity at Sabaur in Bihar; and

(b) if so, the time by which it is li-
kely to be opened?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
gURE (SHRI K. C. LENKA): (a)

o, Sir.

(b) Does not arise.

[English]

Issme of Passport from Regional Pass-
~ port Offices

2295. SHRI SYED SHAHABUD-
DIN: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state:

(a) the total number of passport
applications pending as on April 1.
1990, Passport Office-wise:
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(b) the total number of passport

applications received and disposed of

during 1990-91, Passport Office-wise;

(c) the total number of passports is-
sued and the number of passports ser-
vices extended during the year 1990-
91; Passport Office-wise and

(d) the steps taken to improve the
efficiency of the Passport Offices?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI MADHAVSINH
SOLANKI): (a) The detailed infor-
mation Passport Office-wise is given
in the attached Statement I.

(b) Information is being collected
from various Passport Offices.

(c) The requisite information is gi-
ven in the attached Statement II.

(d) Information is given in the atta-
ched Statement II1.

STATEMENT I

The total number of passport applications
pending as on 01-04-1990

Sl Passport  Office Pendency
No.
1 Ahmedabad 14280
2 Bangalore 9329
3 Bareilly 11036
4 Bhopal . . 3550
5 Bhubaneshwar . 722
6 Bombay . . 24042
7 Calcutta . 8869
8 Chandigarh 33493
9 Cochin 17867
10 Delhi 8043
11 Goa . 1157
12 Guwahati. 1694
13 Hyderabad 15671
14 Jaipur . 13334
15 Jalandhar. 53825
16 Kozhikode 14509
17 Lucknow . . 15159
18 Madras . .0 5016
19 Nagpur . 955
20 Patna 4779
21 Srinagar . 3937
22 Trichy 17645
278912
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STATEMENT 11

The number of Passports issued and Miscellaneous services rendered by each
Passport Office during 1990-91

S. Passport Office Passports  Services
No. issued rendered
1 Ahmedabad 90732 68190
2 Bangalore . 61882 33650
3 Bareilly 44343 21054
4 Bhopal 17180 9506
5 Bhubaneshwar 5766 2015
6 Bombay 229495 180110
7 Calcutta 47106 20887
" 8 Chandigarh 78576 25951
9 Cochin 128348 98227
10 Delhi 84186 78839
11 Goa . 9662 18230
12 Guwahati 5901 1883
13 Hyderabad . 98799 53900
14 Jaipur 64535 28425
15 Jalandhar 103815 33718
16 Kozhikode . 110528 63707
17 Lucknow 49270 15567
18 Madras 69063 53834
19 Nagpur 6488 2295
20 Patna 21980 7773
21 Trichy 113070 40197

1440725 857958

STATEMENT I

Steps taken to improve efficiency in

Passport Offices

1. Following categorics of applicants

have been exempted from requirement

of

Prior police and CID verification

before issue of Passports to them;

(a) All Government servants and
Employees of Public Sector
Undertaking who along with
their applications submit No
Objection Certificate (NOC)
and verification certificate sign-
ed by their Head of Depart-
ment on official stationery.

(b) Where an applicant submits his
application accompanied with
a Verification Certificate sign-
ed by either:

(i) a Deputy Secretary to the
Government of India and
above;

(ii) a Joint Secretary and abo-
ve to a State Government;

(iii) a Sub-Divisional

Magis-
trate and above;

(iv) District Superintendent of
Police and above:

(c) Retired Gazetted Government
Servants
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(d) Former Members of the Union
Parliament (Rajya Sabha and
Lok Sabha) and State Legisla-
tures (Assemblies and Coun-
cils)

2. In all other cases where Regio-
nal Passport Officers/Passport Officers
are otherwise satisfied with genuine-
ness of applicant, a Passport may be
issued where police and CID do not
send their reports in 4 weeks after des-
patching personal particulars forms to
them.

3. Children below the age of 15
years may be issued Passport without
police verification.

4. Persons holding normal Passports
may be issued fresh Passports after
10 years of its validity without prior
police /CID verification.

S. Furthermore, in order to ensure
expeditious clearance monitoring of
Passports issued and pending is done
through weekly progress reports in res-
pect of each Passport Office.

6. With effect from 16th August,
1990, fresh Passports are being issued
for a period of ten years at a stretch
so that a Passport holder need not
visit a Passport Office for renewal
after first five vears as was the case
before August, 1990.

Step- taken to increase productivity
Passport Offices.

(i) To increase the productivity of
Passport Officers steps are be-
ing taken to computerized the
Passport Offices.

(ii) Within budgetory allocation
Passport Offices have been al-
lowed to hire casual workers
and also to give overtime allo-
wance to eligible staff to in-
crease output.

[Translation)
Water Reservoir Scheme in Bihar

2296. SHRI RAM LAKHAN SIN-
GH YADAV: Will the Minister of
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WATER RESOURCES be pleased to
state:

(a) whether the Government of Bi-
har has forwarded any proposal to the
Union Government for the construc-
tion of a water reservoir to provide
water to the Sone Irrigation Project in
full capacity: and

(b) if so the details thereof and the
time by which it is likely to be clea-
red?

THE MINISTER OF WATER
RESOURCES (SHR1 VIDYACHA-
RAN SHUKLA): (a) and (b) Presu-
mably. the project referred to is Kad-
wan Reservoir Project of Bihar. The
State Government had submitted a
proposal for construction of Kadwan
Reservoir on the Sone River to the
Central Water Commission in August,
1987 for its techno-economic apprai-
sal. The report was examined and re-
turned to the Statc Government in
January. 1988 for modification. Even
in the modified report received in June,
1990. Central Water Commission fo-
und many basic deficiencies. For exam-
ple. in this multipurpose project, de-
tails for only dam was given leaving
out details of irrigation and hydro po-
wer components, concurrence of basin
States for submerging their areas was
not obtained. environmental and for-
est aspects were not dealt with and
hydrology of the project was not fin-
alised. The project, therefore, had to
be returned to the State Government
in July, 1990.

While the project proposes to sta-
bilise irrigation in the existing Sone
command and also to generate hydro-
power, only on finalisation of hydro-
logy of the project, benefits and de-
tails can be quantified. The State
Government is required to submit a
modified Project Report in compliance
to the observations of the Central
Water Commission.

Central Assistance for Control of
Floods in Bihar

. -2297. SHRI. RAM 1L.AKHAN SIN-
GH YADAV: Will the Minister of
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WATER RESOURCES be pleased to
state:

(a) whether the Government have
sanctioned funds for control of floods
in North Bihar under the Eighth Five
Year Plan: and

(b) if so, the details thereof and the
time by which the said funds are li-
kely to be released?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHA-
RAN SHUKLA): (a) Eighth Plan has
not been finalised.

(b) Does not arise.

Subarnarekha Multi-Purpose Project
Phase 11

2298. SHRI RAM LAKHAN SIN-
GH YADAV:

SHRI CHHEDI PASWAN.

Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) the present position of the cons-
truction of the Subarnarekha Multi-
purpose Project Phase II of Bihar:

(b) the expenditure incurred there-
on so far; and

(c) the time by which the project is
likely to be completed?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHA-
RAN SHUKLA): (a) The Govern-
ment of Bihar had submitted a revis-
ed identification report on Subarnare-
kha Multi-purpose Project Phase-I1
comprising balance of work on the
project accepted in 1982 and number
of modernisation, new irrigation and
hydro-electric schemes as other com-
ponents in September, 1988 estimated
to cost Rs. 858.6 crores to Central Wa-
ter Commission for techno-economic
appraisal. The scheme was examined
and the State Government was reques-
ted in March. 1989 to either delete the
other components from the scope of
the Subarnarekha Multi-purpose Pro-
ject Phase-TI or secure clearance quick-
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ly form Technical
mittee. )

Advisory Com-

(b) An expenditure of Rs. 464.16 cro-
res has been incurred upto March,
1990 on Subarnarekha Multi-purpose
Project. The anticipated expenditure
during the year 1990-91 is Rs. 76.31
crores. The Working Group of Plan-
ning Commission has recommended
Rs. 100 crores outlay for the year
1991-92.

{c) As per Government of Bihar
identification report on Subarnarekha
Project Phase-II of September, 1988,
the project is scheduled to be com-
pleted by 1997-98 with the base year
1989-90.

[English)
High Yielding Variety Seeds

2299. SHRT PHOOL CHAND
VERMA:

SHRI ' YASHWANTRAO
PATIL:
Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether a large number of far-
mers are not being supplied adequate
quantity of High Yielding Variety
Seeds:

(b) if so, the reasons therefore; and

(¢) the steps the Government pro-
pose to take to ensure timely and ade-
quate supply of high yielding variety
seeds to the farmers?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) and (b)
Production and distribution of seeds
including High Yielding Variety Seeds
is primarily the responsibility of the
State Government which undertakes
this job through its institutions like
State Government Seed Farms, State
Seed Corporation. Apex Cooperative
Institutions. etc. Their efforts are
supplemented by the National Seed
Producing Agencies Tike National Seeds
Corporation and State Farms Corpo-
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ration of India through their own in-
frastructure. So far as efforts by the
Government of India are concerned.
it organises Zonal Seed Conferences
prior to each sowing season ie. Kha-
rif and Rabi. The requirement for
Kharif, 1991 and its availability was
reviewed with the State Governments
and it was observed that against the
requirement of 18.92 lakh gts. of high
yielding variety seeds, 19.02 lakhs gts.
was available.

(c) In order to assist the State Gov-
ernments for production and distribu-
tion of seeds, the Government of India
also supplements their efforts through
National Seed Producing Agencies and
Central Sector/Centrally Sponsored
Schemes.

[Transiarion]
Soil Conservation in Bihar

2300. SHRI CHHEDI PASWAN:

SHRI MOHAMMAD ALI}
ASHRAF FATMI:

Will the Minister of AGRICUL-
TURE be pleased to state:
(a) the Centrally sponsored soil

conservation schemes being implemen-
ted in Bihar:

(b) the funds allocated for those
schemes during 1990-91: and

(c) the steps taken by the Govern-
ment to check soil erosion in Bihar?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY RA-
MACHANDRAN): (a) The Centrally
Sponsored Soil Conservation Schemes
implemented in Bihar are (i) Soil Con-
servation in the catchments of River
Valley Projects (RVP) and (ii) Inte-
grated Watershed Management in the
catchment areas of Flood Prone Ri-
vers (FPR). .

(b) Rs. 670 lakhs have been allo-
cated during 1990-91 to Uihar for
these two schemes together. -
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(c) The steps taken by Government
to check soil erosion in Bihar include
mechanical and biological measures
according to requirements of the ter-
rain.

[English)

Projects to Control Floods and Ero-
sion in Assam

SHRI NURUL ISLAM:

Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) whether some projects for con-
trol of erosion and floods in Assam
are pending with the Union Govern-
ment; and

2301.

(b) if so, the details thereof and the
time by which those are likely to be
cleared?

THE MINISTER OF WATER
RESOURCES (SHR1 VIDYACHA-
RAN SHUKLA): (a) and (b) There
are three projects and they have been
examined. One pertaining to protec-
tion of Mukalmua Howlighat Area
{cost Rs. 17.83 crores) is to be con-
sidered for technical approval and the
other two pertaining to protection of
Nagaghooli Maijan Area (cost Rs.
17.60 crores) and Raising and Streng-
thening of Gabru Embankment (cost
Rs. 3.91 crores) will be considersd
after the required modifications are
carried out.

Pablication of Telephone Directories

2302. SHRI SRIBALLAV PANI-
GRAHI: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) the reasons for publication of
Te'ephone Directories from private
sources:

/b) the terms and conditions cf
ag:eement between the Government
and the private concern: and

(c) the profit earned or loss suffer-
ed due to privatisation of the publica-
tion of Telephone Directories?:
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. THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): . (@) The policy io
get the Telephone Directories printzd
by awarding comprehensive contracts
for printing, binding, supply of paper,
procuring advertisements and delivery
of adequate number of directori:s,
free of charge, was decided to over-
come delays in—

(i) finalising of rate contract by
DGS&D for supply of paper;

(i) finalising of  advertisements

etc.;.

(i) supply of paper by the mana-
~ facturers;

(iv) Delays by printing presses due
: to inadequate resources, capa-
bility etc.

(") The major terms and cond:-
tions of the contract, in general, are:

“(iV-Contractor - i§ ~authorised to
collect advertisements from the
customers/public and publish
telephone directories "on be-
half of the Government/
MTNL;

(i) Besides. . proviling adequate
number of telephone directo-
ties, free of cost to the Depa-t-
‘ment  for distribution amorgst
teiephone . subscribers stc., (he
Contractor also- has to pay an
agreed amouat/percentage S
Royalty to the Department.

(c) There is no. loss to the Depar.-
ment/Government. On the contrary,
Government saves ‘ont publishing tele-
phone directories, the cost of paper,
work of collection of advertisements
etc. besides earning substantial revenue
by way of the royalty charges

[Translatton]
Grant for‘ ,Couml of moods and Soil
Erosion

2303 SHRI HARJ]GEWAL PRA-
SAD: Will the Minister of WATER
RESOURCES be pleased to state:
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Written Answers SRAVANA 17, 1913 (SAKA) Written Answers

206

(a) whether the Government pro-
pose to give any grant. for control of
flcods ard soil erosion caused hyv
Chhoti,  Gandak, Ghaghra, Rapti.
Khanua and Narayani rivers: and

(" _if <0, the details thereof?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHA-
AN SHUKLA): {(a) and (b) As
per present policy, Central assistance
is in the form of block grants and
loans not attached to any Sector of
development or a project. In the
approved outlays for 1991-92, there is
no spec:ﬁc provision in Central Sec-
tnr for eiving grants to contro! floo k )
in these rivers.

[English]
Mahi-Bajaj Sagar Project

2304. DR. LAXMI NARAYAN
PANDEY: Will the Minister of
WATER RESOURCES be pleased to

stote -

(a) whether the Government of
Rajasthan has provided 0.75 flap in
the gates of Mahi-Bajaj Sagar Pro-
iect near Banswara which is iikely to
affect additional 68 hectares of land
of Madhya Pradesh; and

(b) if so, the steps being taken by
the Union Government to make good
the loss suffered by Madhya Pradesh?

‘THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHA-
RAN SHUKLA): (a) Yes, Sir
Flaps of 0.75 metre height have been
provided to the gates of Mahi-Bajaj-
sagar Dam.

(b} A meeting of the Irrigation’
Water Resources Ministers of Rajas-
than Madhya Pradesh and Gujarat
was convened on 6th February., 1991
at New Delhi to consider the repie-
sentation made by the Government of
Madhva Pradesh in this regard, The
suggestion of the Minister of Water
Resources to hold discussions ingdi-
vidually with the States -eoncerned, in-
the first instance, was - agreed to in
the meeting. Due to quick changes
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in the Government, subsequent meet- of Krishi Vigyan Kendras in the
ings could not be held. State; and

[ Translation)

Proposal to name Central Agricul-
tural Institute after Late Ch. Charan

2305. SHRI DEVENDRA PRA-
SAD YADAV: Will the Minister of
AGRICULTURE be pleased to
state: )

(a) whether there is any proposal
under consideration of the Govern-
ment to name a Central Agricultural
Institute atter Late Ch. Charan Singh:
and '

ib) if so. the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI K. C. LENKA): {a)
No, Sir.

(b) Does not arise.

Krishi Vigyan Kendra

2306. SHRI DEVENDRA PRA-
SAD YADAV: Will the Minister of
AGRICULTURE be pleased to
statc.

(a} wiiether the Umion Government
have received any proposal from the
Government of Bihar for setting up

(b) if so, the present position of
the proposal?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI K. C. LENKA): (a)
No., Sir.

(b) Does not arise.

Natural Calamities

2307. SHRI RAJINDRA KU-
MAR SHARMA: Will the Minis-
ter of AGRICULTURE be pleased
state :

(a) the loss of life and damage
caused to property by natural cala-
mities in the country during last
year:

(b) the steps taken by the Govern-
ment to provide relief to the victims;
and

(c) the amount allocated by the Go-
vernment therefor to each State dur-
ing last year?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) The ex-
tent of damage caused in the coun-
try due to natural calamities during
1990-91 is given below:—

(i) Number of human lives lost
(i) Population affected

(iii) Cropped area affected .
(iv) Houses damaged

2299
312.00 lakhs
26.90 lakh ha.
18.74 lakh.

(b) Apart from providing Gratuti-
ous relief to the next of kins who
lost their lives, the other relief mea-
sures taken by the concerned State
Governments included the opening of
relief camps and health centres, eva-
cuation of affected population and
supply of food packets. Essential
commodities like wheat, atta, salt and

kerosene ctc. were also provided to

the affected people on immediate
basis.
(¢) A statement indicating the

Statewise allocation under Calamity
Relief Fund and the amount released
during 1990-91 is attached.



209  Written Answers

SRAVANA 17, 1913 (SAKA)
STATEMENT

Written Answers

210

Statement indicating the Financial Assistance provided by the Central Governmen!
to States due to various natural calamities during 1990-91

(Rs. in crore)

States Allocation Central Amount

under share released

CRF for including

1990-91 advance

release
1 2 3 4
1 Andhra Pradesh 86.00 64.50 125.66*
2 Arunachal Pradesh 2.00 1.50 1.50
3 Assam 30.00 22.50 22.50
4 Bihar . 35.00 26.25 26.25
5 Goa 1.00 0.75 0.75
6 Gujarat 85.00 63.75 63.735
7 Haryana 17.00 12.75 12.75
8 Himachal Pradesh 18.00 13.50 13.50
9 Jammu & Kashmir 12.00 9.00 9.00
10 Karnataka . 27.00 20.25 20.25
11 Kerala 31.00 23.25 23.25
12 Madhya Pradesh . 37.00 27.73 27.75
13 Maharashtra 44.00 33.00 33.00
14  Manipur 1.00 0.75 0.75
15 Meghalaya . 2.00 1.50 1.50
16 Mizoram 1.00 0.75 0.75
17 Nagaland 1.00 0.75 0.75
18 Orissa 47.00 35.25 57.13+
19 Punjab 28.00 21.00 21.00
20 Rajasthan 124.00 93.00 93.00
21 Sikkim 3.00 2.25 2.25
22 Tamil Nadu 39.00 29.25 29.25
23 Tripura 3.00 2.25 2.25
24 Uttar Pradesh 90.00 67.50 67.50
25 West Bengal 40.00 30.00 30.00
Total 804.00  603.00  686.04
*Includes advance assistance of Rs. 61.16 Crores to Andhra Pradesh &
Rs. 21.88 Crores to Orissa.
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Horticultural Boards

" 2308. SHRI RAMESHWAR PA-
TIDAR: Will the Minister of AG-
RICULTURE be pleased to state:

(a) whether the Union Government
propose to set up more Horticultural
Boards in the States; -

(b) if so, the details thereof; and
{¢) if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) to (c)
Setting up of Horticulture Boards at
State-level is to be decided by the
respective State Governments. Many
of the State Governments have creat-
ed separate Horticulture Departments
to impart a concerted thrust to horti-
culture development. At the national
level, the Central Government has set
up a National Horticulture Board to
look after different aspects of horti-
culture development. The Board is
implementing a number of Schemes
either directly or through the State
Governments for which financial and
technical assistance are provided by
the Board.

[English)
Time Limit for Local Telephone Calls

2309. SHRI MADAN LAL KHU-
RANA: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether attention of the Go-
vernment has been drawn to the news
item captioned ‘Plan to meter local
calls every three minutes’ appearing
in the Indian Express dated July 19,
1991 wherein it has been reported
that for all calls from electronic ex-
changes a time limit will be fixed
from September, 1991;

(b) if so, the details thereof;

(c) whether there is an increasing
resentment amongst the subscribers
because of the unsatisfactory services
rendered by 197, 198, and 199;

AUGUST 38, 199 -
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: (d) if so, the remedial steps pro-
posed to be taken in this regard; and

() the time by which the next tele-
phone directory is expected?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) Yes, Sir.

(b) A proposal to meter the local
calls once in three minutes with a
view to encourage the subscribers to
limit the duration of calls thereby en-
abling the common equipment avail-
able to carry more traffic has been
received from MTNL. The proposal
is under consideration of the Govern-
ment.

(c) No, Sir. These services are
generally satisfactory. However, at
times, when the staff absenteeism is
high due to disruption in local trans-
port system and other causes, the res-
ponse on these services gets affected.

(d) It is proposed to increase the
number of positions on Directory En-
quiry services and computerise the
Complaint Service 198.

{e) The next English Directory for
Delhi is likely to be avaxlablc by De-
cember, 1991.

[Translation]

Waiting List for Telephone Connec-
tions in Bihar

2310. SHRI SIMON MARANDI:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) the number of applicants on
the waiting list for new telephone
connections in Bihar, district-wise as
on July 31, 1991;

(b) the time by which-these appli-
cants are likely to be provided with
telephone connections; and

{c) the action taken in this" regard
during 1989, 1990 and 1991 so far?
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THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAYYA
NAIDU): (a) The district-wise
waiting list of Bihar as on 31-7-1991
is given in the attached statement.

(b) Expansion plans have been
drawn for clearing the present waiting
list progressively during the 8th Plan
period. However, majority of the
waiting list in Bihar is expected to be
cleared by March, 1993 with the addi-
tion /expansion of telephone exchan-
ges.

' (c) The year-wise development
taken place during the last 3 years
is as under:

Written Answers SRAVANA 17, 1913 (SAKA) Written Answers

Year New tele-
phone
connec-
tions
provided

1988-89 7948
1989-90 9294
1990-91 11757
STATEMENT
District-wise  waiting list of Bihar
‘ upto  31-07-1991
Sl. District waiting
No. List
1 2 3
1 Bhojpur . . . 60
2 Rohtas . - . . 35
3 Bhagalpur . 1377
4 Sahebganj . . 41
5 Chapra . . . 69
6 Gopalganj . . 64
7 Siwan 225
8 Begusarai . . 138
9 Khagaria . . 53
10 Darbhanga 202
11 Madhubani 108

214
1 2 3
12 Samastipur . . 97
13 Deoghar . . . 5
14 Dumka . . . 26
15 Godda . ) . 13
16 Dhanbad . 1484
17 Palamu . . . 65
18 Aurangabad . . 39
19 Gaya . . 369
20 Jehanabad . . 27
21 Nawadah . 121
22 Giridih . . . 23
23 Hazaribagh 503
24 Singhbhum East 2671
25 Singhbhum West . 364
26 Araria . . . 12
27 Katihar . . . 64
28 Kishanganj . . 14
29 Purnea . . 277
30 Monghyr . . 76
31 Champaran East . 31
32 Champaran West . 2
33 Muzaffarpur 1402
34 Sitamarhi 186
35 Vaishali - 405
36 Nalanda . 427
37 Patna . . 7196
38 Gumla . . . 27
39 Lohedaga. . . 20
40 Ranchi . . 3666
41 Madhepura . . 32
42 Saharsa . . . 91
21907

Comphluints Against Delhi Police Per-
sonnel

2311. SHRI GOVINDA CHAN-
DRA MUNDA: Will the Minister
of HOME AFFAIRS be pleased to
state :

(a) the number of complaints re-
ceived against Delhi police personnel
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for misbehaviour and misuse of their
authority during the last three years,
year-wise: and

(b) the action taken against the

concerned personnel?

"THE MINISTER OF STATE 1IN
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND MINI-
STER OF STATE IN THE MINI-
STRY OF HOME AFFAIRS (SHRI1
M. M. JACOB): (a) The total num-
ber of complaints received in Vigi-
lance Branch of Delhi police from
1988 to 1990 Year-wise is as under: —

Year No. of
complaints

1988 16800
1989 17143
1990 20179
(b) During the period under re-
ference, departmental enquiry was
initiated against 135 officials. Thir-

teen officials were dismissed; services
of 12 officials forfeited; increment of
3 officials withheld; pay of 4 officials
reduced; 97 officials awarded censure
and 50 officials warned.

AUGUST 38,
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[English]
Improvement in Telecommunication

Services

2312. PROF. ASHOK ANAND-
RAO DESHMUKH: Will the Mi-
nister of COMMUNICATIONS be
pleased to state:

(a) whether the Government had
launched a 100-days’ programme for
the improvement of the telecommuni-
cation services in the country;

(b) if so. the details thereof; and

(c) the expenditure incurred in this
regard?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) Yes, Sir. The
100 Days’ Programme was launched
with effect from 1-1-1991.

(b) The 100 Days’ Programme was
launched to create better under-stand-
ing of subscribers’ problems. achieve
higher productivity, speedier comple-
tion of projects and to introduce new
services in the Department of Tele-
communications and allied public
sector under-takings. Some of the
important achievements are given in
the attached statcment.

(c) The programme formed an in-
tegral part of the on-going activities
and projects of the Department and
its public sector undertakings and as
such no additional expenditure was
incurred.

STATEMENT
Details|Achievements of the ‘100 Days’ Programme

Si. No. Name of the Item Achievement
1 Commissioning of new exchanges 1,710
2 Provision of new telephone connections 3.15 lakhs
3 New STD routes commissioned . 209
4 Opening of local public telephones . . 9,878
5 Commissioning of STD public call offices. . 5,901
6 Commissiocning of Long Distance Public Tclephones 1,076
7 Assessment of subscribers perception of Telecom. ser-

vices—Subscribers contacted . 6.79 lakhs
8 Open House Sessram and Telcphonc Adalats held 400
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Expansion of Telecommunication 1 5 3

Facilities in Maharashtra '

2313. SHRI ASHOK ANAND- 6 Bhandara 3
RAO DESHMUKH: Will the Mi- 7 Buldhana 1
nister of COMMUNICATIONS be 8 Chandrapur 3
pleased to state: 9 Dhule 3

(a) the details of the plans for elx- 10 Gadchiroli 1
pansion of telecommunication facili-
ties in Maharashtra: and Il Jalgaon . 6

12 Jaina 2

(b) the number of new telephone 13 Kolhapur 4
exchanges proposed to be opened in 14 patur 3
the State by the end of 1991-92, dis-
trict-wise? I5  Nagpur . 2

16 Nanded . 1
17 Nasik . 4

-THE DEPUTY MINISTER IN g8 Osmanabad - 2
THE MINISTRY OF COMMUNI- o o°0' 0 ,
CATIONS (SHRI P, V. RANGAY- arbhant
YA NAIDU): (a) During 91-92, it 20 Pune 6
18 planned to instal/expand over 400 2] Raigad 3
telephone exchanges in the state of -

Maharshtra. This is expected to re- 22 Ratangiri !
sult in providing over one lakh mew 23 Satara 6
telephone  connections. Nearly 70 24 Sangli 6
transmission schemes on UHF, Micro- i 3
wave, fibre optic and coaxial media 25 Sindhudurg 10
are also planned. 26 Solapur .

27 Thane 4

(b) The information is given in the 28 Wardha . 3
attached statement. 29  Yeotmal . . 1

30 Bombay Telephones 12
STATEMENT
[Translation]

The number of new exchanges proposed
talbe’opened in the State of Maharashtra
by 91-92 district wise is as under :—

SI.  Nmme of District No. of
No. New Ex-
changes
proposed
to be opened
1 2 3
1 Ahmednagar 9
2 Akola 2
3 Amravati 3
4 Aurangabad 2
5 . 3

Allotment of Accommodations to
Employees of Ministry ¢f Communi-

2314. SHRI HARIKEWAL PRA-
SAD: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether the employees workmg
in the Ministry of Communications
have the facility of Government ac-
commodation extended by the Direc-
torate of Estate;

(b) if so, the number of employees
who have been allotted Government
accommodation from the Delhi uhv
phones (P&T) Pool; and -~ - :
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(c) the categories of employees
whom the Delhi Telephone Depart-
ment offers Government accommoda-
tion and the details of rules and pro-
visions made in this regard?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) Yes, Sir.

(b) on the basis of specific sanc-
tion of the Department of Telecom-
munications. accommodation has been
allotted to six employees working in
the Ministry of Communications from
the Delhi Telephones Pool.

(¢) MTNL Delhi Unit provides Go-
vernment accommodation to its em-
ployees in Group A. B, C & D cadres
frc;m MTNL Pool as per Government
rules.

[English)
Organic Farming
2315. SHRIMATI D. K. BHAN-

DARI: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether attention of the Go-
vernment has been drawn to ‘the news
article captioned ‘A natural farmer’
appearing in ‘Sunday Mail’ dated May
5-11-1991;

(b) if so, the reaction of the Go-
vernment thereto; and

-{c) '4thé‘75ieps talkcn‘ by the Go{rern-
ment to popularise organic farming in
the country?

~THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) Yes, Sir.

{b) and (c) There have been occa-
sional reports. about the success of
organic farming system. However,
without the use of chemical inputs
like fertilisers and pesticides, it has
oot been possible to attain high levels
of yields. * The best results are, thére-

fore, obtained throwgh integiated nu-

trient supply systein which combines.

AUGUST 8. 1991
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the use of chemical and organic ferti-
lisers coupled with suitable package
of practices.

Harmful Effects of Pesticides

2316. SHRIMATI D. K. BHAN-
DARI: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether residues of pesticides
are a health hazard to human beings:

(b) if so, whether Government pro-
pose to review the licensing and im-
port of pesticides:

(c) whether the Government have
implemented  the recommendations
made by S. N. Banerjee Committee
on pesticides:

(d) if so, the details thereof: and

(e) if not, the reasons therefor? -

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI = MULLAPPALLY
RAMACHANDRAN): (a) Resi-
dues of pesticides can pose health
hazards to human beings if their
quanfities exceed tolerance limits pres-
cribed for this purpose.’ ’

(b) The Government keep on re-
viewing the use, manufacture and im-
port of pesticides reported to be
causing health -hazards from time to
time¢ - through - - Central Imsecticides
Board /Registration Committee set up
under the Insecticides Act, 1968 as
well as through High Level Expert
Committees. ' ,

(c) .and (d) Out of reports on 31
pesticides submitted by Banerjee Com-
mittee. reports on 12 i.e. DDT, BHC.
Dieldrin, EDB. Chlorbenzilate,
DBCP. Toxaphene, Sodium Cyanide,
PCNB. Captan. Captafol and PCP
have been accepted by the Govern-
ment and recommendations have been
implemented. Report on remaining
19 are under examination..

() In view of reply to parts':(c) &
(d), the-question does-not-ariee:



221

Annual Imports in Telephone Sector

2317. SHRI RABI RAY: Will
the  Minister of COMMUNICA-
TIONS be pleased to state:

(a) the annual imports in the Tele-
phone Sector, in dollars, during the
last three years; and

(b) the details thereof?
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THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) The annual level
of imports in the telecom sector in-
cluding imports required for produc-
tion of telecom equipment in dollars
during the last 3 years is given be-
low:

Item

88-89 89-90 90-91

Value of Imports in Million Dollars

509.8 529.0 310.6

(b) The details of theannual imports in telecom sector during the last 3 years

is given below:

Item

88-89 89-90 90-91

(in Million US $)

(i) Finished
Telecom equipment :

-~ Underground Cables 18.1 13.0 10.3
—-  Switching equipment 25.4 16.2 8.9
— Transmission equipment 59.5 72.9 5.1
Test instruments & others, mqludmg
VSNL & TCIL . 11.8 12.3 6.6
(ii) Import of raw material/components/parts
tequired for production of telecom
equipment and cables . . 395 414.6 279.7
Total ' 509.8 529 310.6
Per Capita Availability of Pulses pulses has ranged from 30.9 grams in
1980 to 44.0 grams in 1986. Within
2318. SHRI RABI RAY: Will this range there have been year-to-

the Minister of AGRICULTURE be
pleased to state:

(a) whether there has been a dec-
line in the per capita availability of
pulses over the past decade;

() if s0. the details thereof; and

(c) the steps the Government have
taken to arrest further decline?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) and (b)
Per capita net daily availability of

15—21 LSS/ND/91

year fluctuations during the decade

1980-90.
(¢) For increasing production of
pulses: National Pulses Develop-

ment Programme (NPDP) and Special
Food Production Programme (SFPP)
are being implemented to provide in-
puts support to the farmers. These
programmes have been taken up in
the potential States. Financial assist-
ance is given to States on various in-
puts like seed production, plant pro-
tection measures, distribution of seed
minikits and farm implements, or-
ganisation of demonstration etc. to
induce the farmers to take up cultiva-
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tion of pulses with improved techno-
logy on large scale through these
schemes.  Pulses have also been
brought under the Technology Mis-
sion in the Department of Agriculture
& Co-operation.

Three Tier Blocking System in
Punjab
2319. SHRI RABI RAY: Will

the Minister of HOME AFFAIRS be
pleased to state:

{a) whether the three tier blocking
system in the forward areas of Pun-

jab has proved effective to curb the
armed intrusions from across the
border: and

(b) if so. thc details thereof?

THE MINISTER CF STATE IN
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND MINI-
STER OF STATE IN THE MINI-
STRY OF HOME AFFAIRS (SHRI
M. M. JACOB): (a) and (b) The
measures adopted on the Punjab bor-
der to prevent inter alia armed intru-
sions from across the border have
been vielding encouraging results.
Apart from the increased number of
apprehensions on the border. these
measures have also helped to instil
confidence among the local popula-
tion.

[Translation]
Crop Insurance Scheme

2320. SHRI PHOOL CHAND
VERMA:  Will the Minister of
AGRICULTURE be pleased to state:

(a) the number of farmers covered
under the Comprehensive Crop Insu-
rance Scheme in Madhya Pradesh
during 1990-91; and

(b} the target fixed for 1991-92?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (@) Total
numbeér of farmers covered under the
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Comprehensive Crop Insurance Sc-
heme (CCIS) are 2.12.877 in Madhya
Pradesh during the year 1990-91.

{b) The CCIS is a voluntary sc-
heme. Implementing States/UTs are
free to implement it in any area. Ac-
cordingly. no State-wise targets are
fixed under the scheme. However. at
the national level a target of covering
52 lakh farmers has been fixed for
1991-92 under the CCIS.

Sanctioning of Mining Lease
2321. SHRI SUSHIL. CHANDRA

VARMA: Will the Minister of
MINES be pleased to statc:

(a) whether the Government pro-
pose to provide submission of mining
plans as essential before the agree-
ment and after the sanctioning the
mining lease by the State Govern-
ment in the existing rules: and

(b) if so. the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRI
BALRAM SINGH YADAV): (a)
and (b) The Mineral Concession
Rules. 1960 have been amended from
19-10-1989 to provide that in the case
of an application for grant of mining
lease, the mining plan duly approv-
ed may be submitted within a period
of six months after the precise area
which is proposed to be granted is
communicated to the applicant by the
State Government,

[English}

Retorn of Travancore House to
Kerala

2322. SHRI P. C. THOMAS: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) the reasons for not returning_
the Travancore House in New Delhi
to the Government of Kerala:

(b) the reasons for not shifting the
offices of the Monopolies and Restric-
tive Trade Practices Commission lo-
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cated at the Travancore House to

elsewhere; and

(c) the steps taken or proposed to
be taken in this regard and the time
by which those are likely to be done?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND MINI-
STER OF STATE IN THE MINI-
STRY OF HOME AFFAIRS (SHRI
M. M. JACOB): (a) to (c) The
Monopolies and Restrictive Trade
Practices Commission. which is at
present located at the Travancore
House. has been allotted alternative
accommodation in Kota House An-
nexe and Bikaner House Hutments
which are under repairs/renovation
by CPWD. The work 1is nearing
completion. The Commission pro-
poses to start shifting to the new pre-
mises shortly. The Delhi Security
Police. which is occupying a part of
the Travancore House. has been al-
lotted an alternative piece of land.
The Government of India have given
an undertaking to the Supreme Court
for the vacation of the Travancore
House by the Delhi Security Police
by 31st May. 1993.

Flood Assistance to Assam

2323. SHRI NURUL ISLAM: Will
the Minister of AGRICULTURE be
pleased to state:

{a) the number of families rendered
homeless and landless by the crosion
caused by Brahmaputra river in the
Districts of Dhubri, Gopalpara. Now-
gaon and Barpeta in Assam during
last three years:

(b) whether the Union Government
have extended any financial assistance
to the Government of Assam to pro-
vidc rehabilitation to such families;
and

(c) if so. the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) to (¢} In-
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formation is being collected and will
be laid on the Table of the House.

[Translation)
Pension to Tamra Patra Holders

2324. SHRI GOVINDA CHAND-
RA MUNDA: Will the Minister of
HOME AFFAIRS be pleased to
state :

(a) number of the applications re-
ccived from Tamra Patra holders for
pension during the last three years:
and

(b) the number ¢f persons out of
them who have not been sanctioned
pension so far and the reasons there-
for?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI M. M.
JACOB): (a) and (b} No scparate
record of receipt and disposal of ap-
plications from “Tamra Patra” holders
for grant of Swatantra Sainik Samman
Pension is being maintained.

|Englishi

Effects of Erosion of Brahmaputra on
Kazitanga National Park

2325. SHRI NURUL ISLAM: Will
th¢ Minister of WATER RESOUR-
CES be pleased to state:

(a) whether the  existence of the
Kaziranga National Park in Assam
is threatened by the erosion of river
Brahmaputra; and

(b) if so. the remedial measures
taken or proposed to be taken in this
regard?

THE MINISTER OF WATER
RESOURCES (SHR! VIDYACHA-
RAN SHUKLA): (1) and (b) The
reach of the Brahmaputra river pass-
ing through Kaziranga National Park
in Assam had cxperienced erosion
and a scheme to tackle the problem
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had been prepared by the State Gov-
ernment in 1984. The Technical Ad-
visory Committee of the Planning
Commission considered the proposal
in 1986 and advised its deferment till
the satisfactory performance of the
earlier approved scheme for the pro-
tection of Palashari Gumi area was
established. Subsequently the Cen-
tral Water Commission also advised
the State Government in June, 1990
to arrange for the assessment of
channel entry conditions, by the ex-
perts. of the Central Water & Power
Research Station. Pune.

Foreign Missionaries in Indin

2326. SHRI SHANKERSINH VA.
GHELA:

DR. A. K. PATEL:

Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) the number of foreign missiona-
ries working in India at present,
State-wise;

(b) the institutions and organisa-
tions with which each one of them
is attached:

(c) the nature of control exercised
by th¢ Government on the activities
of these missionaries and also in re-
gard to receipt of money from foreign
and its disposal; and

{(d) the year upto which accounts of
such money have been received by
the Government and scrutinised?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI M. M.
JACOB): (a) According to the in-
formation available as on 1-1-1990,
2046 foreign missionaries were resid-
ing/working in India. The State-
wise information is given in the en-
closed statement.

(b) It is pot practical to maintain
this information as the missionaries
are frequently required to change their
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locations and organisations keeping
in view the needs from time to time,
Similarly, the labour involved in col-
lecting this information may not be
commensurate with the results pro-
posed to be achieved.

(c) The receipt and utilisation of
foreign contribution' by organisations
are regulated by the Foreign Contri-
bution (Regulations) Act, 1976. Un-
der the provisions of the said Act,
each organisation is required to send
Foreign Contribution returns to this
Ministry giving details of its receipt
and utilisation. Action is taken under
the provisions of the Act in case any
violation is detected.

(d) The organisations have so far
furnished returns of receipt of foreign
contribution upto the year 1990. Ac-
counts upto the year 1989 have becn
scrutinised.

STATEMENT

Statewise report of registered foreign
Missionaries present in India as on

1-1-1990
State/Union Territories  Missionaries
I Assam . 2
2 Andhra Pradesh 498
3 Bihar 199
4 Goa . 14
5 Himachal Pradesh . 16
6 Jammu & Kashmir . 7
7 Karnataka 223
8 Kerala . 38
9 Madhya Pradesh 95
10 Maharashra . 13
Il Manipur . . . 6
12 Mizoram . . 2
13 Nagaland . . 2
14 Orissa . 45
15 Punjab 10
16 Rajasthan . 17
17 Sikkim .: . . 3
18 Tamil Nadu 367
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State/Union Territories Missionaries
19 Uttar Pradesh . 137
20 West Bengal . 292
21 Chandigarh . . 4
22 Delhi . . . 35
23 Pondicherry 21

2046

Model Farmer Scheme

2327. SHRI  SOBHANADREES-
WARA RAO VADDE: Will the
Minister of AGRICULTURE be
pleased to state:

(a) whether the Government have
examined the model farmer scheme
as suggested by Bhanu Pratap Singh
Committee to transmit the latest re-
search results to the farmers in most
effective manner;

(b) if so. the outcome thereof: and

(c) the likely date by which the
model farmer scheme is to be laun-
ched?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) to (c) The
model farmer scheme as suggested by
the Bhanu Pratap Singh Committee,
is under examination.

[Translation)

Environmentalists’ agitation against

Big Dams
2328. SHRI RAJENDRA AG-
NIHOTRI:
SHRI SUSHIL CHANDRA
VARMA:

Will the Minister of WATER
RESOURCES be pleased to state:

(a) whether a number of en_virc_m-
mental activists have been agitating
against big dams such as Sardar
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Sarovar and Narmada Sagar Dams
and are creating public opinion against
thczlse projects in foreign coutitries;
an

(b) if so, the steps being taken to
set at rest the controversy in regard
to the big dams and to preveat the
activists from seeking interférence of
foreign Governments in the interaal
affairs of the country?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHA-
RAN SHUKLA): (a) Yes, Sir.

(b) Through technical publications,
organisation of seminars/worksh
and presentations through the med:
the appropriate relative roles of large
dams as well as of the small dams
in the development of the water re-
sources of the different basins is being
brought to the attention of the people.
Our missions abroad and the con-
cerned organisations within the coun-
try have been alerted against the acti-
vities of the foreigners or others that
are likely to give scope to the undae
interference of foreigners in our inter-
nal affairs.

Tele; connections i
elephone in Madiga

2329. SHRI PHOOL CHAND
VERMA : Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) the number of applicants on the
waiting list for new telephone con-
nections in Madhya Pradesh till July,
1991, district-wise:

(b) the number of telephone con-
nections sanctioned during 1990-91;
and

(c) the steps taken by the Govern-
ment to clear the waiting Hsts?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) The latest availa-
ble information (31-3-1991) is given
in the attached Statement.
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...(b) A total of 38769 net telephone
connections were provided in Madhya
Pradesh during 1990-91.

(c) Expansion plans have been
drawn for _ clearing the waiting list
progressively during the 8th Plan
period. 1t is planned to give about
59,000 new telephone connections dur-
ing_hthc year 1991-92 in Madhya Pra-
desh.

STATEMENT

Waiting list district-wise as on
31-3-91 in Madhya Pradesh

Sl.  Name of the Waiting list

No.  District as on 31-3-91
-1 2 3

1 Balaghat . 210
:2 Bastar 280
3. Betul 289
4 Bhind 412
5 Bhopal 2573
6 Bilaspur . 1168
*7° Chhatarpur 190
& Chhindwara 442
9 Damoh 174
10 Datia 122
11 Dewas 601

12 Dhar 254
13 Durg 3254
14 Guna 401

15 Gwalior . 7228
16 Hoshangabad 586
17 Indore . - 37393
18 Jabalpur . 4849
19 Jhabua . A 61

20" Khapdwa = 1169
21 Khargone . 432
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1 2 3
22 Mandla 127
23 Mandsaur 564
24 Morena . 292
25 Narsinghpur . . 10
26 Panna . . . 73
27 Raigarh 150
28 Raipur 4103
29 Raisen 267
30 Rajgarh 326
31 Rajnandgaon 372
32 Ratlam 914
33 Rewa 576
34 Sagar 126&
35 Sarguja 457
36 Satna . 718
37 Schore . . . 96
38 Seconi 136
39  Shahdal 197
40 Shajapur . 288
41  Shivpuri . 466
42  Sidhi R . 83
43 Tikamgarh . . 65
44 Ujjain 1382
45 YVidisha 509
Total 75519

Expenditure on Narmada Sagar

Project

2330. SHRI PHOOL CHAND
VERMA: Will thc Minister of

WATER RESOURCES be pleased to
state :
(a) the total expenditure incurred

on the Narmada Sagar Project during
1990-91; and

(b) the expenditure likely to be in-
curred thereon during 199192 and the
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contribution of the Union Govern-

ment therein?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) The expenditure in-
curred on the Narmada Sagar Project
during 1990-91 was approximately
Rs. 37.05 crores. ’

(b) The expenditure during 1991-92
is anticipated to be Rs. 156 crores.
Central — assistance is given to the
States as block loans/grants and is
not tied to any particular project.
The outlay for 1991-92 has not yet
been finalised.

|English)
Violence during Lok Sabha Elections

2331. SHRI HARIKEWAL PRA-
SAD: Will thc Minister of HOME
AFFAIRS be pleased to state the
number of contesting candidates hoth
independent and those belonging to
recogised parties killed during the
Tenth Lok Sabha Election?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI M. M.
JACOB): The information is being
collected from all State Governments/
Union Territory Administrations and
will be laid on the Table of the
House.

Withdrawal of Subsidy given for Pro-
duction of Foodgrains

2332. DR. C. SILVERA: Will the
Minister of AGRICULTURE be
pleased to state:

(a) whether the Government propose
to withdraw the subsidy given for pro-
duction of foodgrains; and

(b) if so. the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL.-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) No, Sir.

(b) Question does not arise.
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| Translation)

Production of Sugarcane

2333. SHRI RAM NAGINA
MISHRA :

SHRI SIMON MARANDI:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) the production of sugarcane dur-
ing 1990-91, State-wise;

(b) whether the production of sugar-
cane has increased in Deoria district
of Uttar Pradesh: if so. the details
thereof: and

(c) whether some sugar factories
are unable to crush the sugarcane: if
so. the names of those sugar mills?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) A State-
ment giving State-wise estimates of
production of sugarcane for 1990-91
as per current assessment is attached.

(b) Yes. Sir. The production of
sugarcane in Deoria district of Uttar
Pradesh during 1990-91 is estimated
at 51.4 lakh tonnes as compared to
50.6 lakh tonnes during 1989-90.

(c) All the sugar factories of Uttar
Pradesh have finally closed after
having crushed all the sugarcane sup-
plied by the cane growers.

STATEMENT

Estimates of production of Sugar-cane
during  1990-91 (likelv)—State-wise

Srate " Lakh
tonnes
1 2
Andhra Pradesh 137.5.-
Assam 21.0
Bihar 70.0
Gujarat 93.0
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1 2
Haryana. 85.0
Karnataka 194.4
Kerala S 4.6
Madhya Pradesh . ) 17.1
Maharashtra . 384.2
Orissa 23.7
Punjab . 55.9
Rajasthan 12.0
Tamil Nadu 242 .5
Uttar Pradesh . 990.0
West Bengal . . . 9.0
Others . . . 6.7

Allindia . 23466
1245 hrs.

The Lok Sabha re-assembled at forty-
five minutes past Twelve of the Clock

[SHRI SHARAD DIGHE in the
' Chair|
{Interruptions)
1246 bex
At this stage, Shri Rajveer Singh and

some other hon. Members came and
stood on the floor near the Table.

(Imterruptions)

MR. CHAIRMAN: The House
stands adjourned till half past two.

1247 brs.

The Lok Sabha then adjourned till
thirty minutes past Fourteen of the
Clock.

AUGUST 8, 1991

Written Answers 236

14.31 hrs.

The Lok Sabha re-assembled at thirty
one minutes past Fourteen of the
Clock.

[SHRI SHARAD DIGHE
Chair)

(Interruptions)

in the

14.31 has.
At this stage, Shri Phool Chand
Verma and some other hon. Members

came and stood on the floor near the
Table

(Interruptions)

MR. CHAIRMAN: The House
stands adjourned till Five O’Clock.

14.32 hrs.

The Lok Sabha then adjourned till
Seventeen of the Clock.

17.00 hrs.

The Lok Sabha re-assembled at Seven-
teen of the Clock.

[MR. SPEAKER in the Chair)
(Interruptions)
At this stage, Shri Phool Chand

Verma and some other hon. Members
came and stood ?I‘" abtlhe floor near the
e

(Interruptions)
MR. SPEAKER : The House stands

adjourned to meet tomorrow at
11.00 a.m.

17.01 hes.

The Lok Sabha then adjourned till
Eleven of the Clock on Friday, August
9, 1991/Sravana 18, 1913 (Saka).

WEPOBE 21 LSS/ND/91—30-1-92—700.
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